FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ESSEL HIGHWAYS LIMITED
Operating In Road Projects On Pan India Basis Through Its Subsidiaries
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN/ LLP No.

Essel Highways Limited
PAN No.: AADCE5366K
CIN: U45200MH2013PLC274877

Address of the registered office

513/A, 5th Floor, Kohinoor City, Kirol Road, Kurla
(West), Mumbai City, Mumbai, Maharashtra, India,
400070

URL of website

Not Available

Details of place where majority of fixed
assets are located

1) 513/A, 5th Floor, Kohinoor City, Kirol Road,
Kurla (West), Mumbai City, Mumbai, Maharashtra,
India, 400070

2) 6th Floor, Plot No. 19 & 20, Film City, Sector
16A, Gautam Buddha Nagar, Noida, Uttar Pradesh,
India, 201301

Installed capacity of main products/ services

The main objective of the Corporate Debor is to
conceive, plan, collaborate, survey, study, and
evaluate all steps, processes, avail or provide
techniques, and methods for setting up all types of
road projects, facilities, or works, and to finance all
road projects.

Quantity and value of main products/
services sold in last financial year

NIL

Number of employees/ workmen

NIL

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

o Audited Financial Statements for FY 2023-24

o Provisional Financial Statement as on
Insolvency Commencement Date, i.e. 28.02.2025

o Provisional Financial Statement for FY 2024-25
https://drive.google.com/drive/folders/1aEHMzuhsJ
qX9IfIFKB3IzZRugGYQRI37b?usp=drive_link

Maybe obtained by sending email at
cirp.essel@resurgentrpl.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL:

https://drive.google.com/drive/folders/1aEHMzuhsJ
qX9IfIFKB3IzRugGYQRI37b?usp=drive_link
Maybe obtained by sending email at
cirp.essel@resurgentrpl.com

. |Last date for receipt of expression of
interest

28-08-2025

. |Date of issue of provisional list of
prospective resolution applicants

04-09-2025

. |Last date for submission of objections to
provisional list

09-09-2025

. | Date of issue of final list of prospective
resolution applicants

12-09-2025

. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

12-09-2025

. | Last date for submission of resolution plans

13-10-2025

. |Process email id to submit Expression of
Interest

cirp.essel@resurgentrpl.com

Date: 13-08-2025
Place: Gurugram

Sd/-

Sudhir Chandi - Authorised Signatory
Resurgent Resolution Professionals LLP
Resolution Professional in CIRP of

Essel Highways Limited

IBBI Regn: IBBI/IPE-0084/1PA-3/2022-23/50018
AFA Valid till 31st December 2025

Phone: 9911308123

Email Id: cirp.essel@resurgentrpl.com
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0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(Al amounts in Rupees lakhs, unless otherwise stated)

Oxyzo

Quarter ended Year ended
No. Particulars s | e | Zoa |l 2z
(Reviewed) | (Audited) | (Reviewed) | (Audited)
1 | Total Income from Operations 33,924.18 | 31,950.57 | 25,297.36 |1,12,916.12
2 | Net Profit/ (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07
3 | Net Profit / (Loss) for the period before tax (after Exceptional and/or Extraordinary items) | 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07
4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 7,887.88 8,453.86 | 32,857.11
5 | Total comprehensive income for the period 8,765.94 7,483.69 8,447.53 | 32,561.95
6 | Paid up Equity Share Capital 540456 | 5,367.86 5,367.86 | 5,367.86
7 | Instruments entirely equity in nature 1,438.29 1,438.29 1,438.29 1,438.29
8 | Reserves (excluding Revaluation Reserve) 2,94,398.32 (2,85,515.62 |2,60,790.65 |2,85,515.62

9 | Securities Premium Account 1,89,180.35 (1,89,180.35 |1,89,180.35 |1,89,180.35
10| Net worth 3,01,241.17 12,92,321.77 |2,67,596.80 |2,92,321.77
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 [4,80,976.92 (6,02,751.81
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06
13 | Earnings per share (nominal value of share Rs. 10 each):

12.86
12.07

11.59
10.84

12.42
11.70

48.28
4517

Basic (in Rupees)
Diluted (in Rupees)

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-
Ruchi Kalra

Place : Gurugram Whole time Director and Chief Financial Officer

Date : 12.08.2025 (DIN: 03103474)

SELAN SN EPLORTION TECHNILOGY LT SELAN

Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325
Website: www.selanoil.com

Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025

v
MIRAE ASSET

Mutual Fund

NOTICE CUM ADDENDUM NO. 53/2025
THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME

INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM {“KIM") AND STATEMENT
OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF}

Discontinuation of Payment of Transaction Charges to Distributors

NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular No. SEBI/HO/IMD/IMD-PoD-1/Pf
CIR/2025/115 dated August 08, 2025, payment of transaction charges fo distributors shall be discontinued
with effect from August 11, 2025 (Effective Date’).

Accordingly, no transaction charges shall ba deducted from the investmant amount for transaclions/
applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be investad
in the Schema, on or after the Effective Date.

Accordingly, all the provisions related to Transaction Charges' stand deleted from SIDs/KIMs (including
application forms) of the schemeas & SAl of the Fund, from the Effective Date.

For existing Systematic Investment Plan(s), where cne or more instalments of Transaction Charges are
pending to be deducted, the daduction of such pending instalments shall also be discontinued from the
Effective Dale.

This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms
and conditions of SID, KIM and SAl of MAMF will remain unchanged.
For and on behalf of the Board of Directors of

MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
LAsset Management Company for Mirae Asset Mutual Fund)

Placs : Mumbal Sdi-
Data : August 12, 2025 AUTHORISED SIGMATORY

MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UGS990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Off CS5T Road, Kalina, Santacruz (E).
Mumbai- 400098 B 18002090 777 (Toll free), I customercare@miraeasset com (= www. miragassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

PARTICULARS Quarter Quarter Quarter Year
(% in Lakhs) Ended Ended Ended Ended
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025
(Unaudited- (Audited- (Unaudited- (Audited-
Restated Restated Restated Restated

1. Total Income from Operations (net) 5,063 6,172 6,346 25,808
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057

after tax
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057

(after Extraordinary items)
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520
6. Share Suspense Account 1,996 1,996 1,996 1,996
7. Reserves (excluding Revaluation Reserves as

shown in the Balance Sheet of previous year) 52,815
8. Earnings Per Share (before & after

extraordinary items) of 310/- each

Basic : 3.19 4.20 5.07 20.07

Diluted : 3.18 4.16 5.05 19.98

Notes :

The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and

onthe Company's website : www.selanoil.com.

67
[=]

Place : Gurgaon
Date : 12 August, 2025

www.selanoil.com

{ for SELAN EXPLORATION TECHNOLOGY LIMITED

Suniti Kumar Bhat
DIN : 08237399

EITA INDIA LIMITED

Regd Office : 208, Abdul Hamid Street, 4th Floor, Kolkata - 700089
Email : eita.cal@eitain.com, Website : www.eitain.com
Phone Mo. 033- 22483203, CIN : L51109WB1983PLC035968

Statement of Standalone Unaudited Financial Results
for the quarter ended 30th June, 2025

SAL AUTOMOTIVE LIMITED

CIN : L45202PB1974PLCO03516
Regd. Office : C -127, IV Floor, Satguru Infotech, Phase VIII,
Industrial Area, 5.A.5,Nagar {Mohali), Punjab - 160062
Tel. : 0172-4650377, Fax : 0172-4650377,
Email : kaushik.gagan@salautomotive.in, Website ;| www.salautomotive.in
EXTRACT OF UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED 30" June, 2025
Rs in Lakhs

Year Ended
3032025
{Audited)

37949
787

Quarter Ended

31.03.2025
{Unaudited) (Audited) (Unaudited)

Total Income 10020 8935 10036
et Profit | (Loss) for the penod 114 210
{before tax and exceplional items)
Met Profit/ (Loss) for the pericd before tax 114 210
{after exceplional items)
Net Profit / (Loss) for the period after tax B6 148
and exceptional items
Total Comprehensive Income for the 86 148
period (comprising profit after tax and
other comprehensive income after tax)

Paid-up Equity Share Capital (Face Value T10/-}
Other Equity

Earning Per Share on net profit after tax

{Not Annualised)

- Basic

- Diluted

Notes :

1, The above financial results have been reviewead by the Audit Commitlee and thareafter approved by the Board of Directors in
}ihmr n;el-mmg 1-Iuald al Ghariabad on dated 12th Aug' 2025, The Statulory auditors have conducted a Emited review of above

nancials resulis.

. The above is an extract of the detaded format of Quarierly Financeal Results filed with the Stock Exchange under Regulation
33 of the SEBI {Lisllng Gtrl:gabuns and Disclosure Requirements) Regulations, 2015, The full format of the Qua
Financial Results are available on the Stock Exchange Website, www.bseindia.com, and company's websila
hitps-iisalautomative. infquaneryresusts!,

Scan the QR code given below 1o access the financial results on the websie of the Company,

. The company has issued bonus shares on 4th Aprl' 2025 in the ratic of 1:1 |2 one (1) eqully share of (ace valug of Re, 10/
each for every ona (1) existing egusly share of faca value of Re. T- Accordingly 23,597,713 equity shares were allotied to the
eligible equity shareholders as Bonus Sharas by capitalising General Reserve, This results info increase in number of fully
]:_uard eiqlljlt'_l.r 25 and comesponding increase in paid up share capital. The impact of the same has been reflecied in the
INangclals,

Particulars 30.06.2025 30.06.2024

iar

239

480

1.99

T T34 2
71 21.99

9 T 617 %
Wi 7344 T

6T

Plach : Ghaziabad

far ang o behalf of Board of Dieciors
% .
Date : 12" Aug 2025

Fama Kant Sharms

www.salautomotive.in (Maraging Direclor)

m ANDREW YU
|:_I. T

CIMN Mo, L&e3 132720, Weks dule o
est (EON) for Empanelment of Property Consultants/Agents

AYCL invites Expression of Interest (EQH) from reputed Property Consultants/Agents

Expression of Inter

for empanelment in connection with leasing/licensing/revenue sharing of its vacant
properties. Detailed EQI document is available at www.andrewyule.com and

CPP Portal Last date of submission : 30.08.2025 till 16:00 Hrs.

Chhatrapati Shivaji Maharaj

nlernobarm | Adneer], Mamess

1 floor, Tarminal 1, Chhatrapat| Shivajl Maharaj Intemational Airport,
Santacruz (E), Mumbai - 400 088

EXPRESSION OF INTEREST (EOI)
Mumbai Intermational Airport Limited (MIAL), the concessionaire of

C3MIA, Mumbai is inviting accredited agencies to submit their EQI for
Civil and Infrastructure works - Airside Projects of CEMIA, Mumbai

Interested agencies are requested to visit the website,
www. csmia adaniairports.com and obtain the EO| documeants.

EQI documents shall be available for download from 13% August 2025 §ill
5:00 pm IST on 20" August 2025,

QVC EXPORTS LIMITED
Reglstered Office- TT0 Anandapur, South City Businass Park
fith Floce,, Boam No. 611, EM. Byepass, E.K.T, Kolkata, West Bengal, nma 700107
Wishsite: waw quegreu.com E-mall ; accountsiquegroun com
L2T1 WE2005PLE 104672

NOTICE TO MEMBERS
Motice |5 hersby given thal the 2th Annual Ganeral Mealing (AGM) ol the Company is
scheduled t be held on 13h-Seplember, 2025 a1 400 pm. through Video Conferancing
WCIOher Audic-visua! Means (08VM) without physical presence of the mambers al &
COMIMon vanue in compliance wih the pravisions of the Companies &ct, 2013, SEBI (Lesting
Ohligations and Disclosure Requiremends) Regulafions, 2015 read with Mingstry of Comporate
Alairs TMCA") and SEBI Clreulars issuad in this regard,
Electronic copies of the Notice of 20th AGM and Annual Report for Financial Year 2024-25will be
sent to the Members whose emad addresses are regisiered with the Company/Depasitory
Participants.
Members who have not registerad thewr email addresses or deswes [o changs ther emai
addresses may updale e same by sending email by the Company a1 csfquwegroup.com and
contactto Registrar and Transfer Agent M's Cameo Corporate Services Limited, through onling
invesior poral at hitps.wisdom.cameoindia.com’ of may contact ihe concerned Depasitony
Participanis.
The said AGM Notice and Annual Repart for the Financial Year 2024-25 will slso be awailable on
i Company’s wabsile e, www.quegroup.com and on tha website of Nalional Stock Exchange
of India Limiied |.e., www nseindia.com

For QVC Exports Limited
St
Khushboo Singh
Place: Kolkata Company Secretary and Compliance officer
Date : 12th August, 2025 ACS-32761
PUBLIC NOTICE
M/s Aditya Birla Real Estate Limited

Registered Citfice: Century Bravan, Or Anriie Basant Road, Worll, Mumbal, Maharashira - 400030
TO WHOMSOEVER IT MAY CONCERN

MOTICE |5 hereby given that the certificate|s] fde the under mentionad securities of the
Compary has/have been bost/misplaced and the holderfs] of the said securities [/

applicantfs] has/have applied to the Company toissue duplicate certificate|s].

(K5, I Lacs except per share data and where otherwise stated)
Quarter CQuarter Cuarter Provious
PARTICULARS endad anded wntecd year ended
0062025 | 30.06.2024 | 31.03.2025 | 31032025
Unaudited | Unaudited | Unaudibed Auidited
Total Income from operations {net) 1204056 1333362 12456 61 | 51112.98
Metd Profit{Loss) for the percd (before Tax, Exceplional and!
or Extraordinary iems) 12545 113.23 G201 484 a7
Net Profit{Loss) for the penod before Tax { after Exceplional and!
or Extraordinary tems) 125.45 113.23 G2.01 484 .87
Wet ProfitiLoss) for the perod after tax (after Exceplional and!
or Extraordinary items} B3.57 7543 36.1 317.88
Other Comprehensive Income - . -40.65 -40.65
Total Comprehensive Income for the period (Compromising ProfitLass)
for the perod and Other Comprehensive Income) B35T Tod3 -4 hd 27724
Paid-up Equity Share Capital 250 28 25928 250928 250928
Reserves [extudng Revaluabion Reserve as shown in the
Balance $heet of previous year) -
Eamning Par Shara [of Rs. 10/- aach)
Bagic: 3.22 2N AT 1069
Diluted: 3.22 23 A 1068
Mole: The above s an exiract of the detaled format of Queartedy Financial Results filed wilh the Stock Exchanges under Raguiation 33
of the SEBI (Lisbng Chligations and Disclousns Requirements) Regulations, 2015, The full format of the Cuarerdy Financial Resulls are
available on ihe Stock Exchanges websie i.e. www.cse-india.com and on the Company™s website: waw. eitain.com
By order of the Board
Far EITA India Limiled
Sdi-
Lunksaran =harma
Faca - Kalkala Whagdtime Dlirecior
Diate : 12th August, 2025 CHN NO. DES44834

SHALIMAR WIRES INDUSTRIES LIMITED
‘JM’ CIN ; L7T4140WB1996PLCOA1521

Registered Office : 25, Ganash Chandra Avenue, Kolkata - 700 013
Shalimar Tel : 91-33-22349308/09/10, Fax : 91-33-2211 6880
s Inusrss Liied £ miail Id ; kejiwal@shalimarwires.com, Website ; www.shalimarwires.com

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025

Rs.im lacs
3 months ended 3 months ended Year anded
, Pirticilars (30/06/2025) (30/06/2024) (31103/2025)
Unaudited Unaudited Audited
1| Total Income from Ciperations 328397 3,393.74 13,193.86
2| Net Profit/ (Loss) for the period (before Tax,
Exceplional andior Extraosdinary items) 101.358 81.23 149825
3| Net Profit/ (Loss) for the period before fax
(after Exceptional andior Extraordinary items) 101.35 81.23 23412
4| Met Profit/ (Loss) for the period after tax
(after Exceptional and/or Extraordinary items) 101,35 81.23 23412
81 Total Comprehensive Income for the period
[Comprising Prof / (Loss) for the period (afler tax) and
Other Comprehensive Income (after tax)] 101,35 81.23 265.88
Equity Share Capital 855.10 B55.10 85510
Reserves (excluding Revaluabion Reserve) as shown in
the Audiled Balance Sheel of the previous year - - 2 HEG.39
B Eamings Per Share (of Rs, 2/- 2ach)
Basic: 0.24 0,19 (.55
Dituted : 024 0.19 .55
MNotes :

a] Tha above is an exdract of the detaded format of unawdited Financial Results of the Company for the first Quarter ended 30th June,
2025 filad with tha Stock Exchanges under Reguiation 33 of the SEBI (Listing and Other Disclosure Requiremants) Requlations,
2015, The full format of the Quarlerdy Financial Results of the Company are available on the websites of the Company and Stock
Exchanga(s)

Far Shalimar Wires Industries Limited

Sunil Khaitan
Place : Kolkata Chairman & Managing Director|
Date : 12th August, 2025 DIN No. 00385861

MRS. BECTORS FOOD SPECIALITIES LIMITED

Regd. Office : Theing Road, Phillaur, Jalandhar - 144410
Corporate ldentity Number (CIN): L74899PB1995PLC033417, PAN: AABCM9495K

Website: www.bectorfoods.com, Email: atul.sudi@bectorfoods.com

Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025

(Rs. in million except per share data)

MName of Folio No Face | Certificate | istinctive | Distinchive |  Na. of
the Halder | value Mo, No. Start | No. End Shares
SHREE DSHO7O0B| 10.00 | 1001887 | 3105861 | 3105910 50
BALLARH 1001887 | 4419371 | 4419420 50
RAWAT 1001887 | 7065811 | 7ORSEGO 50

1001867 | 8148721 | H148770 54
10018EY | 8230171 §|13D22l:l 50
_10013ET 1 12350501 | 13351040 50
1001887 | 37895351 | 37895400 S0
T0018EY | 37895401 | 37395450 o0
1001887 | 4058449] | 40584540 50
1003887 | 51144311 { 51144360 50
1001887 | 51144361 | 51144410 50
| 1001887 | 51142411 | 51144460 50
1001887 | 1144461 | 51144510 540
1001887 | 51144511 | 51144560 50
1001887 | 51144561 | 51144610 S50
1001887 | 51144611 | 53144660 50
1001887 | 51144661 | 51144710 50
1001887 § 51144711 | 51144760 et
1004887 | 51144761 | 51144810 20
1003887 | 51799311 | 51799360 50
1001887 | 54710361 | 54710410 50
1001887 | 58606631 | SE6Q6ERE0 50
1001887 | 59166481 | SO166530 50
1001887 | 59166531 | 59166580 50
I00i8E7 | 59235231 | 59225280 50
1001887 | 59225431 | 59225480 50
_1001887 | 56775581 | 59275630] 50
1001887 159439231 | 594310280 540
1001887 | 61054491 | 63054540 S0
1001887 | 80478781 | 2047HR30 50
1001887 | 20473831 | 2047ERE0 50
| 1001887 | 82488171 | 87488230 50
1001887 | 24180591 | 84181040 54
1001887 | 85540831 | 85540860 50
1001887 | 85704231 | 85704280 50
1001887 | 85704281 | 85704330 50
1004887 | 85704331 | 85704380 0
1001887 | 25852131 | 45362180 50
TOTAL | 1900

The Public are hereby caubioned against purchasing or dealing in any way with the above
referred share certificatels], Any person who has any claim in respect of the said share
certificate[s] should lodge such claim with the Company or its Registrar and Transfer Agents
MUFG Intime India Pyt Ltd, 247 Park, C-101, 1st Floor, L B. 5. Marg, Vikhroli {W) Mumbai

&r | Particulars Quarter ended Year ended A000ED within 15 days of publication of this notice after which no claim will be entertained
Mo 30.06.2025 34.03.2025 30.06.2024 31.0%.2025 and the Company shall proceed to issue with the Duplicate Share Certificate[s).
[Unawditedi 1.ﬁ|ﬂd“E|ﬂ 1“Fhﬂl.-ldltﬂ‘d] EI‘.IJdI"I'Eﬂ] Date : ll.ﬂ-ﬂ.lﬂ!_rl, Place : JAIPUR SHR! BALLABH RAWAT
1 | Total Imcome from Operations 444277 4 210.66 4,139.35 17 660 62
2 | Nat Profit Bafore Tax for the period 332.99 378.48 412 B4 1,617.39 FORM G
3 | Met Profit aftar tax for the penod 243 80 ZBB.36 307.78 1.210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comgrehansive Incorne Tor the pariod 248.33 ZBB 20 30720 1,208.41 ESSEL HIGHWAYS LIMITED
[Comprising Profit for the period ( after ax) and Operating In Road Projects On Pan India Basis Through Its Subsidiaries
Other Comprahensive Inoome (after Lax)] {UInder sub-regulation (1} of requlation 36A of the Insolvency and Bankruptcy Board
5 | Paid-wp Equily Share Capital {Face value of 61347 613.47 BET.TT Bi3.47 of India {Insolvency Resolufion Process for Corporale Persons) Regulations, 2016)
Fis. 10/ per share) RELEVANT PARTICULARS
6 | Hesenves (excluding Revalualion Reserve) a5 10,305.60 Mame of the carporate deblior iong with Ease| Highways Limited
shown in the Audited Balanice Sheet at FaK & CINLLP Mo P&N Na,: AADCESIRGH
st March 2023 2. |Address of the registarsd office Et:lﬁu;f?;?ﬂké:::;i?g;fﬁm Rioad, Kurla
T | Eamings Per3hare {in Rs) {non annualised). (West), Mumbai City, Mumbsai, Maharashira, India,
Basic: 4.05 470 5.24 20.10 _ an0070
Diluted: 4.05 470 5.24 20.10 i JURL of wellla _ ot Avsllable
i |Dalgils of place whane majority af fized 1) 515, Sth Floorn, Kofingor Ciby, Kinot Road,

Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025

assety e locaiad Kuria ['Wastl. Mumbai City, Mumbai, Maharashira,

[Rs. in million except per shara data) Incia, 400070
21 Gk Floor, Plab M 19 & 20, Fim Cily, Saclor
Sr | Particulars Quarter ended Year ended 164, Gautam Buddha Nagar. Noida, Ustar Pradesh
No 30.06.2025 31.03.2025 30.06.2024 31.03 2025 Inchas, 201301
{Unaudited) (Audited) (Unaudited) [Audited) 5 |Irestaled capacly of main producls! saneces | Tha main objechye ol the Cieporate Daber (5%
conceive, pian, collaborats, survay, shudy, and
1 | Todal Incorme from Operalions 4,804 02 4.574.20 4 444,24 19,028,568 eveluata sll sleps, processes, avail or provida
2 HE'I F'rum B-:'![I:ﬂé' T-.:'Ji [c__,. I F-I'e’fﬁ-j e 3 32 45249 4?5_3? 1 .91??41 techr LG, and m_a_ll'-n:-:ls for sathng up gl ypes -Clr-
- - T W e road projects, dactiliag, orwaks, and to finencs ali
3 | Net Profit after tax for the period J0B.78 4217 354,26 1.432.33 At preiects
4 | Tetal Comprehensive Income for the period HB.45 343.19 KRR 143094 £. |Quantity and valua of main procucts! NE
Has : : . senvices sold in kast fimancial year
[Comprising Profit f1.:|r the penod [HHEH&:] an e o oyl oA =
Other Comprehensive Income (afier tax)] Furfir detais including kst avaitable = Audited Financial Stataments for FY 202524
5 | Paid-up Equity Share Capital (Face walue of 61347 B13.47 SBT.TT 613.47 finarcal statements. (wilh schedules) ol o [« Provisional Finencial Stalemant as an
Rs.10/- per share) years, lisks of credilors are available &1 URL: |Inscivency Commencement Data, ie. 2802 2025
= : = = e Proisianal Finandal Salemant for FY 2024 -25
G | Rezeres iexducﬁ.ﬂg Revaluation Resere) as 11,044 33 hiipsc/idrive.googhs, comidrive foidars/laEHMzuhs.
shown in the Audited Balance Sheet at QRURFHBYRugGYORIATE Tusp=drive_link
2424 March 2025 Mayba obtained by sending email al
- - = - oipesseliresurgentpl.com
7 | Eamings Per Share (in Re) (non annualised) . 8. |Eliglodity for rasalution applicants under hitpe=:\drmee googie camidrivefinddars! 1aEHM zub=d
Bas 5.03 5.58 6.03 23,78 section 25(2)h] of the Code is availanle & |qMSAFKB3zRUpGYORITE usp=drive link
Diluted A3 £ 50 £.03 2978 LR Mayhe r:trlgirled by serdding email al
oI esseliirasurgsnipl.com
Notes: 10, |Last date for recaip! of exprassion of J8-08-Hj25
1. The above unaudited standalone and consolidated financial results for the guarter ended 30 June 2025 have been reviewed by the Interest
Audit Committee and approved by the Board of Directors on 12th August 2025. These results have been prepared in accordance . | Date of iszua of provisianal list of 04-06-2025
with-Indian Accounting Standards {Ind A3') prescribed under Section 133 of the Companies Act, 2013 read with the relevani niles - F"’*‘fFE‘:’-"fE_ "95':"-'1'3'! BppCants —
thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations & Disclosure Requirements) Regulations 2015 as . Fﬁi‘:jﬁ;l":;“t”““‘" . ol
amendad. e .
13, | Dale of issua of fnal B0 of prospective 1082025
2. The review report of the Statutory Auditors is being filed with the BSE Limitad and Natonal Stock Exchange of India Limited. For rasalution applicants E
mare details on unawdfed standalohe and conscldated financial resulis, visll financial performance saction of our websile 14 | Dale of 208 of iammalion memarantum. | 120025

wind! bactorfonds.cormand financials results at corporate section at weanw! beaindia. corm and www nsaindia.com.

3. The Group s engaged in ihe single oparating segment “food products®

4. The figures for the last quarter ended 31 March 2025, as reporied in these unaudited financial resulls, are the balancing figures
betwesn sudited figures in raspect of the full financial year and the published year lo date figures upto the and of third quarter of the

eyl uition malix and regquest for esalulion
plares 3o prospefive resolulion apalicans
10, |Lant date lor submession of resolulion plans
16, |Process emai Id fo submil Exgression of

\ebamey
i esselid@iresurgentrpl.com

i ’ - . Ieresst
relevant financial year, Also, the figures upto the and of the third quarer of previous year had only been reviewsd &nd nol subject o R &dl.
LECL For and on behalf of Board of Directors of ; EUdhi'r[;:T"Ti;lMEnTmmmE;ﬂ
Ty i esurgant Resolution Professiona
Mrs. Bectors Food Specialities Limited Resalution Professional In CIRP of
Sdi- Essel Highways Limited
Anoop Bector IBEI Ragn: [BBVIPE-D0B4H PA-3/2022.23/50018
. 5 . = ane; .
Date: 12.08.2025 DIN: 00108588 Place: Gurugram Email id: crp essali@resurpantrpl.cam
epaper.fmanc:aiexpress.mn‘. i New Delhi e ¢
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0XYZ0 Financial Services Limited

(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(All amounts in Rupees lakhs, unless otherwise stated)

ANDREW YULE & COMPANY LIMITED

Mitiaal Eond Expression of Interest (EDI) for Empanalment of Property Consultants/Agents
AYCL irnvites Expression of Interest {EQU) from reputed Property Consultants/Agents

Oxyzo

E Quarer ended ororiod NOTICE CUM ADDENDUM NO. 53/2025 L ot T e g et
: rties. t ¢ . . d

No. Particulars B | Yoo | emes | Yae™| | THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME | | BTFeT 7= 250 27 Poriinemt o 8 27 e o W S ancreayiie.com =n
(Reviewed) | (Audited) | Reviewed) | (Auditec) INFORMATION DOCUMENT ("SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT | | PP Portal Last date of submission  30.08.2025 1H116:00 Hrs

1 | Total Income from Operations 3302418 | 3195057 | 25.297.36 |1,12,916.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)

2 | Net Profit / (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors chhat ti Shivaii Mah ,

3| Net Profit/ (Loss) for the period before tax (after Exceptional and/or Extraordinary items) | 11,841.13 [ 10,621.91 | 11,185.85 | 44,141.07 NOTICGE IS HEREBY GIVEN THAT, pursuant to SEBI Gircular No. SEBIHO/IMD/AMD-PaD-1/p Rl ML e e

4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 7,887.88 8,453.86 | 32,857.11 CIR?025/115 dated August 08, 2025, payment of transaction charges fo distributors shall be discontinued : e e ,

5 | Total comprehensive income for the period 876594 | 748369 | 844753 3256195 with effect from August 11, 2025 (Effective Date’) 1% loor; Termnal ééﬁg’m&a&ﬂ“ E,I'L";g';"ahf - E'J'EE’W“D“H‘ Alfpart,

6§ Paid up Equity Share Capita 5,404.56.15,367.86) 5,367,801} S,367.86 Accordingly, no tranzaction charges shall be deducted from the Investment amount for ransactions! L . ,

. : DI ; . 5 ST (EOI)

| oo saivionie v vy vy ] ek o el el ety il
B ansiase s e in the Scheme, on or afier the Effective Date, Mumbai International Awport Limited (MIAL), the concessionaire of

9 | Securities Premium Account 1,89,180.35 [1,89,180.35 | 1,89,180.35 |1,89,180.35 _ _ . o ioyial Ao, Lioiad: JMIR) B

10 | Net worth 3.01241.17 |2,92.321.77 | 2.67.596.80 |2,92,321.77 Acn:t_:rdul_'rglg.', all the provisions related to 'Transaction Charges' stand deleted from SIDsKIMs (including CSMIA, Mumbai is inviting accredited agencies to submit their EQI for

11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 |4,80976.92 [6,02,751.81 AR Torme) o the SEbenasSeohl-ot fin Tand; rane e Earie Cals: Civil and Infrastructure works - Alrside Prajects of CSMIA, Mumbal,

12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 For existing Systematic Investment Plan(s), whera one or more instalments of Transaction Charges ane _ .

13 | Earnings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending instalments shall also be discontinued from the Interested agencies are requestad to visit the website,

Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.csmia.adaniairports.com and obtain the EQ| documents.
Diluted (in Rupees) 12.07 10.84 1.70 4517 This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms

ECI documents shall be available for download from 13 August 2025 till
500 pm 15T on 20" August 2025,

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

c) Theabove standalone financial results ('the statement') for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors at its meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-
Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

and conditions of 510D, KIM and S5Al of MAMF will remain unchanged.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
(Assel Management Company for Mirae Assal Mutual Fund)

Place ! Mumbai S
Date | August 12, 2025 AUTHORISED SIGNATORY

MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN; US5330MHZO19PTC324625). Statutory Details: Sponsor: Mirae Assel Global
Investments Company Limited, Trustes: Mirae Asset Trustee Company Private Limited.

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Off C3T Road, Kalina, Santacruz (E),
Mumbai- 400098, B 18002000 777 (Toll free), Il cuslomercare@miraeasset.com { = www_mirasassetml.oo.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

QVC EXPORTS LIMITED
Fegstenad Olfices 70 Anandsgur, Scuh Sty Business Park,
Glh Floor, Boom Ne. 611, EM. Byepass, EE.T, Kolkala, Wasl Bengad, India TOIM0T
‘Wedizibec waw. ouegroup.cam E-mak - sccounts{ivcoroup com
LM IOVEAISPLL0AETZ

MNOTICE TO MEMBERS
Maolice is hareby given that the 30th Annusl Genaral Meeting (AGM) of the Company =
schedided o be hald on 185 Septamties, 2025 &l 4.00 pomo through Video Confarencing
(WC1Cthar Audio-Visus! Mears (DAVM) withoul physical prezanca of the membars 2t a
camman venus in complignce wilh the provesions of the Compansas Act, 2013, SEB| {Lefng
Obligatiens and Disclosuta Hequeamants) Ragulafans, 2075 mad will Ministry of Conpomale

Place : Gurugram
Date : 12.08.2025

SELAN EXPLORATION TECHNOLOGY LIMITED s (WACA} and SEBI Crulars issuad inisregasd,
SEln“ SEln“ Electronic copies of the Wobios of 2060 AGM and Annual Report for Financial Year 2024-25 wil be
CIN: L74899HR1985PLC113196 sanl to the Members whose emal addresses ane registened with the Compary/Depositony
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 &.’@; SAL AU To M OTIVE LI M ITE D Participanis,
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 by - Members who have nol regsiered Mer emall andresses or cesires io change heir emak
Website: www.selanoil.com CIN : L45202PB1974PLCOO3516 iicligRans iy Update 012 36 by bendllg. tericl 0 T gy o CRQvgrac ol
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office ; C -127, IV Floor, Satguru Infotech, Phase VIII, confact ko Regesirar and Transter Agart Wk Cameo Carporais Servces Limile), thiough onie
5 . ; imvestar portal at hitgs: aiedom.camecindie.com’  or mey contact tha concarmed Depositony
PARTICULARS Quarter Quarter Quarter Year Industrial Area, S-A-S-Nagar [Mﬂhﬂ“], PH”JED - 160062 Participants,
(% in Lakhs) Ended Ended Ended Ended Tel. : 0172-4650377, Fax : 0172-4650377, The sead AGM Mofica and Annua! Report for the Financial Year 2024-25 wil also be availablean
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025 Email * k_augh”.:.gagan@53|aummnt|ue_|nr Website = www. salautomotive.in tha l:|:-1=.|:.|ang.'5v.~al:=5ta LE.. WW.QVCOTORIP.COm ard an the wabefa af Nationat Stack Exchange
(Unaudited- | - (Audited- | (Unaudited- | (Audited- EXTRACT OF UNAUDITED FINANCIAL RESULTS ook datnchiond bl For QVC Expants Limilad
Restated Restated Restated Restated h .
T , FOR THE QUARTER ENDED 30" June, 2025 ‘-
otal Income from Operations (net) 5,063 6,172 ] 6,346 I 25,808 H (Rs in Lakhs) Khushbao Singh
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057 g x Placs: Kofkata Compary Secralary ard Complizsce officer
after tax = Quarter Ended Year Ended Date - 12th August, 2025 ACS52TRT
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 : Particulars W 06,2025 34.03.2025 90,06.2024 94.03.2025
(after Extraordinary items) Mo, 7
Audited Unaudi Audited
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 (Unaudited) [ ! 1 diind) [ ! PUBLIC NOTICE
5. Equlty Share Capltal (face value ?10/') 1,520 1,520 1,520 1,520 'I. T'Dtal |H=ﬂmE . 1mzu Haﬁ 1"]035 3?!“ Hllns Mlhla Hiﬂﬂ HEH‘I Em Limlhd
6. Share Suspense Account 1,996 1,996 1,996 1,996 2. | Net Profit { {Loss) for the period 114 146 210 87 Regstered Office: Cantury Bhavan, Dr Annie Besant Road, Workl, Mumbai, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as (before tax and excaptional items) T0 WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 3. | Net Prodit / {Loss) for the period before fax 114 146 210 Ta7 MATICE Is hareby given that the certificatals] for the under mentoned securities of the
- Company has‘have boen fost/misplaced and the holder{s] of the said securities /
8. Earnings Per Share (before & after |after exceptional tems) . Sebca RiTF e aoplied o thE Comatarto sitie rlupli.:.ltu;u-rliﬁnn:r[a.|
extraordinary items) of ¥10/- each 4, | Net Profit | (Loss) for the period afier tax BA 04 148 539 .=
Basic : 3.19 4.20 5.07 20.07 ey el ks Nameof | . o | Face |Certificate | Distinctive | Distinciive | Mo, of
Diluted : 3.18 4.16 5.05 19.98 e ona 5 the Holder “| value No. Mo 5tart | MNo.End Shares
- - - - - 3. | Total Comprehensive Income for the B B2 148 527 SHREE 0SHO7006| 10,00 | 1001887 | 3105851 | 3108910 50
Notes : period (comprising profit after tax and BALLABH | 10CIRET | 4419371 | 44194720 &l
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under pther comprehensive income after tax) FLANVAT 1001887 | 70653811 | 7065860 &0
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the B F'Eil:l-':.!p Equil}r Share Capilal [F&EE Value HE'J'-J' 480 240 240 240 1001887 | B148721 | 2148770 (]
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and 2 o Eall 4063 1001887 | 23017t | B230220 50
on the Company's website : www.selanoil.com. + | Uther Equity i ) } 1001887 | 12880001 | 12881040 50
B. | Eaming Per Share on net profit after tax 1001BR7 | 37895351 | 37895400 | 50
(Mot Annualised) 1001887 | 37895401 | 37805450 ] 50
E E - Basic 1.3 T 344 ?6.17 TN 1001BE7 | 40584491 | 40564540 | 50
_ - Diluted T1.79 7344 A TN 1001887 | 51144311 | 51144360 50
'1' i 1001BE7 | 51144361 | 51144410 &0
Fbove - i i i reafter approved Board i i 1001887 | 51144411 | 51144460 S0
: { for SELAN EXPLORATION TECHNOLOGY LIMITED " e oot hed a1 Ghazabad on datod 120 Aug’ 2025, T Staklory SO ave conduied a g reven of 8600 001687 | 51144451 | 51144510] 50
Place : Gurgaon E . Suniti Kumar Bhat financaals resulls. _ 1001887 | 51144511 | 51144560 | 50
Date : 12 August, 2025 DIN : 08237399 2. The above is an éxiract of the detailed format of Quarardy Financial Results filed with the Stock Exchange under Regulation 1001887 51144561 | 51144610 &Q
33 of the SEBI [Lﬂhl‘lg WigEUUHE and Disclasura R'qul.lil'ErFIEI'IlE.]- FIEE'gI.ﬂ.I'.i.".‘ﬂE. 2015, The full format of tha '|:|'LIHI'1.ET|:|I' 100IEET [ 51144611 | 51144660 ]
Financiel Resulls are available on the Slock- Exchange Website, www.bseindia.com, and company's websits 1001887 | 51144661 | 51144710 =)
hitps:/isatautometive.iniquarteriyresults/ 1001BB7 | 51144711 | 51144760 | 50
=can the OR code given below to access the finencial resufs on the websie of the Company, 1001887 | 51144761 51;,._,._3 0 Tn
EITA INDIA LIMITED 3. The company has issued bonus shares an 41 April 2025 i the rafo o 11 . e {1) equiy share of face value of e, 10 001887 | £1799311 (51796356 50
Regd Office ;: 208. Abdul Hamid Streat, 4th Floor, Kolkata - 700068 ;Ei'mhhrf“ E"E""m“ﬁﬂng ”m?h'gﬂffimﬂ“'“ﬁ“ﬂmYﬁ!g I E‘ngq”’t?-mmwwrﬁmmmﬁf 1001887 | 54710361 | 54710410 50
e i : e il W gibie equity shara re a5 Bonus Shares by capita m"ﬁ | . This resulls into increase in nurmbear y T R TR LTI =
Email ; eifa.cal@eitain.com, Website ; www.gitain.com Ea"j equily shares and comespending incraase n paid up share capital. The enpact of the same has been rellacted in the Tﬁ%’%ﬁﬁ?‘%‘ﬁﬁsm =
. 9 . L 3 imancaals, Board af Di
Phone Mo, 033- 22483203, CIN - L51109WB15383PLCO35069 K aiict o bt ol o it 1001857 | 59166531 | 59166580 o
Statement of Standalone Unaudited Financial Results Place ; Ghazishad % g ﬂj:’: 1001E87 | 59225231 | 59225280 50
for the quarter ended 30th June, 2025 Date : 12" Aug 2025 fah ik 1001887 | 59225431 | 59225430 ]
= e Www.salautomotive.in (Managing Divectar} 1001867 | 59275581 | 59225630 | 50
|R=. in Laeg exeept per share daka and whers othersise sisled) 1001857 | 59435231 [ coq30780 =
Cuartor Quartar Csartar Provious 1001ERT [ 61054407 | 61054540 50
PARTICULARS anded ended endded year ended 101 ERY | A0 FREYR] | BO4 78830 Gl
30.06.2025 | 30.06.2024 | 31.03.2025 | 31.03.2025 | 1001887 | 80478831 | 80478880 &0
Unaudited | Unaudited | Unaedited Audited 1001EET | BA4BE1T] 50|
Total Income from operations (nef) 12049.56| 1333362 | 1245661 | 5111288 s i%g:g ﬂ;ﬁggg} i‘;;fég;g ;g
Wet PrafdiiLoss) for the penod (before Tax, Exceplional and/ T— 1001887 | 85704231 | 85704780 =
ot e ¢ et IR a0l | R MRS. BECTORS FOOD SPECIALITIES LIMITED 1001867 | 85704261 [ 857023301 50
el ProfitiLoss) for nod before Tax | after Exceptional and!
of Eﬂm,:,r_.'_,,_.,mf items] i ' 195 45 113.23 6204 484 67 . _ dﬁegd. Eﬁics :Tmleri-.]n? Eqnzd.qitgllaur. F-'Jflan:.ihar_r- Liﬁh.%a " n i%iﬁg; 3;:2;?:} iﬁ;g;?gg ;g
Wet PrafitiLoss) for the period after tax (afier Exceptional and! Curpnr::le tI: inhw L'Ln Etr [_f": ::JI e gé 1.;39? I cf’f ‘:j r't i ; d CM2485 TOTAL | 1500
Rl - 3 a4 2 www.be : : : sud@bec - - .
of Extraordinary items} 8357 75.43 361N IT-ED DNARRC IS DR U TR 'm TDON: B LNk VP EHTICEN S Thi Puiblic are hereby cautioned against perchasing or dealing in any way with the above
Cther Comprehensive Incomea 4} G5 A0.65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025 referred share certificatefs]. Any person who has any claim in respect of the said share
Total Comprehensive Income for the period (Comproriising Profit|Loss) {Rs. In million except per share data) ﬁmgflit;h] 5||"'3",JHﬁﬂﬁfﬂ;ﬁ“‘éﬂ“}é'ﬁfﬁﬁﬁ;ﬂg“; Hrz-!uiﬂf? Er':ﬂ'ﬁ“ﬂﬁfm "lEEb’:F
e et - | . 7 ntirme india Py ark, C-101, 15t Floor, L. B. 3. Masg, Vikhroli urrbal-
R iig paria a';d cem C?‘T’”Ehm'”e Incama) Seal]  pRAd 4'5;1 b Sr | Particulars Quarter ended Year ended 400083 within 15 days af publication of this notice aftar which no claim will be entertained
Paid-up Equiy Share Capital 928 23628 255.28 254 .28 Na and the Company shall proceed to issue with the Duplicate Share Certificatefs],
Reserves [eacluding Revaluation Reserve a5 shown in the 38162033 ALA320E 082004 IA32055 Diate - 12.08.2025. Pl JAIPUER SHA BALLABH RAWAT
. . : Unaudited) {Audited) (Unaudited) {Audited) : L2.Us.  Flace
Balance Sheet of previous year) t
Eaming Per Share {of Rs. 10/ each) 1 | Tofal Income from Cperalions 444277 4,210.66 4,138,35 17.660.62
Basic: 3.2 29 AT 10.60 2 | Net Profit Bedore Tax for the period 3299 3TEAB 412.84 1,617.39 FORM G
Diluted; 322 29 D17 10.68 3. | Net Profit after {ax for the perod 248 80 2BB.36 307.78 1.210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Totel Comprahensive Ingome for the penad 24313 2BB.20 anv.zo 1,208.41
Mobe: The above i an axiract of the detailed format of Cuarterdy Financial Results Tiled wih the Stock Exchanges undar Reguiation 33 [Enmprisirlrjg Prafit for the period { aﬂ:r k! and Ot HnaEdSF'LS EL TGFI::TL:‘Tg LEL'-::TEDH lis Subsidiar
ofthe SEBH{Listing Obligabions and Disclowsre Raquirsments) Regufabions, 2015, The fullformal of the Quardery Financial Results are Other Compeehensive Income (afier tax)] [Undgmhng.' n|3' 11::.njfut‘ |a1r'l¢,|-| 35: :a—h a|E.;,::|| b dB :hs |a EHE ril
availableon the Stock Exchanges websited.e. www.cse-india.com and on the Company's website; www,gitain com = = e - SR GIBRIL L ) OF Toguea koSl ks o inbolLa il o R
L g ; ; ARy § | Paidup Equily Share Capdal (Face value of 61347 61347 54177 613.47 of India {Insohvency Resclution Process for Corporate Persons) Regulafions, 2016)
By cecer af e Boand F5,10U- per share) RELEVANT PARTICULARS
For EITA India Limiled b | Reserves (excliding Revaluation Reserve) as 10,305.80 1. [Mameof the corporste debdor slong witn© [Essel Highways Limited
- shown in the Audited Balance Sheet at PAN & GINT LLP No, PAN Mo.: AADCESIBEK
Lunkaran Sharma st March 2076 CIN: LM5200MH20IPLE2TARTT
: 12, [Addresas of the regsiered officz 51308, 5t Floar, Kahinoes Cily, Kiral Road, Kurla
Place : Kokala Wémitime Dieeclor 7 Eai{rm:;. Per Share {in Rs) (non annualised): | Nast), Mumbai Gity, Murnbai. Maharashira, Indi
Dl - 121h August, 2025 DI N, 0BQ44834 ' i (e Msril Kty Wi, Manaesiion Iss
sl kb Basic: 405 470 5,24 2010 400070
Drluted: 405 470 5.24 2010 3. {URL of websilp Mol Avsilatee
4, (Details of place whare maprty Gf fimed 1) 5138, 58 Floar, Kohinoor City, Kirol Raad,
Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025 #5543 A ocated Kurta (West), Mumbal City, Mumbal. Maharashire,
SHALIMAR WIRES INDUSTRIES LIMITED Re. inmillon excapt per shar dats) o b0
‘l“h _ CIN : L74140WB1996PLCOB1521 ) Quartar ended Year ended o, ol B A Nt Nk T T
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700013 Mo ncka, 201301
5 r : 30.06.2025 31.03.2025 A0.06.2024 31032025 A
Sha I imar Tel ; 91-33-22349308/0910, Fax : 91-33-2211 6880 (Unaudited) (Audited) (Unaudited (Audited) 5 |Inslaled capacdy of man procucls' 2endces | The main abjcive of Fe Coporate Debor is
i b Lot E miail Id ; kejriwal@shalimarwires,com, Website | www.shalimarwires.com e T P T VPR o concatve, plan, collaborate. survey, sudy, and
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 L Ll R il - : e G, SYRHIR B WRDN: PEORMER. Jras OF prrs
R oo 2 | Nat Profit Bafore Tax for the period 413.32 45249 47532 1.917.74 vechnigiiss, and metfiads kr setiey tp o fpes of
. Faald p:qecls_‘mihes. oF woiks, and o hinanss 3l
Imonths ended | 3 months ended Yoar ended 3 | Net Profit after tax for the pariod 08,78 M2TT 354.26 143233 o |road propcs
?u Particulars (30/06/2025) (30/06/2024) (310H2025) 4 | Total Comprehensive Income for the period 03,45 343.19 353.58 1,430,594 {6, |Cuantiy and vake of man producsl HIL
: Unaudited Unaudited Audited [Comprising Profit for the period (after tax) and _frences s i:‘ s foaro e ,
Ll—bd.""'. M. | FTHE L
1] Total Income from Operations 3,283 87 3.303.74 13,193.86 Orther Comprehensive Income (after 1ax)] EEI Furthar dl;{a;:ﬁn;gﬂ T v Dudied Frarcial Siatemaris b FY 300324
2| Wat Prafit | (Loss) for the perod {befone Tax, 5 || Paid-up Equity Share Capital (Face valua of g1a.47 61347 SET.TT B1347 financal siatements faith schedules) ol e o Provisons Financid Slalement 35 on
Exceptional andior Extracrdinary items) 101.35 B1.23 198.25 Rs.10/- per share i b el i et S
3| Met Profit/ {Loss) for the period before tax 6 | Reserves (excluding Revaluation Reserve) as 11,0433 g i, guogh, somickiveoldnrs TaEHMzuhs.)
(after Exceptional and/or Extraordinary items) 101.35 R1.23 23412 ST A N chim! Bk el ot QAFREER g CYORI3Tb usp=dva ink
_ : 35t March 2025 Mmbe obtained by sending emad al
4| Met Profit ! {Loss) for the perod afier tax 7 [ B e Shme B o lonansiedr cirp.essalifresunjentrpi com
, ; ; ; ; ! ' I 8. |Ebgibdity for resolution spplicants undey Figosc e, google comidivedfolders 1aERMuba )
iafter Exceplional a?nd.fur Extraordinany |t§msj 101.35 B1.23 23412 Rasic 503 £y a0 9% 70 sockinn 25(24H] ofIhe Gode s avaiable 2l |QXSFXEIZR g EYQRIFTbTus=drve. ink
5| Total Comprehensive income for the pesiod Dilutad: & 03 £ Eg 6.0 21 Th LR Maybe cbtzinad by sending emal al
[Comprising Profit [ (Loss) far the penod {after tax) and Notes: le i gﬂ??;i%-ﬁmu"rlm com
Other Comprehensive Incame (afler tax)] 10135 B1.23 265 8B 1. The above unaudited sizndalane and consolidated financial resulis for the quarter ended 30 June 2025 have been reviewsd by the Interes|
6| Equity Share Capital BRE.10 B5E10 A55.10 Audit Commitiee and approved by the Board of Directors on 135 August 2025, Thase resulls have bean pregared in accordance 1 Eﬂ‘ru! f’:: Eﬁ?;ﬂl?nf: 04082025
: ; wilh Indiam Accoantng Standends (Ind AS") prescribed under Seclion 133 of the Companies Act, 2013 read with the relevent ndas FOEQECiive rasciution s S T T T
7 HEEBWE_'S (exchuding Reveluabion RES'_WE] s sfown in thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations & Disclosure Requirements) Regulations 2015 as B [ i e Mo o stdesori To- -0
the Audited Balance Sheet of the previous year - 2,869.39 A - ﬂ*ﬂf‘f‘-“' '*Lﬂf T T— T
LES (i m 0] =
8] Eamings Per Share (of Rs. 21- each) 2. The review raport of ihe Statutory Auditors is heing filed with the BSE Limited and National Stack Exchange of India Limited. For | || [escluton soicants.
B - 024 018 055 morg details on unaudited standalong and consolidated financial results, visdt financial performance: section of our website 114, [Date of e of Informalon memoandem, | 12-00-2025
- wvnw. baclorioods . com and linancials results at corporate seclion al www bsemdia. comand www.nseindia.com, evabuion mafr and raquast for resoluton
Diluted : 0.24 0.19 055 3. The Groupis engaged in the sings operating segment “food products”, PHETTE |0 POSpOCRVE Tog0RN ACYALATIS
Notes 4. Tha figures for the last quarter ended 31 March 2025, as reparted in thase unaudiled firancial results, are the balancing figures | 115 Last dale lorsubmission of esokubon plang |13 10-2023
a) The above 2 80 extract of the detailed format of unaudited Financial Resulis of the Company foe the firet Quaster ended 301h June, batween audied figures in respact of th full financial year and the published yaar o dabs fgures upto the and of third quarter of the e IF;E;‘;FW' dtosubmil Expression ol |cip.essefifiresugentipl com
2025 filed wih the Shock Exchangss under Requlation 23 of the SEBI (Listng znd Other Disclosure Requiremenis) Regulations, relevant financial year. Also, the figures ugsothe and of the thad quarier of previous year had only been reviswed and not subject to dl.
T i P i he wizhsi b iL. ;
Eﬂxlﬁér;;il;ﬂ forrat of the Cuarterly Financial Resufls of the Company are available on fhe websites of the Company and Siock audit For and on behalf of Board of Directors of ; mdhlr.%ﬂiﬁm; ﬂg;:m
— Mrs. Bectors Food Specialities Limited el ik
For Shalimar Wires Industries Limited ? Sdi- Resolution Professional in CIRP of
Sunil Khaitan Essel Highways Limited
Piace : Ko : e Anoop Bector IBE| Regn: IBELIFE-00B4/1PA-32022- 2350018
ace : Kolkata Chairman & Managing Director . ; § Vit Wl % ;
Date : 12th August, 2025 DIN No. 003g5a61| | Piace: Phillaur Mandging Dirsctor gilablaickas. ol crokd
= ' Date: 12.08.2025 DIN: 00108589 | | Date: 12-08-2025 Fiton: 1A%

Place: Gurugram Email M cipoassalinesungantrpl com
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ANDREW YULE & COMPANY LIMITED

0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(Al amounts in Rupees lakhs, unless otherwise stated)

Expression of Interest (EQI) for Empanelment of Property Consultants/Agents

AYCL invites Expression of Interest (EXH) from reputed Property Consultants/Agents

CIMN Ma, ; La3 e W

)
MIRAE ASSET

Mutual Fund

for empanelment in connection with leasing/licensing/revenue sharing of its vacant

r Quarter ended Year ended NOTICE CUM ADDENDUM NO. 53/2025 g o 4 :
. ies. Detalled EQI | & il ; .
No. Particulars o | T | e | e | | THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME | | PTPeries Deisiod B0 Focument » 49720 € ot wwwandreviysle.com and
(Reviewed) | (Audited) | (Reviewed) | (Audited) INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT el ndcitod it il A i
1| Total Income from Operations 33,924.18 | 31,95057 | 25,297.36 |1,12,016.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit / (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 [ 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors Pt e .
: : : o : i ' i SN , Chhatrapati Shivaji Maharaj
3 | Net Profit / (LOSS) for the period before tax (after Exceptional and/or Extraordinary |tems) 11,841.13 | 10,621.91 11,185.85 | 44,141.07 NOTICE IS HEREEY GIVEN THAT, pursua nt to SEB] Circular Mo, SEBVHO/IMD/AMD-PoD-1/PF L sl el i
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 | 8,453.86 | 32,857.11 CIR{2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinued : S R ; ]
5 | Total comprehensive income for the period 8,765.94 | 748360 | 844753 | 3256195 with effect from August 11, 2025 (Effective Date'), 1¥Migor. Terminal é; Ct';ha"apé'{' Shtal ”“L‘E&ﬂ tsmatonal Naert,
6 | Paid up Equity Share Capita OAMGRI 5967060 5357 8 ©.967.65 Accordingly, no transaction charges shall be deducted from the investment amount for transactions/ bbbl -
; :;‘:;tx::z:gz;:}ygesz:zlLna:;::]usesewe) 5 glgggig 5 8;‘51?222 5 6;;3322 5 8;2’?222 applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be investad EAPRESSION UF INTEREST (EQU)
oot Promiur: Accort 189.180.35 |1 89.180.35 |189.180.35 |189.180 35 in the 51:.-!11_3mn. on or afh.:r.tha Effactive Date. _ Mumbai |r‘IIEI'I'I-|‘:l.lI!:I-I'I.a.'-I| .u"-"f.lfpl:lﬂ LII'I"I.Iiﬂ'd (M IAI..:I. the cnnnessi?naJre of
10| Net worth 30124117 |2.92,321.77 |2,67596.80 |2.92,321.77 Accordingiy, all the provisions related to "Transaction Charges’ stand deleted from SIDs/KIMs {including CEMIA, Mumbai is inviting accredited agencies to submit their EOI for
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 |4,80,976.92 6,02,751.81 application forms) of the schemes & SAl of the Fund, from the Effective Date. Givil and Infrastructurs works - Airside Projects of CSMIA, Mumbai
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 For existing Systematic Investment Plan(s), where one or more instalments of Transaction Charges are _ _ _
13 | Eamings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending Instalments shall also be discontinued from the Interested agencies are requested to visit the website,
Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.csmia.adaniairports.com and obtain the EO| documents.
Diluted (in Rupees) 12.07 10.84 1.70 4517 This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms

EQI documents shall be available for downioad from 13* August- 2025 fll
5:00 pm IST on 20™ August 2025,

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-

Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

and conditions of SID, KIM and SAl of MAMF will remain unchanged.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
[Asset Management Company for Mirae Asset Mutual Fund)

Place : Mumbai Sdi-
Date | August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UGS990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Off C5T Road, Kalina, Santacruz (E),
Mumbai- 400098, & 18002090 777 (Toll free), I customercare@miraeasset com (2 www. miragassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

QVC EXPORTS LIMITED
Fegistersd Office- Y70 Anandapur, South City Businass Park
Gih Fleor, Room Mo, 611, EM. Byepass, E KT, Kiakata, West Bengal, bndia 700107
Wabsite: waw quogroup.com: E-mall ; acoounisiiquegroup. com
L2T1 CaWB05PLC 104672

MNOTICE TO MEMBERS
Motice Is heraby given thal the 20th Annual Ganeral Maaling (AGM) ol the Company. is
scheduled b be held on 13h-Seplember, 2025 a1 400 p.. {hrough Video Conferencing
WCIOer Audic-visua! Means (O8M) widhout physical presence of the mambers al &
COMIMon vanue in compliance wih the pravisions of the Companies &ct, 2013, SEBI (Lesting
Ohligations and Disclosure Requiremends) Regulations, 2015 read with Minéstry of Comporate

Place : Gurugram
Date : 12.08.2025

SELAN EXPLORATION TECHNOLOGY LIMITED rsbpallges gt i
SEln“ SEl n“ _ Electraonic copies of the Notice of 20th AGM and Annual Report for Financial Year 2024-25will be
CIN: L74899HR1985PLC113196 sent to the Members whose emall addressas are registerad with the Company/Depasitory
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 @ SAL AUTO M OTIVE LI M ITE D Participants.
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 -y Members who have not registersd thew email addresses or deswes to changa ther emai
Website: www.selanoil.com CIN : L45202PB1974PLCO0O3516 addresses may update tha sama by sandng amail ba the El:lmpan'{ra'. cs.ﬂ.q'n};mup.:um a.nu'
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C-127, IV Floor, Satguru Infotech, Phase VIII, Coulbost Ly bufslrea i Age ot Wi Gl Cpical. Bbnsacins LINIBG, thiasg  pore
: g : invesior poral at hitps.fwisdom.camecindia.com’ of may contact ihe concerned Depasitony
PARTICULARS Quarter Quarter Quarter Year Industrial Area, 5.A.5 Nagar (Mohali), Punjab - 160062 Parlicipants.
(% in Lakhs) Ended Ended Ended Ended Tel. : 0172-4650377, Fax : 0172-4650377, The said AGM Notica and Annual Report for the Financial Year 2024-25 will also be available on
June 30, 2025 | Mar 31, 2025 | June 30, 2024 Mar 31, 2025 Email : kaushik.gagan@salautomotive.in, Website | www.salautomotive.in the Company’s wabsiia e, www.quogroup.comand on the website of Nalional Stock Exchange
- .y Py .y ! il
(Unaudited- | = (Audited- | (Unaudited- | (Audited EXTRACT OF UNAUDITED FINANCIAL RESULTS ol Lmesie. wnssings com For QUG Expors Liniled
Restated Restated Restated Restated th
- FOR THE QUARTER ENDED 30" June, 2025 sdi-
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 Rs in Lakhs Khwshboo Singh
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057 i Place: Kolkata Company Secretary and Compliance officer
after tax Catjri Enied b Date - 12th August, 2005 ACS-62761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 Particulars 0.06.2005 31.03.2025 10.06.2024 31.03.2005
(after Extraordinary items) - T : 0
d dited Unaudited Audited
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 {Unaudited) (Audite ] [ d J (Audited) F“H'L": HHT“:E
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 Total Income _ 10020 #8935 10036 37549 M/s Aditya Birla Real Estate Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 Net Profit | {Loss) for the penod 114 148 210 787 Registered Office: Century Bravan, Dr Anriz Besant Road, Worl, Mumiial, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as {before tax and exceplional items) T0 WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 Met Profit/ (Loss) for the period befora tax 114 148 210 T87 MOTICE is hereby given that the certificate]s] fior the under mentionad securities of the
‘8. Earnings Per Share (before & after (after exceptional items) Company has/have been lost/misploced and the holderis] of the said securities /
. . ' applicant[s] has/have applied to the Company toissue duplicate cerificate|s].
extraordinary items) of 310/- each Met Profit | {Loss) for the period after tax RR T} 148 534 : - : ;
i ; I Mame of Face | Certificate | Mstinctive | Distinctive | Mo, of
Basic : 3.19 4.20 5.07 20.07 and exceptional ftems : Folio No. ; :
Diluted : 3.18 416 505 19.98 the Holder Value No. Wo. Start | Mo, End Shares
Total Comprehensive Income for the 86 82 148 SHREE osHo7006[ 10.00 | 1001887 | 3105861 | 3105910 | S0
Notes : ‘ . . ‘ ‘ ‘ period anmpnsmq pn?ﬁt after tax and BALLABH 1001887 | 449371 | 2419420 &0
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under other comprehensive income after tax) RAWAT 101887 | 7085811 | 7065860 50
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Paid-up Equity Share Capital (Face Value 10/} 480 01887 | 2148721 | 2148770 50
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and Othar Eau 1001887 | B230171 | BI30220 5{1
on the Company's website : www.selanoil.com. BE COuity 1001887 | 12380991 | 17851040 50
Eaming Per Share on net profit after tax 1001887 | 37895351 | 37895400 50
{Not Annualisad) 1001887 | 37895401 | 37895450 50
Of-i0 - Basic T179 | Tam | zewr | zau 1001887 [ 40584491 | 40584540 50
- Diluted 7179 Tid 617 2.9 1001887 | 51144311 | 51144360 50
-.; Notes : 001887 | 51144361 51144410 50
1. The above financial results have been reviewad by the Audit Committee and thereafter approved by the Board of Directors in 0018387 | 51144411 | 51144460 50
. { for SELAN EXPLORATION TECHNOLOGY LIMITED thair meeting held at Ghaziabad on dated 12th Aug' 2025. The Statutory auditors have conducted a imited review of above 1001887 | 51144461 | 51144510] 50
Place : Gurgaon E : Suniti Kumar Bhat financials results. 1001887 | 51144511 | 51144560 50
Date : 12 August, 2025 DIN : 08237399 . The above is-an extract of the detaded format of Quarierly Financia Results filed with the Stock Exchange under Regulation 1001887 | 51144561 [ 51144610 50
33 of the SEBI {Lisllng ﬂhl_:gabuns and Dusclosure Requirements) Regulations, 2015, The full format of the Qua 1001887 | 51144611 | 51144660 1]
Financial Results are available on the Stock Exchange Website, www.bseindia.com, and company's websile 3
hitps-//salautomotive iFh[qIJEFI.Eﬂ:ﬂ'B ey 1001887 | 51144661 | 51144710 50
: ) 1001887 | 55144711 | 51144760 &0
Scan the QR code given below 1o access the financial results on the websie of the Company, mmg? 21 1-'-1-1?51 51144810 =
EITA INDIA LIMITED . The company has Issued bonus shares on dth Aprl' 2025 in the ratic of 1:1 |2 one (1) egully share of face value of Re. 10/- 003887 [51799311 (51799360 | 50
Regd Office : 208, Abdul Hamid Street, 4th Floor, Kalkata - 700069 %‘f{;fggﬁ?gﬂ“ﬂ}ﬁﬂ"&sﬁ{:gﬁ;;ﬁ;ﬂéﬂjliggﬂéﬂ;ﬁﬁéﬂ? ﬁmﬁﬁﬁjﬂ“;ﬁmfﬁﬁﬂﬁﬁﬁ 1001887 | 54710261 | 54710410 50
Email : eita.cal@eitain.com, Website : www.gitain.com id equity and coresponding incresse in paid up share capital. The impact of the same has been refiected in the 1331£? ggﬁggﬁ‘él Egﬁggggu Eg
033- 224 : inancials, _ 1001 166481 | 591 ] 5
Phone No. 033- 22483203, CIN ; L51109WB1983PLC035969 T i ol g
Statement of Standalone Unaudited Financial Results Place : Ghaziabad ﬁ e Sab- 1001887 | 59225231 | 59235280 50
3 4 : ’ AT RANC NS 1001887 | 59225431 | 59225480 50
for the quarter ended 30th June, 2025 Dok 312" Pig 2085 www.salautomotive.in (Mariaging Dirsector) 1001887 | 59275581 | 59235630 | 50
(Rs. In Lacs except per share data and where otherwise stated) 1001827 | 59429231 | 50430280 50
Quarter Quarter Quarter Provious 1001287 161054491 | 61054540 2
T, ondod | onded | ended | yearendod 1001887 | 80478781 80478830 ] 50
30.06.2025 | 30.06.2024 | 31.03.2025 | 31.03.2025 1001887 | 20473331 | 804738R0 50
i Unaudited | Unaudited | Unaudited |  Audited LO018E7 | 82488171 | 87488230 50
Total Income from operations (nel 1204056| 1333362 | 1245661 | 111208 iggigﬁ; :‘féfgggi :ﬂ;ﬁg‘;g fg
Net Prafit{Loss) for the perod (before Tax, Exceptional and! —— T a;ﬁ:ﬁal g;? T '5'{'
or Extraordinary fams) 12545 113.23 G201 dd= a7 M FIS. BEGTDHS ann SPEC IAL'TIEE LIM lTED 1001287 | 25704281 | 85704330 50
Net Profit{Loss) for the pencd before Tax { after Exceplional and! : L 3 1001887 | 85704331 | 85704380 50
or Extraordinary fems) 12645 113.23 6201 | 48497 - IO LTCe: TG noad, FItam darncaa - 144410 1001887 | 85862131 | 85862180 50
Net Prafit{Loss) for the period after tax (after Exceptional and! Corpo I'::IE tl:ld ?tl"l tity HU:IH'T' I,-::INE:: L7 4392FE?FE?F’ILC[.:’3§-';1 ?11: Frn‘:. M: :.ﬁ BCM9495K TOTAL |_ 1900
) - " gy + 1 ‘Tl
or Extraordinary items} B3.57 7343 36.11 317.68 e T S R SR R R e The Public are hereby caubioned against purchasing or dealing in any way with the above
Other Comprehensive Income - . -0 65 -40.65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th Junae 2025 referred share certificate(s]. Any person who has any laim in respect of the said share
Total Comprehensive Income for the period (Compromising Profitt{Loss) (Rs. in million except per share data) if“"f;ﬁmfﬂl Sh'igildp'ﬂﬂﬂ'?;'-lé h;*;*“;'ﬂ"fhéhf' E'i'r;iﬂaﬂ'f OF IS Hﬁiﬂlﬁtm'mﬂ TFE'IET.I‘SFELJ"EE;JHH
penod " I MUFG Intime India Pyt Ltd, 247 Park, C-101, 1st Floor, L B 5. Marg, Vikhroli {W) Mumbai
Tﬂf.m ; and Cher E::ﬂjprehenm-.-a Incame) 8357 7343 4.4 &f1.24 Sr | Particulars Quarter ended Year ended AO00ED within 15 days of publicatian of this notice after which no claim will be entertained
Faid-up Equity Share Capital 25028 25928 25928 259.28 o1 ; . R i
Res (el Rl B : e o 30.06.2025 31.03.2035 30.06.2024 31.0%.2025 and the Comipany shall proceed to issue with the Duplicate Share Certificate[s).
EIVES |ExCiuaing Revaluabon Reserve as shown in | e il e o Date : 12.08.2025, Place : IAIPUR SHR! BALLABH RAWAT
Balanos Sheet of proviols year) i (Unaudited) |Audited) (Unaudited) {Audited)
Eaming Per Shara [of Rs. 10/- aach) 1 | Total Income from Operations 444277 4 11066 4.139.35 17 66062
Bagic: 3.22 Z9 017 10.69 2 | Nat Profit Bafora Tax for the pariod 332.99 37B.48 412 .84 1,617.39 FORM G
Diluted: 3.22 29 0.7 10.69 3 | Met Profit after tax for the period 248.80 2BB.36 307 78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehenzhie Income Tor the period 24833 ZBB20 30720 1,208 41 HW
Mole: The above is an exiract of the dataded format of Cuarterdy Financial Results filed wilth the Stock Exchanges under Requiation 33 [Comprising Profit for the period ( after tax) and Boarsing bR EHEFE_EL“TGP In‘?T'E Llff]:TEE:‘ e ubaidiard
gt SE2) \Lesting DtWutions anc Disciauare eq dtements) Foglialians, 2915, The et of e Guuaredy | nancel Fesie e Other Comprehensive Income (after Lax)] [Unug:‘;il;n%qma;::n (1 ;-zj;nrztlula:nna;&b. G;Eeﬁ:ulvefc:gandmﬁ’:kmat:yﬂ;;arﬂ
lable on the Stock Excha bsitei.e. \cse-india.com and on the G ‘s website: eitain.com - - hoca : TEL : =
available on the xchanges website.e. www.cse-india.com and on the Company’s website: www.eitain.com R | Paidup Equily Share Capital (Face value of B1347 1347 RAT.TT B1347 of India {Insnivency Resoluion Process for Corporate Persons) Regulations, 2016)
By order of the: Board Rs.100- per share) RELEVANT PARTICULARS
Far EITA India Limited f | Reserves (excluding Revaluation Reserve) as 10,305.60 Mame of the corporale debéor aiang with Essel Highways Limited
adi- shown in the Audited Balance Shest at PAK & CINLLP Na PAN Mo, AADCESISEK
Lunkaran Sharma 915t March 2075 CIN: U45200MH201 3PLCZT487T
Placa - Kalkata Whaltirne Director =TE ! Par Shara (0 Ral | ised) 2. |Aodress of the registersd office 3130, Sin Fioor, Kohingor iy, Kinod Road, Kirla
: = AITIRgE FEronhare {In ks \nom anfesissd, [West), Mumbai City, Mumbe, Makarashira, India,;
Dete : 12lh August, 2025 CHN NO. DES448.34 :
i et Basic: 405 470 524 20.10 ) 4p0070
Dilutad: 405 470 5.94 M40 3 |URL of wehsia Wiod Swadabie
. : : : d. |Detzils of place whare majority af fixed 1) SHA, 5t Floos, Kohinoor City, Kol Read,

SHALIMAR WIRES INDUSTRIES LIMITED
‘ﬂm’ CIN ; LT4140WB1996PLC081521
Registered Office : 25, Ganash Chandra Avenue, Kolkata - 700 013
Shalimar Tel : 91-33-22349308/09/10, Fax : 91-33-2211 6880
weres nausres Liied | miail Id ; kejnwali@shalimarwires.com, Website ; www.shalimarwires.com
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025

Rs.in lacs
3 months ended 3 months ended Year anded
& Purticilars (30/06/2025) (30/06/2024) (31/03/2025)
Unaudited Unaudited Audited
1| Total Income from Operations 3,283.97 3,383.74 13,193.86
2| Net Profit/ (Loss) for the period (before Tax,
Exceplional andior Extraoedinary items) 101.35 81.23 149825
3| Net Profit/ (Loss) for the period before fax
(after Exceptional andior Extraordinary items) 101.35 81.23 23412
4| Met Profit/ (Loss) for the period after tax
{after Exceptional and/or Extraordinary items) 101,35 81.23 23412
81 Tolal Comprehensive Income for the period
[Compnsing Profl / (Loss) for the period (after tax) and
Cther Comprehensive Income (after tax)] 101,35 81.23 265 88
Equity Share Capital 855.10 85510 85510
Reserves (excluding Revaluation Reserve) as shown in
the Audiled Balance Sheet of the previous year - - 286938
B Eamings Per Share (of Rs, 2/- 2ach)
Basic: 0.24 0,19 055
Dituted : 024 0.19 .55
MNotes :

a] Tha above is an exract of the detaded format of unaudited Financial Results of the Company for the first Quarter ended 30th June,
2025 filed with the Stock Exchangas under Reguiation 33 of the SEBI (Listing and Other Disclosure Requiremants) Requlations,
2015, The full format of the Quartery Financial Results of the Company are available on the websites of the Company and Stock
Exchanga(s)

Far Shallmar Wires industries Limited

Sunil Khaitan
Place : Kolkata Chairman & Managing Director|
Date : 12th August, 2025 DIN Mo. 00385961

Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025
{Rz. in milllon except per shara data)

aa5et3 are looaied

Kuria [Wast Mumbai City, Mumba, Maharashina,
Incia, 00070
2) ik Flooe, Plal Mo, 19 & 20, Fim Cily. Saclor

Sr | Particulars Quarter ended Year ended 164, Gautam Buddha Nagar, Noida, Ustar Pradesh
No 30.06.2025 31.03.2025 30.06.2024 31.03 2025 Inchas, 201301
{Unaudited) (Audited) (Unaudited) [Audited) 5 |Irestaled capadcily of main producla’ saneces | The main objechve ol e Coeporate Daber (5%
conceive, pian, collaboratsa, survay, shudy, and
1 | Todal Incorme from Operalichs 4 804 02 4.574.20 4 444,24 19,028,568 eveluata sll sleps, processes, avail or provids
2 | Net Profit Bafore Tax for the period 41332 457 41 475,32 1017.74 techroques, end m:e_ll'-n:-:ls for salting up &l bypes -Clr-
) - — - — road projects, dactilias, orwaks, and ta financs ali
3 | Net Profit after tax for the period J0B.78 2T 354,26 1.432.33 ot preiects
4 | Total Comprehensive Income for the period 30645 34319 353.59 1.430.94 £. |Quantity and valua of main procucts! NE
- 8 : ' services sold in kast fimancial year
[C-omprising Profit .Fur the penod [ﬁﬁerta:] and  IRumbar oTampioyiesl woing "}
Other Comprehensive Income (afier tax)] g |Furier dedais mcluding b avaitable = Audited Fimancial Statements for FY 200 3-24
5 | Paid-up Equity Share Capital (Face walue of 61347 B13.47 SBT.TT 613.47 finarical slatements (wilh schedules) ol wo [« Provisional Finencial Stalemant as an
Rs.10/- per share) yuars, lists of credilors ane available a1 URL! | Insoivency Commencement Date, i.e. 28.02. 2025
= ] > #  Prowisianal Financial Skalemant for FY 2024 -25
G Reser'.tfas iexduc_*m;:_l Revaluation Resere) as 11,044 33 hiips</idrive. googts.comidriveifoidars!aEHMzuhs.
shown in the Audited Balance Sheet at QRGRFHEXRugGYORIATE Tusp=drive_link
24 March 2025 Maybe obtained by sending email al
- - oip.esseliresurgentpl.com
7 | Eamings Per Share (in Re) (non annualised) . & |Eliglodity for rasalution applicants under hitpe=:\drre googie camddrivelfinddars 1aEHM zub=d
Basa: .03 5.08 6.03 23,78 section 25(2)h] of the Code is availanle & |quSIRFKBSzRupGY ORI usp=drive fink
Diluted A3 £ RO 6.03 29 78 LiAL Maybe chiained by serding email al
ip.esselifirasurgentpl.com
Notes. 10, |Last date for recaip! of exprassion of 28-08-2025
1. The above unaudited standalone and consolidated financial results for the guarter ended 30 June 2025 have been reviewed by the Interest
Audit Committee and approved by the Board of Directors on 12th August 2025. These results have been prepared in accordance . | Dl of issua of provisianal list of (4-06-2025
with-Indian Accounting Standards {'Ind A3') prescribed under Section 133 of the Companies Act, 2013 read with the relevant nules - F"‘-”EFE.‘:’-"*E_ "95':"-“'3"! BppICants —
thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations & Disclosure Requiremenis) Regulations 2015 as z ;ﬁi‘:jﬁ;l":;“m‘““‘" e R
amendad. 13, | Cale of sue of fnal st of prospechve. | 12-09-2025

2. The review report of the Statutory Auditors is being filed with the BSE Limitad and Nabonal Stock Exchange of India Limited. For
mare defails on unawdifed standalohe and conscldated financial resulis, visit financial performance saction of our websila
wind! baclordoods.comand financials results af corporate section at weanw. beaindia. corm and www nsaindia.com.

3. The Group is engaged in (he single oparating segment “food products®

4. The figures for the last quarter ended 31 March 2025, as reported in these unaudited financial resulls, are the balancing figures
betwesn audited figures in raspect of the full financial year and the published year to date figures upta the and of third quarter of the
relevant financial year, Also, the figures upto the and of the third quarer of previous year had anly been reviewsd &nd nol subject o

BN For and on behalf of Board of Directors of
Mrs. Bectors Food Specialities Limited
Sdi-

Anoop Bector

Managing Director

DIN: 00108589

Place: Phillaur
Date: 12.08.2025

epaper.financiaiexprassemﬂ'. ]

i

BENGALURU

rasalulion applicants

14, |Cabe ol et of a0 mmalicm memdian o,
eyl ution malnx ad regquest for esalalion
plares 30 prospetive resolufion apalicants

1221120

Infenesd

10, |Land date or submssion of resolulion pkans
16, |Process amai If io submil Exgression of

13-4 0= 210125
o e

Date; 13-08-2025
Place: Gurugram

Sudhir Chandi - Authorised Signatory
Resurgent Resolutlon Professlonals LLP
Resolution Professional in CIRP of
Essel Highways Limited
IBEI Ragn: [BEVIPE-QOB4M PA-HH0Z2- 2550018
AFA Valid 1il 315t December 2025
$ BA11308133
Email id: crp essali@resurpantrpl.cam

Phone

Sd/-
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0XYZO0 Financial Services Limited a Y & E:ﬂr'-'l_E_tﬂ-!:J_'f LI

(Formerly Known as OXYZO Financial Services Private Limited) i
MIRAE ASSET

Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Mutual Fund

E

Oxyzo

B Wi, JH1% Ik, ) arey W
Expression of Interest (EQH) for Empanelment of Property Consultants/Agents
AYCL imvites Expression of Enterest {(ED) from reputed Property Consultants/Agents
for empanelment in connection with leasing/Hoensing/revenue sharing of its vacant

Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025

[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(All amounts in Rupees lakhs, unless otherwise stated)

kS Quarter ended Year ended NOTICE CUM ADDENDUM NO. 53/2025 :
o, Partculars e | ¥ arch | S| STMrch| | THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME | [ 2ioperties Detaled ECI document s aua able ot waw-andrewyule.com and
(Reviewed) | (Audited) | (Reviewed) | (Auditec) INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT il b s casaisobisciniia
1| Total Income from Operations 33.024.18 | 31,95057 | 25,297.36 |1,12,916.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit/ (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors chhatranati Shivail Maharai
- : - o— i
i Eet Ero?:;étoss; ;or:ge per!og bfe;for;a ta? E?fteéExce;ptlor;al adr;d/olgEtxtrag.rdmar}tl |ten;s) 1;?3;;2 122;;2; 1;12222 ‘;;‘;17(1): NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular No. SEBIYHO/IMD/IMD-PoD-1/P/ .-.ummwmpEu Ml J J
etrrott/ {Loss) or the period atter tax (after Exceptional ana/or Extraordinary Items /90, ,00/. 499, ,09/. CIR/2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinuad R : : :
5 | Total comprehensive income for the period 876594 | 7,483.69 | 844753 | 32561.95 i et st fram A . R Pt . 1 floor, Terminal 1, Chhatrapati Shivaji Maharaj International Airport,
with effact from August 11, 2025 {(Effsctive Date’) Santacruz (E), Mumbai - 400 099
6} Paidup Equiy Stire Capita D06 | =0 d07B0 =001 10111 =0, 0670 Accordingly, no transaction charges shall be deducted from the investment amount for transactions/ : -
7| Instruments entirely equity in nature 143820 | 143829 | 143829 | 143829 TAING'Y, i Skl v it EXPRESSION OF INTEREST (EOI)
: : applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be invested
8 | Reserves (excluding Revaluation Reserve) 2,94,398.32 12,85,515.62 |2,60,790.65 |2,85,515.62 in the Scheme, on or after the Effective Date Mumbai International Airport Limited (MIAL), the concessionaire of
9 | Securities Premium Account 1,89,180.35 [1,89,180.35 |1,89,180.35 {1,89,180.35 i ; Ty : } : ) ] i
10 | Net worth 3.01,241.17 |2.92.321.77 |2,67,596.80 |2,92,321.77 Accordingly, all the provisions related to Transaction Charges’ stand deleted from S1Ds/KIMs (including CSMIA, Mumbai is inviting accredited agencies to submit their EQI for
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 [6,02,751.81 |4,80,976.92 6,02,751.81 application forms) of the schemes & SAl of the Fund, from the Effective Date. Civil and Infrastructure works - Alrside Projects of CEMIA, Mumbal,
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 Far existing Systemaltic Investmeant Plan{s), where one or more instalments of Transaction Charges ara
13 | Earnings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending instalments shall also be discontinued from the Interested agencies are requested to visit the website,
Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.csmia adaniairports.com and obtain the EQIl documeants.
Diluted (in Rupees) 12.07 10.84 11.70 45.17 This notice cum addendum forms an integral part of 51D, KIM & SAl of MAMF. All the other terms

EOQ| documents shall be available for download from 137 Auwgust 2025 4l
5:00 pm IST on 20" August 2025,

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-

Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

and conditions of 51D, KIM and SAl of MAMF will remain unchanged.

For and on behalf of the Board of Directors of

MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
(Asset Management Company for Mirae Asset Mutual Fund)

Place | Mumbai Sd/-
Date : August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UG5990MH2019PTC324625). Statutory Details: Sponsor: Mirae Assel Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited.

Registerad & Corporate Office: 606, 6th Floor, Windsor Building, Off CST Road, Kalina, Santacruz (E),
Mumbai-400098. & 1800 2090 777 (Toll free), - customercaref@mirasasset com (=) www miraeassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

QVC EXPORTS LIMITED
Registered Office- 70 Anandapur, Sowth Cily Busnass Park.
Eth Floor, Room Mo, 811, E-M. Byapass, E.K.T, Kofkaia, West Bengal, India TOOT07
Websile: wawwquegroup,com E-mail; sccounts@qyegroun. com
LIT1CAWB2005PLC 10467 2

MNOTICE TO MEMBERS
Nofice is-hereby given that the 20th Andual General Meeting. (AGM) of ihe Company is
scheduled Bo be held an 15%5h Seplember, 2025 af 4.00 p.m. through Video Conferancing
WCIOther Audio-Visual Means [O8YM) withoul physical presenca of he members ab a
OO Ve in compliance with e provisions of the Companies Act, 213, SEBI (Listing
Ohbligations and Disclosure Ragquiramants) Regulations, 2015 raad with Mirsstry of Comporate

Place : Gurugram
Date : 12.08.2025

SELAN EXPLORATION TEGHNOLOGY LIMITED il iy e
SEln“ SEln“ Electranic copias of fha Nodice of 20tk AGM and Annual Report for Financial Year 2024-25 will be
CIN: L74899HR1985PLC113196 sent fo the Meembers whose amal addrosses are registenad with the Company/Depasiory
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 $ SAL AUTO M OTIVE LI M ITE D Participanis.
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 b Marnbers who have nol registared their amall addresses or désias lo change ther amal
Website: www.selanoil.com CIN : L45202PB1974PLCO0O3516 addr&;ﬁlﬁ éﬂa'frndm_ﬂ;e ﬂ;r*is?r;ﬂn amail tg the Etlm]:mnf at T@ﬁg:w ':Ern ?m
i i i i contact lo Registrar and Transfer Agant Mis Camea Corparate Sanvicas Limitad, throwgh oaling
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C-127, IV Floor, Satguru Infotech, Phase VIII, skt ot R hadn Al el v Al ciebieh i Epiaren ThcoRbig
PARTICULARS Quarter Quarter Quarter Year Industrial Area, 5.A.5.Nagar (Mohali), Punjab - 160062 Paricipants
(% in Lakhs) Ended Ended Ended Ended Tel, : 0172-4650377, Fax : 0172-4650377/, Tha said AGM Natics and Annial Repart for the Financial Yaar 2024-25 wil also be availabie on
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025 Email : kaushik.gagan@salautomnotive.in, Website : www.salautomotive.in the Company's website |.e., www.quegroup.com and on the webste of National Stock Exchange
(Unaudited- (Audited- (Unaudited- (Audited- of India Limited i.e., www.nsairdia.com, .
Restated Restated Restated Restated EXTRACT OF UNAUDITED FINAHFIAL RESULTS FFUVE Epars Litied
. FOR THE QUARTER ENDED 30" June, 2025 Sd-
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 ] I:Hs - Lﬂkhs} Kiwishboo Singh
after tax " REev TN ear Ende Date : 12th August, 2025 ACS-52761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 ' Particulars 0.06.2025 11.03.2025 10.06.2024 14.03.2025 -
(after Extraordinary items) No. ;
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 ﬂUnﬂudrtﬂd:l (Auditad) tinauxdied) {hudiiedy P“HL'E HD“EE
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 1. | Total Income . 10020 3935 10036 37949 M/s Aditya Birla Real Estate Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 2, | Met Profit{ {Loss) for the penod 114 146 210 787 Registered Office: Cantury Bhavan, Dr Annie Besant Road, Woeli, Mumibai, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as (before tax and exceplional items) TO WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 3. | Met Profit! (Loss) for the perod before tax 114 145 210 TRT MOTICE is hereby given that the certificate|s] for the under mentioned securities of the
: Aml < Company has/have been lost/misplaced and the holderfs] of the said securities /
2 Ei:rna:gstj‘ii?;ys:?czl;ﬁs()bcenf%rleoé}— Zf;g: {after exceplional items) - .’.ppln’.ﬁl'.r[‘\.] r:a::,-']*mrm'e applied tothe Company tolssue duplicate certificate[s].
Basic : 3.19 4.20 5.07 20.07 4. gﬁéﬁ;ﬂggﬂﬂ_ﬁ:‘ for the period after lax L 148 338 Mame of Ealic No. Face | Certificate | Distinchive | Distinctive MNa. of
Diluted : 3.18 4.16 505 19.98 lems the Halder Value ho, Mo, Start | Mo, End Yhares
: : : : : 5. | Total Comprehensive Income for the 86 148 ad7 SHREE osHo7o06| 10.00 | 1001887 | 3105861 | 3105910 50
Notes : period (comprising profit after tax and BALLABH 1001887 | 4419371 | 4419420 50
The abqve is an extract of 'th detail_ed format of Quarterly Finar_lcial Results filed _with the Stock Exchanges under other comprehensive income after tax) RAWAT 1001887 | 7065811 | 7065860 50
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the 6. | Paid-up Equity Share Capital (Face Value T10/-) 480 240 240 240 1001887 | 8143721 | 8148770 )
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and ; o187 | B2zo07 | &823p220 &0
7. | Other Eguit - - - 4063
onthe Company's website : www.selanoil.com. ! quity 1001887 | 12380901 | 13881040 50
8 {'Eﬁ':i;f Per Share on net profit after tax 1001887 | 37895351 37895400 50
! mah"d} LOOIHET | 37E9540]1 | 373954560 50
E E - Basic 179 1344 T617 72199 1001887 | 40584491 | 40584540 50
- Diluted T1.78 T 344 % 6.17 T 21.89 1001887 | 51144311 | 51144360 50
w® Notes : 1001887 | 51144361 | 51144410 20
1 1. The above financal resuliz have been reviewad by the Audit Committes and thereafter approved by the Baard of Directors in 1001287 | 51144411 | 51144460 50
. for SELAN EXPLORATION TECHNOLOGY LIMITED their meeting held at Ghaziabad on dated 12th Aug' 2025. The Statutory auditors have conducted a imited review of above 1001887 [ 51144461 | 51144510 50
Place : Gurgaon E . Suniti Kumar Bhat financials resuits _ 1001887 | 51144511 | 51144560 50
Date : 12 August, 2025 DIN : 08237399 2. The above is an extract of the datased format of Quarterly Financial Results filed with the Slock Exchange under Ragulation 1001887 | 51144561 [ 51144510 50
33 of the SEBI (Listing OCbligations and Disclosure Requiremants) Regulations, 2015, Tha full format of the Quarterty 1001887 | 51144611 | 51144660 )
Financial Results are available on the Stock Exchange Website, www.bseindia.com, and company’s website 1001887 | 51134661 1 51144710 50
hitps isalautomodive. infquarierlyresusts! : = .
y L0OI3EY | 51144711 | 51144760 1)
Scan the QR code given below o access the financial results on the website of the Company, 1001887 151144761 | 51148810 =0
E| Tﬂ INDIA L|M|TED 3.. The cormpany has issued bonus shares on 4h Aprl' 2025 in the raticoof 1.1 1.2 one {1} equity share of face value of Re. 10/ 1001887 | 51799311 | 51799360 0
T ; - each for every one (1} existing equity share of face value of Re. 10V-. Accordingly 23.9?.?13&!:{1.1@ shares were allotied to the 1001887 | 54710361 TA710410 =0
Regd Df.f":e ; 208, Am?'“'. Hamid SUEE!' 4th Fl"mr: lekﬂta 700069 ehgible equity shareholders as Bonus Shares by capialising General Reserve, This resulls into increase n number of fully =
Email : eita.cal@eitain.com, Website | www.eitain.com id equity and corresponding increass in paid up share capital. The impact of the same has been reflected in the {ggﬁ; iﬁgi; ig?ggi:g %
Phone No. 033- 22483203, CIN : LA1109WE1983PLC0O35969 nancials. : s - -
far and on behall of Board of Directars 1001887 | 59166531 [ 59166580 50
Statement of Standalone Unaudited Financial Results Place : Ghazisbad ﬁ B S 1001887 | 59225231 | 59225280 50
for the quarter ended 30th June, 2025 Date :12° Aug 2025 BT TR TR 1001887 | 59225431 | 59235480( 50
{Rs. in Lacs excapt per share data and where otherwise stated) too1ae7 | 59429231 | 50430280 50
P (R — OV (P—— 1001887 | 61054491 | 61054540] S50
PARTICULARS erided ended ended year ended 10oigay | A047EYE] | AO4TEE3I0 50
30.08,2025 | 30062024 | 3102025 | 31.03.2025 1001887 | 20478831 | B047REE0 50
Unaudited | Unaudited | Unaudited Audited 0IERT | 82488171 | 82488220 50
Total Incarne from opesations (net) 1204056| 1333362 | 1245661 | 5111208 % lggiﬁ; i;éﬁgﬁ géﬁag‘;g E
Net Profit{Lozs) for the paricd (before Tax, Exceplional and/ ; 1001887 185704231 [ 45704280 50
or Extraordinary fems) 12545 113:43 B2 da4 87 1001887 | 85704281 | 85704330 50
Met Profit{Loss) for the period before Tax | after Exceptional and! MHS' iECEEHE:_ FHED EPEC l%LIT IEE LlM ITED 1001887 | 85704331 | 5704380 ;{I
or Extraordinary iams} 12545 11323 G201 | 48497 X SO Jalile0.: LMY SORE, N ML ¢ RIANCREN = 1 ety . 1001887 | 85862131 85862180] 50
Net ProfitiLoss) for the pericd after tax (after Exceptional and/ L.urpc:ri:lat:‘dl_ﬂnhty Nu?hm '::‘:"i':- LMBBEFE‘.IIE_JE F’ILC%E__E_-: 7, F.?N-;JJI.EEMQ-#EER TOTAL| 1900
i 4 ensie: WWw.Ded : 3 | LSUdioDec 5. . T
or Extraordinary ’1'3'_'”5} B3.57 7543 36,11 41788 e i e e e ) The Public are hereby cautioned against purchasing or dealing in any way with the above
Diher Comprehensive Income - - -40) §5 -4 65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025 referred share certificate]s]. Any person who has any claim in respect of the said share
Todal Comprehensive Income for the period {Compromising ProfitiLoss) (Rs. in million except per share data) ﬁijt';f;i_:atg[sl shué.:rldl:!udgle ;uﬂ ?EEWL”‘.&T 1;hna- iEI:Irl':pan',li DEL ité Hﬁgistral.:_:;d Tr{am:;f:.rﬂ ;"l.gsilnt_ﬁ
: i 1 5 4 & 4 3 Intime India Pyt, Lid. ark, C-101, 1st Floor, L, B. 5. Marg, Vikhroli (W) Mumbai-
f;r.ﬂ"e “EE”“. a"s" 2 “EC::FTWE"EM e iome) ES'? 2? s 9.5; £t Sr | Particulars Quarter ended Year ended A00083 within 15 days of publication of this notice after which no claim will be entertained
aid-up Equity Share L-apitat £38.28 29.28 259.4 299.48 No 40.06.2025 11.03.2025 30.06.2024 1.03.2025 and the Company shall proceed to lssue with the Duplicate Share Certificate]s].
Reserves (excluding Revaluation Reserve as shawn in the Unaudited AisdHad Unaudited Audited Date : 12.08.2025, Place : JAIPUR SHRI BALLABH RAWAT
Balance Sheet of pravious vear) - {Unavdited) 1 ed) Uiz ) (At )
Eamning Per Share (of Rs. 10/- each) 1 | Total Income from Operations 444277 4 210.68 4,139.35 17 660 62
Basi 322 PR 0.7 10.60 2 | Met Profit Before Tax for the period 332.09 37848 412.64 1,617.39 FORM G
Dilued: 322 M 117 10,69 3 | Net Profit after tax for the period 248.80 288.35 307.78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehensive Income for the period 248.33 ZEB.20 20720 1,208 41
Mota: The above is an extract of the detailed format of Cuarteriy Financial Results filed with the Stock Exchanges under Ragulation 33 [Comprising Profit for the paricd | ahgrtax] il . EEEEL HIEHWA?S LI MITED R
of the SEBI (Listing Obligations and Disclousre Requiremants) Regulations, 2015. The full farmat of the Quartary Financial Results are Elrh.er e rabthet o ial‘ter ke i ﬂdzeratglg In |Ft1?ad{1P;“-;EZ‘: 1I‘JL| Pa;&ﬁ{amsafﬁ 'Il'hn':lllgh :jlségu}?srd:;naﬁ '
avallable an tha Stnek Exchan T T e PR e wabsite: itain,com - e |al Under sub-requlation (1) of regulation & Insolvency and Bankruptcy Boa
aualable.on the-Stock Exchanges website]. o yiww,cee-india.com and on the Lompany's webielle, vi.citain.con 5 | Paid-up Equily Share Capital (Face value of B13.47 61347 58777 B13.47 of India {Insolvency Resohstion Pracess for Corporate Persans) Requlations, 2016)
By order of the Beard Rs.10/- per share) RELEVANT PARTICULARS
For EITA Inda Limited 6 | Reserves {exnludiﬁﬁ'malua‘.im_ﬁesawa] A5 10,303.60 1. |Mame af the corporate deblar Song with Essel Highways Limited
S ehown n the Audited Balance Sheel al PaK & CINLLP Ho. PAN Mo.: AADCESIGEK
Lunkaran Sharma 9151 March 2095 CHN: UG 200MH201IPLC2TLRTT
Placa - Kalkala Whltime Direclor z E a hF' 5;1 e T 2 |Aiidress of the registared ofice R13A, 58 Fioar, Kohinoor City, Wiral Road, Kurda
v e R amings Fer Share (In Hs) (non annualised). [WWast), Mumbai City, Mumbas, Maharashira, India,
Dt : 12t A 1, 2060 [N MO, OE9d44a3 + ;
e Basic: 408 470 524 20.10 200070
Diluted: 405 4.70 594 M.10 3. |URL of websita Wl Svzlable
: - - - . : 4. |Dealails af place wheana majerily of fised 1) S5, Bth Floor, Kiohinoor City, Kinod Road,
Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025 Assats ane focatad Kurta (¥Wasty, Mumbai City, Mumbai Makarashira,
SHALIMAR WIRES INDUSTRIES LIMITED (Rs. in million except per share data) '?“‘*f;l:'fl'g;:' A B s
: 1K ) {, , Flm Ly -
||| CIN : L74140WB1996PLC081521 o e Sunrtor anded Year ended 164, Gautam Buddha Nagar, Ncids, Litar Pradesh
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 313 Mo India 20130
3 : 30.06,2025 31.03.2025 30.06.2024 31.03.2025 L T L SN S . ... i I R R S
' " o ' " ™ ™ " X g ! =] 301 T (R main produIs! Serces & EEn o i L] 2 L OTPOrERe Leanor 15 50
Shalimar Vol - 915 ZEAIONONT0, B b 31002211 B (Unaudited) | (Audited) | (Unaudited) | (Audited) 5. [ Insafied capaciy of mln produe The ik objecae of the Corporate Deb
wess nchsries Listind. £ maail Id : kejriwal@shalimarwires.com, Website : www.shalimarwires.com - ; - - - concefve, plan, cellaborale, survey, sy, and
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 1 | Total lacume: fmm Opaeiions A0 Tald wcine /et 2L Behie ol i ploesias S TR
R Niclacs 2 | Nat Profit Before Tax for the period 413.32 45249 475.32 1.817.74 e e L MR R PO
3 months ended 1 months endad Year ended 3 | Nat Profit after tax for the period 308.78 4277 354,26 143233 i E&mg SE = '
ﬁ”ﬂ Particulars (30/6/2025) (30/06/2024) (3103/2025) 4 | Total Comprohensive Income for the period 0B 45 343.149 153 50 1430 24 B | Cluarity and valoe of main poducs! N
Unaudited Unaudited Audited [Comprising Profit for the period (after tax) and : i::::: ::—";ﬂ';hﬁ;;'“‘é‘i'ﬁ{::’ -
o A0 1o | PAITHaT L BIRRIRIY Gt VO] - Ll S LS PR St S QPR
1| Tolal Income from Operations 3,283.97 3,393.74 13,193.86 Other Comprahensive Income (after tax)) & [Further detals Inciuting kst avaliahie s Andied Franial Biammerts o ¥ 503354
2 | Met Profit ! (Loss) for the period (before Tax, 5 | Paid-up Equity Share Capital (Face value of 61347 B13.47 BAT T 613.47 financial statements (with schedules) of two |»  Prenisionad Financial Skalamant as an
Exceplional andior Extracrdinary items) 104.35 41.23 198,95 Rs. 100 per share) years, iats of creditars arecavaitable @ URL |F5|;1;Er-1:.}ml; '-c-|1'rr|a . HrLEﬂ?;ﬂf&:a[:aéﬂ iflﬂzE-.EE-.-ggiﬁgh
- : 5 - . roriskana Fmnancal Stalemenl bar =Y 124
3| Met Profit/ {(Loss) for the penod before tax & HESEF"FE' (Exﬂlb'.'flng Revalugtion Reserve) as 11,044.33 hitps S rtve google comddrvefolders TaEHMzuksd
(after Exceptional and/or Extraordinary items) 101.35 81.23 234 .12 shown in the Audded Balance Sheet at ﬂﬁE""FHE-:}_EHE‘EYFH|37|:""=15Pf':'n'fﬂ_'lﬂh
: 31st March 2025 Mafyba ohiained by sending emailal
4| Metl Profit/ {Loss) for the period after tax 7~ Eamings Per Share (i ) (non anniaheed) Crp. esselifrasurgenirpl.com
bl i I ; i ' g B |Eligitadily fer resolution applicants undar hillpes e ook comddivafoidors1 aE MM 2ube.)
E i ity for resaly p foog
{afler Exceptional éntﬁur Extraordinary |!.em*.-.} 101,35 81.23 2412 TR £ {3 5 g 603 9379 saiction 25(2h) of hs Code Is avalisble 8t |qXSMFKBIRugGYORTL usp=driva_link
5| Total Comprehensive Income for the period Dilutad: 503 550 603 23178 AL Meyha obiained by sending email al
(Comprising Proit {Loss) for e pericd (after ) and Netos Ty T T P R
Other Comprehensive Income (after tax)) 101.35 81.23 265 88 1. The above unaudited standalone and consolidated financial results for the quarter ended 30 June 2025 have been reviewed by the  |interesi
§| Equity Share Capital B85 10 85510 85510 Audit Commitlee and approved by the Board of Dwectors an 1.21h August 2025, These rasulls have been preparad in accordance 11, (Ll -:E-:C;m of L:"wsr:"‘-i!_ lisl of 4-05-2023
I 1 - . ¥ i Lot (] 1 I i U hicn 3}:‘[.'-1'.'3:“"".‘-5
1= e T - with Indian Accounting Standards (Ind AS") prascribed under Section 133 of the Companies Act, 2013 read with the relevand rules - IfIF.’.fF...,.J!"';‘.’.Eﬁ...,.... i T
EEW?E fexcluding Revaluation asn.ame] 85 shown in thereunder and in lerms of Reguiation 33 of the SEBI (Listing Obligations & Disclosure Requrements) Regulations 2015 as e l,“f“.“*"““ submwaskon of ctieckons 1o |09-08-2025
the Audited Balance Sheet of the previous year - - 2.B69.39 drenided = EI?E&HEUE'-E.{.__I o
] 2ol B0 of Bl a9t of prosnechve =L o}
8| Eamings Per Share {of Rs. 2/« each) 2. The review report of the Statutory Auditors is being filed with the BSE Limited and Nabional Stock Exchange of india Limited, For resakition applicants ;
Basic - 094 0,15 .55 miare details on unaudled standalons and consoidated financial results, visid financial performance secton of our websie 14 |Dale of issua of information memorandamn, | 12-09-2025
Diluted - 024 019 065 www.bectorioods.com and financials resulls 2t corporate section at waw, bseindia.com and www.nseindia.com eveluathan matrix and requeast for resalatian
e : : : 3. The Groupis engagedin the single aperating segment “food products® (2605 k0 OGpocive Solcn Splcas L
Notes 4. The figures for the last quarter ended 31 March 2025, as reported in these unaudited financial results, are the balancing figures 15, |Laasé dsts for gubmmisajon of resphition pleng f"'}"m
al The above is an exiract of the detaded formal of unaudited Financial Results of the Company for the first Quarter ended 30t June, between sudited figures in respect of the full financial year and the published year to date figures upto the end of third quarter of the 18 :::ﬁff vk id b subeil Expiassion of. i, szsekiBre surgentrp. com

2025 filed with the Stock Exchanges under Reguiation 33 of the SEBI (Listing and Other Disclosure Reguirements) Regulations, relevant financial year. lso, the figures upte the end of the third quarier of previous year had only been reviewed and nof subject io

odi-

EE;L The !=I;I|| format of the Cuarterty Financial Results of the Company are available on the websiies of the Company and Siock audit. For and on behalf of Board of Directors of Sudhir Chand - Authorised Signatory
ikl Mrs. Bectors Food Specialities Limited Ronargm: Hencintior: frohslonole LLP
For Shalimar Wires Industries Limited Sl FlﬂsnlulluﬂEF;ﬁ?;r:; ;Z EI:F i't:r:
I

Place : Kolkata Chai AM Sl-mllgimlmn Anoop Bector IBBI Regn: IBBUIPE-LOBLH PA-32022- 2350018
2 airman & Managing Director] — § o0 ppijl Mananing Direct AFA Valid fil 31t Dacamber 2025
Dt 12iH AUGUSI, 023 DIN No. 00385961 g Aol anaging Lo ot | | pate: 13082028 Phone: 2311308123

Date: 12.08.2025 DIN: 00108589 : : =

Place: Gurugram Email Id: cirp.essalifresurpantrpl.com
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ANDREW YULE & COMPANY LIMITED

0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(Al amounts in Rupees lakhs, unless otherwise stated)

Expression of Interest (EQI) for Empanelment of Property Consultants/Agents

AYCL invites Expression of Interest (EXH) from reputed Property Consultants/Agents

CIMN Ma, ; La3 e W

)
MIRAE ASSET

Mutual Fund

for empanelment in connection with leasing/licensing/revenue sharing of its vacant

r Quarter ended Year ended NOTICE CUM ADDENDUM NO. 53/2025 g o 4 :
. ies. Detalled EQI | & il ; .
No. Particulars o | T | e | e | | THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME | | PTPeries Deisiod B0 Focument » 49720 € ot wwwandreviysle.com and
(Reviewed) | (Audited) | (Reviewed) | (Audited) INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT el ndcitod it il A i
1| Total Income from Operations 33,924.18 | 31,95057 | 25,297.36 |1,12,016.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit / (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 [ 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors Pt e .
: : : o : i ' i SN , Chhatrapati Shivaji Maharaj
3 | Net Profit / (LOSS) for the period before tax (after Exceptional and/or Extraordinary |tems) 11,841.13 | 10,621.91 11,185.85 | 44,141.07 NOTICE IS HEREEY GIVEN THAT, pursua nt to SEB] Circular Mo, SEBVHO/IMD/AMD-PoD-1/PF L sl el i
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 | 8,453.86 | 32,857.11 CIR{2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinued : S R ; ]
5 | Total comprehensive income for the period 8,765.94 | 748360 | 844753 | 3256195 with effect from August 11, 2025 (Effective Date'), 1¥Migor. Terminal é; Ct';ha"apé'{' Shtal ”“L‘E&ﬂ tsmatonal Naert,
6 | Paid up Equity Share Capita OAMGRI 5967060 5357 8 ©.967.65 Accordingly, no transaction charges shall be deducted from the investment amount for transactions/ bbbl -
; :;‘:;tx::z:gz;:}ygesz:zlLna:;::]usesewe) 5 glgggig 5 8;‘51?222 5 6;;3322 5 8;2’?222 applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be investad EAPRESSION UF INTEREST (EQU)
oot Promiur: Accort 189.180.35 |1 89.180.35 |189.180.35 |189.180 35 in the 51:.-!11_3mn. on or afh.:r.tha Effactive Date. _ Mumbai |r‘IIEI'I'I-|‘:l.lI!:I-I'I.a.'-I| .u"-"f.lfpl:lﬂ LII'I"I.Iiﬂ'd (M IAI..:I. the cnnnessi?naJre of
10| Net worth 30124117 |2.92,321.77 |2,67596.80 |2.92,321.77 Accordingiy, all the provisions related to "Transaction Charges’ stand deleted from SIDs/KIMs {including CEMIA, Mumbai is inviting accredited agencies to submit their EOI for
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 |4,80,976.92 6,02,751.81 application forms) of the schemes & SAl of the Fund, from the Effective Date. Givil and Infrastructurs works - Airside Projects of CSMIA, Mumbai
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 For existing Systematic Investment Plan(s), where one or more instalments of Transaction Charges are _ _ _
13 | Eamings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending Instalments shall also be discontinued from the Interested agencies are requested to visit the website,
Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.csmia.adaniairports.com and obtain the EO| documents.
Diluted (in Rupees) 12.07 10.84 1.70 4517 This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms

EQI documents shall be available for downioad from 13* August- 2025 fll
5:00 pm IST on 20™ August 2025,

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-

Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

and conditions of SID, KIM and SAl of MAMF will remain unchanged.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
[Asset Management Company for Mirae Asset Mutual Fund)

Place : Mumbai Sdi-
Date | August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UGS990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Off C5T Road, Kalina, Santacruz (E),
Mumbai- 400098, & 18002090 777 (Toll free), I customercare@miraeasset com (2 www. miragassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

QVC EXPORTS LIMITED
Fegistersd Office- Y70 Anandapur, South City Businass Park
Gih Fleor, Room Mo, 611, EM. Byepass, E KT, Kiakata, West Bengal, bndia 700107
Wabsite: waw quogroup.com: E-mall ; acoounisiiquegroup. com
L2T1 CaWB05PLC 104672

MNOTICE TO MEMBERS
Motice Is heraby given thal the 20th Annual Ganeral Maaling (AGM) ol the Company. is
scheduled b be held on 13h-Seplember, 2025 a1 400 p.. {hrough Video Conferencing
WCIOer Audic-visua! Means (O8M) widhout physical presence of the mambers al &
COMIMon vanue in compliance wih the pravisions of the Companies &ct, 2013, SEBI (Lesting
Ohligations and Disclosure Requiremends) Regulations, 2015 read with Minéstry of Comporate

Place : Gurugram
Date : 12.08.2025

SELAN EXPLORATION TECHNOLOGY LIMITED rsbpallges gt i
SEln“ SEl n“ _ Electraonic copies of the Notice of 20th AGM and Annual Report for Financial Year 2024-25will be
CIN: L74899HR1985PLC113196 sent to the Members whose emall addressas are registerad with the Company/Depasitory
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 @ SAL AUTO M OTIVE LI M ITE D Participants.
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 -y Members who have not registersd thew email addresses or deswes to changa ther emai
Website: www.selanoil.com CIN : L45202PB1974PLCO0O3516 addresses may update tha sama by sandng amail ba the El:lmpan'{ra'. cs.ﬂ.q'n};mup.:um a.nu'
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C-127, IV Floor, Satguru Infotech, Phase VIII, Coulbost Ly bufslrea i Age ot Wi Gl Cpical. Bbnsacins LINIBG, thiasg  pore
: g : invesior poral at hitps.fwisdom.camecindia.com’ of may contact ihe concerned Depasitony
PARTICULARS Quarter Quarter Quarter Year Industrial Area, 5.A.5 Nagar (Mohali), Punjab - 160062 Parlicipants.
(% in Lakhs) Ended Ended Ended Ended Tel. : 0172-4650377, Fax : 0172-4650377, The said AGM Notica and Annual Report for the Financial Year 2024-25 will also be available on
June 30, 2025 | Mar 31, 2025 | June 30, 2024 Mar 31, 2025 Email : kaushik.gagan@salautomotive.in, Website | www.salautomotive.in the Company’s wabsiia e, www.quogroup.comand on the website of Nalional Stock Exchange
- .y Py .y ! il
(Unaudited- | = (Audited- | (Unaudited- | (Audited EXTRACT OF UNAUDITED FINANCIAL RESULTS ol Lmesie. wnssings com For QUG Expors Liniled
Restated Restated Restated Restated th
- FOR THE QUARTER ENDED 30" June, 2025 sdi-
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 Rs in Lakhs Khwshboo Singh
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057 i Place: Kolkata Company Secretary and Compliance officer
after tax Catjri Enied b Date - 12th August, 2005 ACS-62761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 Particulars 0.06.2005 31.03.2025 10.06.2024 31.03.2005
(after Extraordinary items) - T : 0
d dited Unaudited Audited
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 {Unaudited) (Audite ] [ d J (Audited) F“H'L": HHT“:E
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 Total Income _ 10020 #8935 10036 37549 M/s Aditya Birla Real Estate Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 Net Profit | {Loss) for the penod 114 148 210 787 Registered Office: Century Bravan, Dr Anriz Besant Road, Worl, Mumiial, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as {before tax and exceplional items) T0 WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 Met Profit/ (Loss) for the period befora tax 114 148 210 T87 MOTICE is hereby given that the certificate]s] fior the under mentionad securities of the
‘8. Earnings Per Share (before & after (after exceptional items) Company has/have been lost/misploced and the holderis] of the said securities /
. . ' applicant[s] has/have applied to the Company toissue duplicate cerificate|s].
extraordinary items) of 310/- each Met Profit | {Loss) for the period after tax RR T} 148 534 : - : ;
i ; I Mame of Face | Certificate | Mstinctive | Distinctive | Mo, of
Basic : 3.19 4.20 5.07 20.07 and exceptional ftems : Folio No. ; :
Diluted : 3.18 416 505 19.98 the Holder Value No. Wo. Start | Mo, End Shares
Total Comprehensive Income for the 86 82 148 SHREE osHo7006[ 10.00 | 1001887 | 3105861 | 3105910 | S0
Notes : ‘ . . ‘ ‘ ‘ period anmpnsmq pn?ﬁt after tax and BALLABH 1001887 | 449371 | 2419420 &0
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under other comprehensive income after tax) RAWAT 101887 | 7085811 | 7065860 50
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Paid-up Equity Share Capital (Face Value 10/} 480 01887 | 2148721 | 2148770 50
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and Othar Eau 1001887 | B230171 | BI30220 5{1
on the Company's website : www.selanoil.com. BE COuity 1001887 | 12380991 | 17851040 50
Eaming Per Share on net profit after tax 1001887 | 37895351 | 37895400 50
{Not Annualisad) 1001887 | 37895401 | 37895450 50
Of-i0 - Basic T179 | Tam | zewr | zau 1001887 [ 40584491 | 40584540 50
- Diluted 7179 Tid 617 2.9 1001887 | 51144311 | 51144360 50
-.; Notes : 001887 | 51144361 51144410 50
1. The above financial results have been reviewad by the Audit Committee and thereafter approved by the Board of Directors in 0018387 | 51144411 | 51144460 50
. { for SELAN EXPLORATION TECHNOLOGY LIMITED thair meeting held at Ghaziabad on dated 12th Aug' 2025. The Statutory auditors have conducted a imited review of above 1001887 | 51144461 | 51144510] 50
Place : Gurgaon E : Suniti Kumar Bhat financials results. 1001887 | 51144511 | 51144560 50
Date : 12 August, 2025 DIN : 08237399 . The above is-an extract of the detaded format of Quarierly Financia Results filed with the Stock Exchange under Regulation 1001887 | 51144561 [ 51144610 50
33 of the SEBI {Lisllng ﬂhl_:gabuns and Dusclosure Requirements) Regulations, 2015, The full format of the Qua 1001887 | 51144611 | 51144660 1]
Financial Results are available on the Stock Exchange Website, www.bseindia.com, and company's websile 3
hitps-//salautomotive iFh[qIJEFI.Eﬂ:ﬂ'B ey 1001887 | 51144661 | 51144710 50
: ) 1001887 | 55144711 | 51144760 &0
Scan the QR code given below 1o access the financial results on the websie of the Company, mmg? 21 1-'-1-1?51 51144810 =
EITA INDIA LIMITED . The company has Issued bonus shares on dth Aprl' 2025 in the ratic of 1:1 |2 one (1) egully share of face value of Re. 10/- 003887 [51799311 (51799360 | 50
Regd Office : 208, Abdul Hamid Street, 4th Floor, Kalkata - 700069 %‘f{;fggﬁ?gﬂ“ﬂ}ﬁﬂ"&sﬁ{:gﬁ;;ﬁ;ﬂéﬂjliggﬂéﬂ;ﬁﬁéﬂ? ﬁmﬁﬁﬁjﬂ“;ﬁmfﬁﬁﬂﬁﬁﬁ 1001887 | 54710261 | 54710410 50
Email : eita.cal@eitain.com, Website : www.gitain.com id equity and coresponding incresse in paid up share capital. The impact of the same has been refiected in the 1331£? ggﬁggﬁ‘él Egﬁggggu Eg
033- 224 : inancials, _ 1001 166481 | 591 ] 5
Phone No. 033- 22483203, CIN ; L51109WB1983PLC035969 T i ol g
Statement of Standalone Unaudited Financial Results Place : Ghaziabad ﬁ e Sab- 1001887 | 59225231 | 59235280 50
3 4 : ’ AT RANC NS 1001887 | 59225431 | 59225480 50
for the quarter ended 30th June, 2025 Dok 312" Pig 2085 www.salautomotive.in (Mariaging Dirsector) 1001887 | 59275581 | 59235630 | 50
(Rs. In Lacs except per share data and where otherwise stated) 1001827 | 59429231 | 50430280 50
Quarter Quarter Quarter Provious 1001287 161054491 | 61054540 2
T, ondod | onded | ended | yearendod 1001887 | 80478781 80478830 ] 50
30.06.2025 | 30.06.2024 | 31.03.2025 | 31.03.2025 1001887 | 20473331 | 804738R0 50
i Unaudited | Unaudited | Unaudited |  Audited LO018E7 | 82488171 | 87488230 50
Total Income from operations (nel 1204056| 1333362 | 1245661 | 111208 iggigﬁ; :‘féfgggi :ﬂ;ﬁg‘;g fg
Net Prafit{Loss) for the perod (before Tax, Exceptional and! —— T a;ﬁ:ﬁal g;? T '5'{'
or Extraordinary fams) 12545 113.23 G201 dd= a7 M FIS. BEGTDHS ann SPEC IAL'TIEE LIM lTED 1001287 | 25704281 | 85704330 50
Net Profit{Loss) for the pencd before Tax { after Exceplional and! : L 3 1001887 | 85704331 | 85704380 50
or Extraordinary fems) 12645 113.23 6201 | 48497 - IO LTCe: TG noad, FItam darncaa - 144410 1001887 | 85862131 | 85862180 50
Net Prafit{Loss) for the period after tax (after Exceptional and! Corpo I'::IE tl:ld ?tl"l tity HU:IH'T' I,-::INE:: L7 4392FE?FE?F’ILC[.:’3§-';1 ?11: Frn‘:. M: :.ﬁ BCM9495K TOTAL |_ 1900
) - " gy + 1 ‘Tl
or Extraordinary items} B3.57 7343 36.11 317.68 e T S R SR R R e The Public are hereby caubioned against purchasing or dealing in any way with the above
Other Comprehensive Income - . -0 65 -40.65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th Junae 2025 referred share certificate(s]. Any person who has any laim in respect of the said share
Total Comprehensive Income for the period (Compromising Profitt{Loss) (Rs. in million except per share data) if“"f;ﬁmfﬂl Sh'igildp'ﬂﬂﬂ'?;'-lé h;*;*“;'ﬂ"fhéhf' E'i'r;iﬂaﬂ'f OF IS Hﬁiﬂlﬁtm'mﬂ TFE'IET.I‘SFELJ"EE;JHH
penod " I MUFG Intime India Pyt Ltd, 247 Park, C-101, 1st Floor, L B 5. Marg, Vikhroli {W) Mumbai
Tﬂf.m ; and Cher E::ﬂjprehenm-.-a Incame) 8357 7343 4.4 &f1.24 Sr | Particulars Quarter ended Year ended AO00ED within 15 days of publicatian of this notice after which no claim will be entertained
Faid-up Equity Share Capital 25028 25928 25928 259.28 o1 ; . R i
Res (el Rl B : e o 30.06.2025 31.03.2035 30.06.2024 31.0%.2025 and the Comipany shall proceed to issue with the Duplicate Share Certificate[s).
EIVES |ExCiuaing Revaluabon Reserve as shown in | e il e o Date : 12.08.2025, Place : IAIPUR SHR! BALLABH RAWAT
Balanos Sheet of proviols year) i (Unaudited) |Audited) (Unaudited) {Audited)
Eaming Per Shara [of Rs. 10/- aach) 1 | Total Income from Operations 444277 4 11066 4.139.35 17 66062
Bagic: 3.22 Z9 017 10.69 2 | Nat Profit Bafora Tax for the pariod 332.99 37B.48 412 .84 1,617.39 FORM G
Diluted: 3.22 29 0.7 10.69 3 | Met Profit after tax for the period 248.80 2BB.36 307 78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehenzhie Income Tor the period 24833 ZBB20 30720 1,208 41 HW
Mole: The above is an exiract of the dataded format of Cuarterdy Financial Results filed wilth the Stock Exchanges under Requiation 33 [Comprising Profit for the period ( after tax) and Boarsing bR EHEFE_EL“TGP In‘?T'E Llff]:TEE:‘ e ubaidiard
gt SE2) \Lesting DtWutions anc Disciauare eq dtements) Foglialians, 2915, The et of e Guuaredy | nancel Fesie e Other Comprehensive Income (after Lax)] [Unug:‘;il;n%qma;::n (1 ;-zj;nrztlula:nna;&b. G;Eeﬁ:ulvefc:gandmﬁ’:kmat:yﬂ;;arﬂ
lable on the Stock Excha bsitei.e. \cse-india.com and on the G ‘s website: eitain.com - - hoca : TEL : =
available on the xchanges website.e. www.cse-india.com and on the Company’s website: www.eitain.com R | Paidup Equily Share Capital (Face value of B1347 1347 RAT.TT B1347 of India {Insnivency Resoluion Process for Corporate Persons) Regulations, 2016)
By order of the: Board Rs.100- per share) RELEVANT PARTICULARS
Far EITA India Limited f | Reserves (excluding Revaluation Reserve) as 10,305.60 Mame of the corporale debéor aiang with Essel Highways Limited
adi- shown in the Audited Balance Shest at PAK & CINLLP Na PAN Mo, AADCESISEK
Lunkaran Sharma 915t March 2075 CIN: U45200MH201 3PLCZT487T
Placa - Kalkata Whaltirne Director =TE ! Par Shara (0 Ral | ised) 2. |Aodress of the registersd office 3130, Sin Fioor, Kohingor iy, Kinod Road, Kirla
: = AITIRgE FEronhare {In ks \nom anfesissd, [West), Mumbai City, Mumbe, Makarashira, India,;
Dete : 12lh August, 2025 CHN NO. DES448.34 :
i et Basic: 405 470 524 20.10 ) 4p0070
Dilutad: 405 470 5.94 M40 3 |URL of wehsia Wiod Swadabie
. : : : d. |Detzils of place whare majority af fixed 1) SHA, 5t Floos, Kohinoor City, Kol Read,

SHALIMAR WIRES INDUSTRIES LIMITED
‘ﬂm’ CIN ; LT4140WB1996PLC081521
Registered Office : 25, Ganash Chandra Avenue, Kolkata - 700 013
Shalimar Tel : 91-33-22349308/09/10, Fax : 91-33-2211 6880
weres nausres Liied | miail Id ; kejnwali@shalimarwires.com, Website ; www.shalimarwires.com
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025

Rs.in lacs
3 months ended 3 months ended Year anded
& Purticilars (30/06/2025) (30/06/2024) (31/03/2025)
Unaudited Unaudited Audited
1| Total Income from Operations 3,283.97 3,383.74 13,193.86
2| Net Profit/ (Loss) for the period (before Tax,
Exceplional andior Extraoedinary items) 101.35 81.23 149825
3| Net Profit/ (Loss) for the period before fax
(after Exceptional andior Extraordinary items) 101.35 81.23 23412
4| Met Profit/ (Loss) for the period after tax
{after Exceptional and/or Extraordinary items) 101,35 81.23 23412
81 Tolal Comprehensive Income for the period
[Compnsing Profl / (Loss) for the period (after tax) and
Cther Comprehensive Income (after tax)] 101,35 81.23 265 88
Equity Share Capital 855.10 85510 85510
Reserves (excluding Revaluation Reserve) as shown in
the Audiled Balance Sheet of the previous year - - 286938
B Eamings Per Share (of Rs, 2/- 2ach)
Basic: 0.24 0,19 055
Dituted : 024 0.19 .55
MNotes :

a] Tha above is an exract of the detaded format of unaudited Financial Results of the Company for the first Quarter ended 30th June,
2025 filed with the Stock Exchangas under Reguiation 33 of the SEBI (Listing and Other Disclosure Requiremants) Requlations,
2015, The full format of the Quartery Financial Results of the Company are available on the websites of the Company and Stock
Exchanga(s)

Far Shallmar Wires industries Limited

Sunil Khaitan
Place : Kolkata Chairman & Managing Director|
Date : 12th August, 2025 DIN Mo. 00385961

Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025
{Rz. in milllon except per shara data)

aa5et3 are looaied

Kuria [Wast Mumbai City, Mumba, Maharashina,
Incia, 00070
2) ik Flooe, Plal Mo, 19 & 20, Fim Cily. Saclor

Sr | Particulars Quarter ended Year ended 164, Gautam Buddha Nagar, Noida, Ustar Pradesh
No 30.06.2025 31.03.2025 30.06.2024 31.03 2025 Inchas, 201301
{Unaudited) (Audited) (Unaudited) [Audited) 5 |Irestaled capadcily of main producla’ saneces | The main objechve ol e Coeporate Daber (5%
conceive, pian, collaboratsa, survay, shudy, and
1 | Todal Incorme from Operalichs 4 804 02 4.574.20 4 444,24 19,028,568 eveluata sll sleps, processes, avail or provids
2 | Net Profit Bafore Tax for the period 41332 457 41 475,32 1017.74 techroques, end m:e_ll'-n:-:ls for salting up &l bypes -Clr-
) - — - — road projects, dactilias, orwaks, and ta financs ali
3 | Net Profit after tax for the period J0B.78 2T 354,26 1.432.33 ot preiects
4 | Total Comprehensive Income for the period 30645 34319 353.59 1.430.94 £. |Quantity and valua of main procucts! NE
- 8 : ' services sold in kast fimancial year
[C-omprising Profit .Fur the penod [ﬁﬁerta:] and  IRumbar oTampioyiesl woing "}
Other Comprehensive Income (afier tax)] g |Furier dedais mcluding b avaitable = Audited Fimancial Statements for FY 200 3-24
5 | Paid-up Equity Share Capital (Face walue of 61347 B13.47 SBT.TT 613.47 finarical slatements (wilh schedules) ol wo [« Provisional Finencial Stalemant as an
Rs.10/- per share) yuars, lists of credilors ane available a1 URL! | Insoivency Commencement Date, i.e. 28.02. 2025
= ] > #  Prowisianal Financial Skalemant for FY 2024 -25
G Reser'.tfas iexduc_*m;:_l Revaluation Resere) as 11,044 33 hiips</idrive. googts.comidriveifoidars!aEHMzuhs.
shown in the Audited Balance Sheet at QRGRFHEXRugGYORIATE Tusp=drive_link
24 March 2025 Maybe obtained by sending email al
- - oip.esseliresurgentpl.com
7 | Eamings Per Share (in Re) (non annualised) . & |Eliglodity for rasalution applicants under hitpe=:\drre googie camddrivelfinddars 1aEHM zub=d
Basa: .03 5.08 6.03 23,78 section 25(2)h] of the Code is availanle & |quSIRFKBSzRupGY ORI usp=drive fink
Diluted A3 £ RO 6.03 29 78 LiAL Maybe chiained by serding email al
ip.esselifirasurgentpl.com
Notes. 10, |Last date for recaip! of exprassion of 28-08-2025
1. The above unaudited standalone and consolidated financial results for the guarter ended 30 June 2025 have been reviewed by the Interest
Audit Committee and approved by the Board of Directors on 12th August 2025. These results have been prepared in accordance . | Dl of issua of provisianal list of (4-06-2025
with-Indian Accounting Standards {'Ind A3') prescribed under Section 133 of the Companies Act, 2013 read with the relevant nules - F"‘-”EFE.‘:’-"*E_ "95':"-“'3"! BppICants —
thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations & Disclosure Requiremenis) Regulations 2015 as z ;ﬁi‘:jﬁ;l":;“m‘““‘" e R
amendad. 13, | Cale of sue of fnal st of prospechve. | 12-09-2025

2. The review report of the Statutory Auditors is being filed with the BSE Limitad and Nabonal Stock Exchange of India Limited. For
mare defails on unawdifed standalohe and conscldated financial resulis, visit financial performance saction of our websila
wind! baclordoods.comand financials results af corporate section at weanw. beaindia. corm and www nsaindia.com.

3. The Group is engaged in (he single oparating segment “food products®

4. The figures for the last quarter ended 31 March 2025, as reported in these unaudited financial resulls, are the balancing figures
betwesn audited figures in raspect of the full financial year and the published year to date figures upta the and of third quarter of the
relevant financial year, Also, the figures upto the and of the third quarer of previous year had anly been reviewsd &nd nol subject o

BN For and on behalf of Board of Directors of
Mrs. Bectors Food Specialities Limited
Sdi-

Anoop Bector

Managing Director

DIN: 00108589

Place: Phillaur
Date: 12.08.2025

epaper.financiaiexprassemﬂ'. ]

i

rasalulion applicants

14, |Cabe ol et of a0 mmalicm memdian o,
eyl ution malnx ad regquest for esalalion
plares 30 prospetive resolufion apalicants

1221120

Infenesd

10, |Land date or submssion of resolulion pkans
16, |Process amai If io submil Exgression of

13-4 0= 210125
o e

Date; 13-08-2025
Place: Gurugram

Sudhir Chandi - Authorised Signatory
Resurgent Resolutlon Professlonals LLP
Resolution Professional in CIRP of
Essel Highways Limited
IBEI Ragn: [BEVIPE-QOB4M PA-HH0Z2- 2550018
AFA Valid 1il 315t December 2025
$ BA11308133
Email id: crp essali@resurpantrpl.cam

Phone

Sd/-

CHENNAI/KOCHI




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

WEDNESDAY, AUGUST 13, 2025

ANDREW YULE & COMPANY LIMITED

0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(Al amounts in Rupees lakhs, unless otherwise stated)

Expression of Interest (EQI) for Empanelment of Property Consultants/Agents

AYCL invites Expression of Interest (EQH) from reputed Property Consultants/Agents

CIMN Ma, ; La3 wiE W

)
MIRAE ASSET

Mutual Fund

for empanelment in connection with leasing/licensing/revenue sharing of its vacant

r Quarter ended Year ended NOTICE CUM ADDENDUM NO. 53/2025 g o ——<"

. ies. Detallea EQI | il ' . d
No. Particulars o | T | e | “ma| | THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME | |POonsries Beiaied B0 Focument B vd 2 5 s andrexyute.com an

Reviewsd) | (Audited) | Reviewsd) | (Auditec) | | INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT ool st dete of sutsnlzshon. SRAC-20E M TomA s
1| Total Income from Operations 33,924.18 | 31,95057 | 25,297.36 |1,12,016.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit / (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 [ 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors Pt e .
3| Net Profit/ (Loss) for the period before tax (after Exceptional and/or Extraordinary items) | 11,841.13 | 10,621.91 | 1118585 | 4414107 ; ; ' i S ' Chhatrapati Shivaji Maharaj
o7 e 1 00 ik NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular No. SEBI/HO/IMD/IMD-PoD-1/Pf et kv A, Mo
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 | 8,453.86 | 32,857.11 CIR/2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinued : ; ]
5 | Total comprehensive income for the period 876594 | 7,483.69 | 844753 | 3256195 with effect from August 11, 2025 (' Effective Date’) 1% floor, Terminal 1, Chhatrapati Shivaji Mahara) Intemational Airpart,
: s . ' ‘ Santacruz (E), Mumbai - 400 088
6| Paid up Equity Share Capita OAMGRI 5967060 5357 8 ©.967.65 Accordingly, no transaction charges shall be deducted from the investment amount for transactions/ '
; :;‘:;tx::z:gz;:}ygesz:zlLna:;::]”sesewe) - glgggig ; 8;‘51:15222 ; 6;;3322 ; 8;2’?222 applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be invested ERERSESRILAN ST I TEIRES (SR
oot Promiur Accort 189.180.35 |1 89.180.35 |189.180.35 |189.180 35 in the Em?mn.ﬂn ar aﬁn.ar.tha Effective Date. _ Mumbai |r‘IIEI'I'I-|‘:l.lI!:I-I'I.a.'-I| .u"-"f.lfpl:lﬂ LII'I"I.Iiﬂ'd {MMFI- the cnnnessi?naJre of
10| Net worth 30124117 |2.92,321.77 |2,67596.80 |2.92,321.77 Accordingy, all the provisions related to "Transaction Charges’ stand deleted from SIDs/KIMs {including CEMIA, Mumbai is inviting accredited agencies to submit their EOI for
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 |4,80,976.92 6,02,751.81 application forms) of the schemes & SAl of the Fund, from the Effective Date. Givil and Infrastructurs works - Airside Projects of CSMIA, Mumbai
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 For existing Systematic Investment Plan(s), where one or more instalments of Transaction Charges are _ _ _
13| Earnings per share (nominal value of share Rs. 10 each): pending to be deducled, the deduction of such pending Instalments shall also be discontinued from the Interested agencies are requested to visit the website,
Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.csmia.adaniairports.com and obtain the EOl documents.
Diluted (in Rupees) 12.07 10.84 1.70 4517 This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms

EQI documents shall be available for downioad from 13* August 2025 fll
5:00 pm IST on 20" August 2025,

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-

Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

and conditions of SID, KIM and SAl of MAMF will remain unchanged.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
[Asset Management Company for Mirae Asset Mutual Fund)

Place : Mumbai Sdi-
Date | August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UGS990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Off C5T Road, Kalina, Santacruz (E),
Mumbai- 400098, & 18002090 777 (Toll free), [J customercare@miraeasset com (2 www. miragassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

QVC EXPORTS LIMITED
Fegistersd Office- Y70 Anandapur, South City Businass Park
Gih Flear, Room Mo, 611, EM. Byepass, E KT, Kiakata, West Bengal, bndia 700107
Wabsite: waw quogroup.com: E-mall ; acoounisiiquegroup. com
L2T1CaWBE05PLC 104672

MNOTICE TO MEMBERS
Motice Is heraby given thal the 20th Annual Ganeral Maaling (AGM) af the Company. is
scheduled b be held on 13h-Seplember, 2025 a1 400 p.m. {through Video Conferencing
WCIOer Audic-visua! Means (O8VM) wilhout physical presence of the mambers al &
COMIMon vanue in compliance wih the pravisions of the Companies &ct, 2013, SEBI (Lesting
Ohligations and Disclosure Requiremends) Regulafions, 2015 read with Minéstry of Comporate

Place : Gurugram
Date : 12.08.2025

SELAN EXPLORATION TECHNOLOGY LIMITED s S ey i
SEln“ SEl n“ _ Electranic copies of the Notice of 20th AGM and Annual Report for Financial Year 2024-25will be
CIN: L74899HR1985PLC113196 sent to the Members whose emall addressas are registerad with the Company/Depasitory
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 @ SAL AUTO M OTIVE LI M ITE D Participants.
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 -y Members who have not registersd thew email addresses or deswes o changa ther emal
Website: www.selanoil.com CIN : L45202PB1974PLCO0O3516 addresses may updats tha sama by sandng amail ba the El:lmpan'{ra'. cs.ﬂ.qvn};mup.:um E.I"H:'
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C-127, IV Floor, Satguru Infotech, Phase VIII, Coubinct Ly buslre i AGe L W2 G Caipxical. Sbntas LINIEE, DA ol
5 g : invesior porial at hitps.fwisdom.camecindia.com’ of may contact ihe concerned Depasitony
PARTICULARS Quarter Quarter Quarter Year Industrial Area, 5.A.5 Nagar (Mohali), Punjab - 160062 Parlicipants.
(% in Lakhs) Ended Ended Ended Ended Tel. : 0172-4650377, Fax : 0172-4650377, The said AGM Notica and Annual Report for the Financial Year 2024-25 will also be available on
June 30, 2025 | Mar 31, 2025 | June 30, 2024) Mar 31, 2025 Email : kaushik.gagan@salautomotive.in, Website | www.salautomotive.in e Company’s websile |&., wiw.quogroup.com and on the wetisite of National Stock Exchange
Py -y oy oy : il
(Unaudited- | = (Audited- | (Unaudited- | (Audited EXTRACT OF UNAUDITED FINANCIAL RESULTS ol Lmesie. wnssings com For QUG Expors Liniled
Restated Restated Restated Restated th
- FOR THE QUARTER ENDED 30" June, 2025 sdi-
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 Rs in Lakhs Khwshboo Singh
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057 Placa: Kolkats CI‘.‘II‘I'!F'EI'I}' Secrgmr!l. anid [:mmhamﬂ officar
after tax Cat i Enied b Date : 12ih Augus, 2005 ACS-62761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 Particulars 30.06.2028 31.03.2025 30.06.2024 31.03.2025
(after Extraordinary items) - T : 0
d dited Unaudited Audited
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 {Unaudited) (Audite ] [ d J (Audited) F“H'L": HHT“:E
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 Total Income _ 10020 #8935 10036 37549 M/s Aditya Birla Real Estate Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 Net Profit | {Loss) for the penod 114 148 210 787 Ragistered Office: Century Bravan, Dr Anriz Besant Road, Worl, Mumnial, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as {before tax and exceplional items) T0 WHOMSOEVER IT MAY COMCERN
shown in the Balance Sheet of previous year) 52,815 Met Profit/ (Loss) for the period befora tax 114 148 210 T87 MOTICE is hereby given that the certificate]s] fior the under mentionad securities of the
‘8. Earnings Per Share (before & after (after exceptional items) Company hf""'h”"““ been lost/misplaced and the holderfs] of the said securities /
extraordinary items) of ¥10/- each Net Profit {Loss) for the period afler iax 86 o 148 &5 applicant(s] has/have applied to the Company to issue dupficate certificate| s).
Basic : 3.19 4.20 507 20.07 enal pe Nameof | . .. | Face |Certficate | Distinctive | Distinctive | No. of
Diluted : 318 416 = 05 1998 and exceptona| flems the Halder | value N, No. Start | No.End | Shares
: : : : : Total Comprehensive Income for the 86 82 148 SHREE OSHO7006| 10.00 | 1001887 | 3105861 | 3105910 50
Notes: . . ‘ ‘ ‘ period anmpris.inq pn?ﬁt after tax and BALLABH 1001887 | 4419371 | 4419420 5
The abgve is an extract of 'Fhe_ detall_ed format of Quarterly Flnar_mal Results filed ywth the Stock Exchanges under other comprehensive income after tax) RAWAT 101887 | 7085811 | 7065860 50
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Paid-up Equity Share Capital (Face Value T10/-} 480 01887 | 2148721 | 2144770 50
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and Othar Eau 1001287 | 8230371 | 2130220 5{1
on the Company's website : www.selanoil.com. BE COuity 1001887 | 12380991 | 17851040 50
Earning Per Share on net profit after tax 1001887 | 37895351 | 37895400 50
{Not Annualised) 1001887 | 37895401 | 37895450 50
Of-={0 - Basic T179 | Tam | zewr | zau 1001887 | 40584491 | 40584540 50
- Diluted 7179 Tid 617 2.9 1001887 | 51144311 | 51144360 50
-.; Notes : 1001887 | 51144361 51144410 50
1. The above financial results have been reviewad by the Audit Committee and thereafter approved by the Board of Directors in 1001887 | 51144411 | 51144460 50
. { for SELAN EXPLORATION TECHNOLOGY LIMITED thair meeting held at Ghaziabad on dated 12th Aug' 2025. The Statutory auditors have conducted a imited review of above 1001887 | 51144461 | 51144510 50
Place : Gurgaon E . Suniti Kumar Bhat financials results. 1001887 | 51144511 [ 51144560 50
Date : 12 August, 2025 DIN : 08237399 . The above is-an extract of the detaded format of Quarierly Fnancia Results filed with the Stock Exchange under Regulation 1001887 | 51144561 | 51144610 50
33 of the SEBI {Lisllng ﬂhl_:gabuns and Dusclosure Requirements) Regulations, 2015, The full format of the Qua 1001887 | 51144611 | 51144660 1]
Financial Results are available on the Stock Exchange Website, www.bseindia.com, and company's websile 3
hitps-//salautomotive irh[quarlsriym ey 1001887 | 51144661 | 51144710 50
: ) 1001887 | 55144711 | 51144760 &0
Scan the QR code given below 1o access the financial results on the websie of the Company, 1nm$? 21 1-'-1-1?51 51144810 =
EI TA IHDM LIMITED . The company has |EEUE‘-'.!I J:P_I:IT'IUE 5"}3?’55 an 4th Aprl' 2025 in the ratio of 1!i_i.E one{1) qu.-lllﬁ" share of (ace valug of Re, 10/ 10018R7 | 51799311 | 51799360 )
Regd Office : 208, Abdul Hamid Street, 4th Floor, Kalkata - 700069 gachvior svecy orie (1) AxiStng Squity stiare of fad kalu Ot Re. 10/ Aocordingly 25 97, 713 Aquity 2hares wees aloUad o the 1001887 | 54710261 | 54710410 50
: el i o eligible equity shareholders as Bonus Sharas by capitalising General Reserve, This results inio increase in number of fully =
Email : eita.cal@eitain.com, Website : www.gitain.com id eiqlljlt'_l.r and comesponding incresse in paid up share capital. The impact of the same has been refiected in the iggigﬁ? ;g?ggié-} fg'ﬁgggﬁ gg
. - 224 x inanclals, . 2
Phone No. 033- 22483203, CIN ; L31109WB1983PLC035965 for o i behall oF Bk of Divstons stoiaa Tesiccea1 [ 5o 1eEsan S
Statement of Standalone Unaudited Financial Results Place : Ghaziabad w e Sab- 1001887 | 59225231 | 59235280 50
for the quarter ended 30th June, 2025 Date :12" Aug 2025 gy hie-abl - apbderd 1001887 | 59225431 | 59225480 50
d s ' $ www.salautomotive.in (Maniaging Dirsclor) 1001887 | 59275581 | 59225630 | 50
(K5, In Lacs except per share data and where otherwise stated) 1001887 Eﬁﬁﬂl}] £0430280 50
Quarter CQuarier Cusarier F'I'Wlﬂlﬁ Inclj E'B? 5135“1491 Einl':"ltqdﬂ sﬂ
T, endod | onded | ended | yearendod 1001887 | 80478781 80478830 |50
30.06.2025 | 30.06.2024 | 31.08.2025 | 31.03.2025 1001887 | 20478831 | 80478880 50
i Unaudited | Unaudited | Unaudited |  Audited L0018E7 | 82488171 | 82488220 [ 50
Total Income from operations (nel 1204056| 1333362 | 1245661 | 111208 iggigﬁ; :‘féfgggi :ﬂ;ﬁg‘;g fg
Net Prafit{Loss) for the perod (before Tax, Exceptional and! ——— T a;ﬁ:ﬁal a;? T '5'{'
or Extraordinary iams) 12545 113.23 G201 dd= a7 M FIS. BEGTDHS ann SPEC IAL'TIEE LIM lTED 1001287 | 25704281 | 85704330 50
Net Profit{Loss) for the pencd before Tax { after Exceplional and! : L 3 1001887 | 85704331 | 85704380 50
or Extraordinary fems) 12645 113.29 6201 | 48497 - IO LRTCe: Thetng noad, FIMta dancaa - 144410 [ 1001887 | 85862121 | 85862180] 50
Net Prafit{Loss) for the period after tax (after Exceptional and/ Corpo I'::IE tl:ld ?tl"l tity HU:IH'T' I,-::INE:: L7 4392FE?FE?F’ILC[.:’3§-';1 ?11: Frn‘:. M: :.ﬁ BCM9495K TOTAL |_ 1900
] - (T 1 : ‘7
or Extraordinary items) B3.57 7343 36.11 J17.68 e R S R SRR R A e The Public are hereby caubioned against purchasing or dealing in any way with the above
Other Comprehensive Income - . -0 65 -40.65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025 referred share certificate(s]. Any person who has any clzim in respect of the said share
Total Comprehensive Income for the period (Compromising Profit{Loss) (Rs. in million except per share data) iﬁﬁ?rﬁtglsl sli'u:g.-.ll:lplntdgLn.; ;u;;- .;':Enl TE Sge lﬂu:utr;'ipan','l_ca itgﬂr;igistri:_md T?‘LT;E:.L ﬁgﬁl;nt_-:
pariod ‘ i ritima India Pyt Ltd, ark, C-101, 1st Floor, L. B. 5. Masg, Vikhroli (W) Mumbai
Tﬂf.m ; and Cther E::ﬂjprehenm-.-a Incame) 8357 7343 4.4 &f1.24 Sr | Particulars Quarter ended Year ended AO00ED within 15 days of publication of this notice after which no claim will be entertained
Paid-up Equity Share Capital Z58.28 259.28 25928 239.28 o and the Comipany shall proceed to issue with the Duplicate Share Certificate[s]
Reserves (exchuding Revaluation Resene as shown i the 40.06.2025 31.03.2023 30.06.2024 41.03.2025 o t' 12 082072 _r_ -P-I MJPUH. o Sr-:.FIIIBALLA.BH RAWAT
3 3 i - ate : 12.08. , Place :
Balanos Sheet of proviols year) i (Unaudited) |Audited) (Unaudited) {Audited)
Eaming Per Shara (of Rs. 10/- aach) 1 | Total Income from Operations 444277 4 11066 4.139.35 17 66062
Bagic: 3.22 Z9 017 10.69 2 | Nat Profit Bafora Tax for the pariod 332.99 37B.48 412 .84 1,617.39 FORM G
Diluted: 3.22 29 0.7 10.69 3 | Met Profit after tax for the period 248.80 2BB.36 307 78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehenzhe Income Tor the period 24833 ZBB20 30720 1,208 41 HW
Mole: The above is an exiract of the dataded format of Cuarlerdy Financial Results filed wilth the Stock Exchanges under Requiation 33 [Comprising Profit for the period | after tax) and Overating In R EdEFE_ELmTGP InﬁT‘E Llff]:TEE:‘ its Subsidiari
of the SEBI (Lisbng Ctigations and Disclousns Requirements) Regulations, 2015, The full format of the Cuartery Financial Resulls are 'h G L af . dsalmiers. Rellom it cichialoqih ol b o mlonlocr dld el il imekn ok
available on the Stock Exchanges websie i.e. www.cse-india.com and on the Company’s website; www.sitain.com Cther Comprahens|ve Income |afier lax)] (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
i : 22ghtise : 5 | Paid-ip Equaly Share Capital {Face value of 51347 613.47 BET.TT 61347 of India {Insolvency Resolufion Process for Corporaie Persons) Regulations, 2016)
By order of the: Board Rs.100- per share) RELEVANT PARTICULARS
Far EITA India Limited f | Reserves (excluding Revaluation Reserve) as 10,305.60 Mame of the corporale debéor aiong with Essel Highways Limited
s shown in the Audited Batance Sheet at PAN & CIN/ LLP No PAN No.: AADCESIBEK
Lunkaran Sharma 915t March 2075 CIN: U45200MH201 3PLCZT4R7T
Placa - Kalkata Whltirne Director =TE ! Par Shara (0 Ral | ised) 2. |Aodress of the registersd ofice 3130, Sin Fioor, Kohingor Ciy, Kinod Road, Kirla
: i AITITRgE FEronhare {in ks \nom aniesissd [West), Mumbai City, Mumbe, Makarashira, India;
Dale : 12lh August, 2025 CHN NO. DES448.34 -
i wpE Basic: 4105 470 5.24 2010 ) a0
Diluted; 4.05 4.70 5.24 20.10 S {UR. of weliilo : Nof Rugllable
i, |Dalails of place whane majoriy af fixed 1) 5134, 5 Floor, Kohinoer City, Kinol Read,
Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025 aasets ane lncaied Kuria [Wast). Mumbai City, Mumbai, Maharashira,
SHALIMAR WIRES INDUSTRIES LIMITED Ra. inmillonoxcopt porshrs gt e~ T
qm/l' ) CIN : L74140WB1996PLC081521 Sr | Particulars Quarter ended Year ended 164, Egu[am.El,r:lﬂl'..::-Huﬂﬂr Noica, Litar Pradesh
Registered Office : 25, Ganash Chandra Avenue, Kolkata - 700 013 Na 30.06.2025 31.03.20 Inik, 20130
: : - 06, 03,2025 30.06.2024 31,03,2025 _
Sha I l mar TEI ' 91 '33’?23493[’&@9: ﬂ:'. Fa: v 91 33221 1 'E'EIIH[] 1UFI~31..IE|HIH.'1] “’I.Ud".ﬂ‘d] [H I'IEI.II:Hl.Hd!I -[Al.lli‘il.ﬂdﬁ 5 |Irestaled capadcly of main producls saneces | The main objechve ol e Coeporate Daber (5%
wiers inusires Liiied £ miail Id ; kejiwal@shalimarwires.com, Website ; www shalimarwires.com g e rrr—— BT T T T :ﬂnlteiw. ﬁ'ﬂ'l- collaborabe, Eunﬂrri shdy, and
oTa TITT 1 Ty 1 ARn fodal Incorme from Uperahons ; a4, a4, ] gypluzta Bll sleps, processes, avail or provids
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 :
. . Rk s 2 | Nel Proft Befors Tax for the penod 413,32 45249 475,32 1.917.74 EosSaies, %) Chsiceia e weluri ol e 18
Imonthsended | 3 months ended Year anded 3 | Med Profit after tax for the period 306,78 34277 154,26 1,432.33 frisid ﬁm _ ; '
EL Particulars [30/06/2025) (30/06/2024) (31/03/2025) 4 | Todal Comprehensive Income for the period IB.45 343.189 303.59 143094 €. |Quantity and valsz of main procucs/ ML
Unaudited Unaudited Audited [Comgrising Profit for the period (after tax) and senvices sold in kas! financial yeer .
1| Tofal Income from Oiperations 3283497 11393.74 13 193 B Other Comorehensive | (efier el 7. |Numbsr of emplayees! workmen KL
o i P 5 = 5 : i - TR e et NS A g |Furiher dedais mcluding b avaitable = Audited Fimancial Statements for FY 200 3-24
2| Met Profit/ (Loss) for the period (before Tax, 5 | Paid-up Equity Share Capital (Face value of 613.47 61347 2BT.7T 615.47 financial statamants (wilh schedulés) ol twe e Provisional Financiel Statemant as an
Exceplional andior Extracedinary ems) 101.35 81.23 198.25 Rs.10/- per share) _ e I M s b I '_"3d.:f;?:;;ﬂﬁ:‘ﬁﬁ;ﬁfﬁ;,ﬁf;“ﬂﬁL—J
3| Net Profit/ (Loss) for the period before tax 6 | hesanes |axchiding Revaluaon Reservs) 25 11,044.23 hitpscidrive googhs camddrverfuidrsi1aEHMzuhs)
(after Exceptional andior Extraordinary items) 10135 81.23 234.12 ;::‘F:;':::Z:;:m Baldncs Sheet 2l ﬂéﬁﬁﬁ“ﬂﬂﬁﬁﬂf“ ik
4| Met Profit/ (Loss) for the period after tax 7| Eamings Per Share (i R) (non annualised) oI essehflirasurgentrpl.com
} i I I E [ A SRR ’ : 8. |Eligiodity for rasalution applicants under hitpe=:\drre googie camddrivefinddars!1aEHM zub=.d
} . = : i £ :
(after Exceptional ...?al'll.'.‘.lDr Extraardinary items| 101.35 B1.23 23412 Basa: .03 5.08 6.03 23,78 gection 25{2%h of the Coda i avaiiable 8t |quSRFKESzRugGYORIITE  usp=drive_fink
81 Tolal Comprehensive Income for the period Dilutad 503 560 803 99.78 AL Waybea obigined by sending email at
[Comprising Profit / {Loss) for the period (after tax) and e ehiroourgamirpl.com
af Notes: 101 | Lasst date for recept of axprassion of 28-08-2025
Other Comprehensive Income (after tax)] 101,35 d1.23 265 38 1. The abeve unaudited standalone and consolidated financial results for the quarter ended 30 June 2025 have been reviewed by the Interest
Equity Share Capital 85510 B5510 A55 10 Audit Committee and approved by the Board of Direciors on 12th August 2025. These results have been prepared in accordance 1. |Date of issus L‘flﬁ'f':_ﬁii'ﬂ"ﬂ_ list of 04-06-2025
T " : with-Indian Accounting Standards {Ind A3') prescribed under Section 133 of the Companies Act, 2013 read with the relevan nules - F"“FE‘:’-"*E_ JRJeulh s PR DI ———
Resarves (exclyding: Revaiuation HEE?WE] as shown in thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations & Disclosure Requiremenis) Regulations 2015 as z L"f:ﬂm o bk olecicnin: 8RN
the Audiled Balance Shest of he previous year - - 2.868.39 Shari prosuisiual st ;
i : ; G 13, | Dale: of issua of fnal st of praspective 1 2:08: 025
B] Eamings Per Share (of Rs, /- 2ach) 2. The review report of the Statutory Auditors is being filed with tha BSE Limitad and Nabonal Stock Exchange of India Limited. For rasalution applicants
Rasic - 0.24 0.19 055 mare defails on unawdifed standalohe and conscldated financial resulis, visit financial performance sactian of our websile 14 | Dale of Bz of mammalon memarantum, | 120025
ol " www bactorfoods.com and financials results at corporate saction at www. bsaindia.corm and www.nseindia.com. wvaluatian mialrix and request for resalution
i Vet e L 3. The Group s engaged in ihe single oparating segment “food products® plares %o prospecive resolufion applicanis
Notes : 4. The figures for the last quarter ended 31 March 2025, as reparted in these unaudited financial results, are the balancing figures 35, JLbst cete W WbmRNOn of SCKOn s Sl ey
a] Tha above is an exiract of the detafied format of unauditad Financial Results of the Company for the first Quarter ended 30th June, batween audited fiqures in respect of the full financial year and the published year to date figures upto the end of third quarter of the b IF:FE? dmak i gubmi Exgression of | crpiessehflresurgenérpl, coni

2025 filed with the Stock Exchangas under Reguiation 33 of the SEBI (Listing and Other Disclosure Requiremants) Requlations,
2015, The full format of the Quartery Financial Results of the Company are available on the websites of the Company and Stock
Exchanga(s)

Far Shalimar Wires industries Limited

Sunil Khaitan
Place : Kolkata Chairman & Managing Director]
Date : 12th August, 2025 DIN Mo. 00385961

relevant financial year, Also, the figures upto the and of the third quarer of previous year had anly been reviewsd and nol subject o

BN For and on behalf of Board of Directors of
Mrs. Bectors Food Specialities Limited
Sdi-

Anoop Bector

Managing Director

DIN: 00108589

Place: Phillaur
Date: 12.08.2025

epaper.financiaiexprassemﬂ'. &

e

Date; 13-08-2025
Place: Gurugram

Sudhir Chandi - Authorised Signatory
Resurgent Resolutlon Professlonals LLP
Resolution Professional in CIRP of
Essel Highways Limited
IBEI Ragn: [BEVIPE-DOB4M PA-HH0Z2- 2550018
AFA Valid 1il 315t December 2025
$ BA11308133
Email id: crp essali@resurpantrpl.cam

Phone

Sd/-

HYDERABAD
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ANDREW YULE & COMPANY LIMITED

0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(Al amounts in Rupees lakhs, unless otherwise stated)

Expression of Interest (EQI) for Empanelment of Property Consultants/Agents

AYCL invites Expression of Interest (EXH) from reputed Property Consultants/Agents

CIMN Ma, ; La3 e W

)
MIRAE ASSET

Mutual Fund

for empanelment in connection with leasing/licensing/revenue sharing of its vacant

r Quarter ended Year ended NOTICE CUM ADDENDUM NO. 53/2025 g o 4 :
. ies. Detalled EQI | & il ; .
No. Particulars o | T | e | e | | THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME | | PTPeries Deisiod B0 Focument » 49720 € ot wwwandreviysle.com and
(Reviewed) | (Audited) | (Reviewed) | (Audited) INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT el ndcitod it il A i
1| Total Income from Operations 33,924.18 | 31,95057 | 25,297.36 |1,12,016.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit / (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 [ 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors Pt e .
: : : o : i ' i SN , Chhatrapati Shivaji Maharaj
3 | Net Profit / (LOSS) for the period before tax (after Exceptional and/or Extraordinary |tems) 11,841.13 | 10,621.91 11,185.85 | 44,141.07 NOTICE IS HEREEY GIVEN THAT, pursua nt to SEB] Circular Mo, SEBVHO/IMD/AMD-PoD-1/PF L sl el i
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 | 8,453.86 | 32,857.11 CIR{2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinued : S R ; ]
5 | Total comprehensive income for the period 8,765.94 | 748360 | 844753 | 3256195 with effect from August 11, 2025 (Effective Date'), 1¥Migor. Terminal é; Ct';ha"apé'{' Shtal ”“L‘E&ﬂ tsmatonal Naert,
6 | Paid up Equity Share Capita OAMGRI 5967060 5357 8 ©.967.65 Accordingly, no transaction charges shall be deducted from the investment amount for transactions/ bbbl -
; :;‘:;tx::z:gz;:}ygesz:zlLna:;::]usesewe) 5 glgggig 5 8;‘51?222 5 6;;3322 5 8;2’?222 applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be investad EAPRESSION UF INTEREST (EQU)
oot Promiur: Accort 189.180.35 |1 89.180.35 |189.180.35 |189.180 35 in the 51:.-!11_3mn. on or afh.:r.tha Effactive Date. _ Mumbai |r‘IIEI'I'I-|‘:l.lI!:I-I'I.a.'-I| .u"-"f.lfpl:lﬂ LII'I"I.Iiﬂ'd (M IAI..:I. the cnnnessi?naJre of
10| Net worth 30124117 |2.92,321.77 |2,67596.80 |2.92,321.77 Accordingiy, all the provisions related to "Transaction Charges’ stand deleted from SIDs/KIMs {including CEMIA, Mumbai is inviting accredited agencies to submit their EOI for
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 |4,80,976.92 6,02,751.81 application forms) of the schemes & SAl of the Fund, from the Effective Date. Givil and Infrastructurs works - Airside Projects of CSMIA, Mumbai
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 For existing Systematic Investment Plan(s), where one or more instalments of Transaction Charges are _ _ _
13 | Eamings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending Instalments shall also be discontinued from the Interested agencies are requested to visit the website,
Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.csmia.adaniairports.com and obtain the EO| documents.
Diluted (in Rupees) 12.07 10.84 1.70 4517 This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms

EQI documents shall be available for downioad from 13* August- 2025 fll
5:00 pm IST on 20™ August 2025,

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-

Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

and conditions of SID, KIM and SAl of MAMF will remain unchanged.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
[Asset Management Company for Mirae Asset Mutual Fund)

Place : Mumbai Sdi-
Date | August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UGS990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Off C5T Road, Kalina, Santacruz (E),
Mumbai- 400098, & 18002090 777 (Toll free), I customercare@miraeasset com (2 www. miragassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

QVC EXPORTS LIMITED
Fegistersd Office- Y70 Anandapur, South City Businass Park
Gih Fleor, Room Mo, 611, EM. Byepass, E KT, Kiakata, West Bengal, bndia 700107
Wabsite: waw quogroup.com: E-mall ; acoounisiiquegroup. com
L2T1 CaWB05PLC 104672

MNOTICE TO MEMBERS
Motice Is heraby given thal the 20th Annual Ganeral Maaling (AGM) ol the Company. is
scheduled b be held on 13h-Seplember, 2025 a1 400 p.. {hrough Video Conferencing
WCIOer Audic-visua! Means (O8M) widhout physical presence of the mambers al &
COMIMon vanue in compliance wih the pravisions of the Companies &ct, 2013, SEBI (Lesting
Ohligations and Disclosure Requiremends) Regulations, 2015 read with Minéstry of Comporate

Place : Gurugram
Date : 12.08.2025

SELAN EXPLORATION TECHNOLOGY LIMITED rsbpallges gt i
SEln“ SEl n“ _ Electraonic copies of the Notice of 20th AGM and Annual Report for Financial Year 2024-25will be
CIN: L74899HR1985PLC113196 sent to the Members whose emall addressas are registerad with the Company/Depasitory
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 @ SAL AUTO M OTIVE LI M ITE D Participants.
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 -y Members who have not registersd thew email addresses or deswes to changa ther emai
Website: www.selanoil.com CIN : L45202PB1974PLCO0O3516 addresses may update tha sama by sandng amail ba the El:lmpan'{ra'. cs.ﬂ.q'n};mup.:um a.nu'
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C-127, IV Floor, Satguru Infotech, Phase VIII, Coulbost Ly bufslrea i Age ot Wi Gl Cpical. Bbnsacins LINIBG, thiasg  pore
: g : invesior poral at hitps.fwisdom.camecindia.com’ of may contact ihe concerned Depasitony
PARTICULARS Quarter Quarter Quarter Year Industrial Area, 5.A.5 Nagar (Mohali), Punjab - 160062 Parlicipants.
(% in Lakhs) Ended Ended Ended Ended Tel. : 0172-4650377, Fax : 0172-4650377, The said AGM Notica and Annual Report for the Financial Year 2024-25 will also be available on
June 30, 2025 | Mar 31, 2025 | June 30, 2024 Mar 31, 2025 Email : kaushik.gagan@salautomotive.in, Website | www.salautomotive.in the Company’s wabsiia e, www.quogroup.comand on the website of Nalional Stock Exchange
- .y Py .y ! il
(Unaudited- | = (Audited- | (Unaudited- | (Audited EXTRACT OF UNAUDITED FINANCIAL RESULTS ol Lmesie. wnssings com For QUG Expors Liniled
Restated Restated Restated Restated th
- FOR THE QUARTER ENDED 30" June, 2025 sdi-
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 Rs in Lakhs Khwshboo Singh
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057 i Place: Kolkata Company Secretary and Compliance officer
after tax Catjri Enied b Date - 12th August, 2005 ACS-62761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 Particulars 0.06.2005 31.03.2025 10.06.2024 31.03.2005
(after Extraordinary items) - T : 0
d dited Unaudited Audited
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 {Unaudited) (Audite ] [ d J (Audited) F“H'L": HHT“:E
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 Total Income _ 10020 #8935 10036 37549 M/s Aditya Birla Real Estate Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 Net Profit | {Loss) for the penod 114 148 210 787 Registered Office: Century Bravan, Dr Anriz Besant Road, Worl, Mumiial, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as {before tax and exceplional items) T0 WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 Met Profit/ (Loss) for the period befora tax 114 148 210 T87 MOTICE is hereby given that the certificate]s] fior the under mentionad securities of the
‘8. Earnings Per Share (before & after (after exceptional items) Company has/have been lost/misploced and the holderis] of the said securities /
. . ' applicant[s] has/have applied to the Company toissue duplicate cerificate|s].
extraordinary items) of 310/- each Met Profit | {Loss) for the period after tax RR T} 148 534 : - : ;
i ; I Mame of Face | Certificate | Mstinctive | Distinctive | Mo, of
Basic : 3.19 4.20 5.07 20.07 and exceptional ftems : Folio No. ; :
Diluted : 3.18 416 505 19.98 the Holder Value No. Wo. Start | Mo, End Shares
Total Comprehensive Income for the 86 82 148 SHREE osHo7006[ 10.00 | 1001887 | 3105861 | 3105910 | S0
Notes : ‘ . . ‘ ‘ ‘ period anmpnsmq pn?ﬁt after tax and BALLABH 1001887 | 449371 | 2419420 &0
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under other comprehensive income after tax) RAWAT 101887 | 7085811 | 7065860 50
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Paid-up Equity Share Capital (Face Value 10/} 480 01887 | 2148721 | 2148770 50
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and Othar Eau 1001887 | B230171 | BI30220 5{1
on the Company's website : www.selanoil.com. BE COuity 1001887 | 12380991 | 17851040 50
Eaming Per Share on net profit after tax 1001887 | 37895351 | 37895400 50
{Not Annualisad) 1001887 | 37895401 | 37895450 50
Of-i0 - Basic T179 | Tam | zewr | zau 1001887 [ 40584491 | 40584540 50
- Diluted 7179 Tid 617 2.9 1001887 | 51144311 | 51144360 50
-.; Notes : 001887 | 51144361 51144410 50
1. The above financial results have been reviewad by the Audit Committee and thereafter approved by the Board of Directors in 0018387 | 51144411 | 51144460 50
. { for SELAN EXPLORATION TECHNOLOGY LIMITED thair meeting held at Ghaziabad on dated 12th Aug' 2025. The Statutory auditors have conducted a imited review of above 1001887 | 51144461 | 51144510] 50
Place : Gurgaon E : Suniti Kumar Bhat financials results. 1001887 | 51144511 | 51144560 50
Date : 12 August, 2025 DIN : 08237399 . The above is-an extract of the detaded format of Quarierly Financia Results filed with the Stock Exchange under Regulation 1001887 | 51144561 [ 51144610 50
33 of the SEBI {Lisllng ﬂhl_:gabuns and Dusclosure Requirements) Regulations, 2015, The full format of the Qua 1001887 | 51144611 | 51144660 1]
Financial Results are available on the Stock Exchange Website, www.bseindia.com, and company's websile 3
hitps-//salautomotive iFh[qIJEFI.Eﬂ:ﬂ'B ey 1001887 | 51144661 | 51144710 50
: ) 1001887 | 55144711 | 51144760 &0
Scan the QR code given below 1o access the financial results on the websie of the Company, mmg? 21 1-'-1-1?51 51144810 =
EITA INDIA LIMITED . The company has Issued bonus shares on dth Aprl' 2025 in the ratic of 1:1 |2 one (1) egully share of face value of Re. 10/- 003887 [51799311 (51799360 | 50
Regd Office : 208, Abdul Hamid Street, 4th Floor, Kalkata - 700069 %‘f{;fggﬁ?gﬂ“ﬂ}ﬁﬂ"&sﬁ{:gﬁ;;ﬁ;ﬂéﬂjliggﬂéﬂ;ﬁﬁéﬂ? ﬁmﬁﬁﬁjﬂ“;ﬁmfﬁﬁﬂﬁﬁﬁ 1001887 | 54710261 | 54710410 50
Email : eita.cal@eitain.com, Website : www.gitain.com id equity and coresponding incresse in paid up share capital. The impact of the same has been refiected in the 1331£? ggﬁggﬁ‘él Egﬁggggu Eg
033- 224 : inancials, _ 1001 166481 | 591 ] 5
Phone No. 033- 22483203, CIN ; L51109WB1983PLC035969 T i ol g
Statement of Standalone Unaudited Financial Results Place : Ghaziabad ﬁ e Sab- 1001887 | 59225231 | 59235280 50
3 4 : ’ AT RANC NS 1001887 | 59225431 | 59225480 50
for the quarter ended 30th June, 2025 Dok 312" Pig 2085 www.salautomotive.in (Mariaging Dirsector) 1001887 | 59275581 | 59235630 | 50
(Rs. In Lacs except per share data and where otherwise stated) 1001827 | 59429231 | 50430280 50
Quarter Quarter Quarter Provious 1001287 161054491 | 61054540 2
T, ondod | onded | ended | yearendod 1001887 | 80478781 80478830 ] 50
30.06.2025 | 30.06.2024 | 31.03.2025 | 31.03.2025 1001887 | 20473331 | 804738R0 50
i Unaudited | Unaudited | Unaudited |  Audited LO018E7 | 82488171 | 87488230 50
Total Income from operations (nel 1204056| 1333362 | 1245661 | 111208 iggigﬁ; :‘féfgggi :ﬂ;ﬁg‘;g fg
Net Prafit{Loss) for the perod (before Tax, Exceptional and! —— T a;ﬁ:ﬁal g;? T '5'{'
or Extraordinary fams) 12545 113.23 G201 dd= a7 M FIS. BEGTDHS ann SPEC IAL'TIEE LIM lTED 1001287 | 25704281 | 85704330 50
Net Profit{Loss) for the pencd before Tax { after Exceplional and! : L 3 1001887 | 85704331 | 85704380 50
or Extraordinary fems) 12645 113.23 6201 | 48497 - IO LTCe: TG noad, FItam darncaa - 144410 1001887 | 85862131 | 85862180 50
Net Prafit{Loss) for the period after tax (after Exceptional and! Corpo I'::IE tl:ld ?tl"l tity HU:IH'T' I,-::INE:: L7 4392FE?FE?F’ILC[.:’3§-';1 ?11: Frn‘:. M: :.ﬁ BCM9495K TOTAL |_ 1900
) - " gy + 1 ‘Tl
or Extraordinary items} B3.57 7343 36.11 317.68 e T S R SR R R e The Public are hereby caubioned against purchasing or dealing in any way with the above
Other Comprehensive Income - . -0 65 -40.65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th Junae 2025 referred share certificate(s]. Any person who has any laim in respect of the said share
Total Comprehensive Income for the period (Compromising Profitt{Loss) (Rs. in million except per share data) if“"f;ﬁmfﬂl Sh'igildp'ﬂﬂﬂ'?;'-lé h;*;*“;'ﬂ"fhéhf' E'i'r;iﬂaﬂ'f OF IS Hﬁiﬂlﬁtm'mﬂ TFE'IET.I‘SFELJ"EE;JHH
penod " I MUFG Intime India Pyt Ltd, 247 Park, C-101, 1st Floor, L B 5. Marg, Vikhroli {W) Mumbai
Tﬂf.m ; and Cher E::ﬂjprehenm-.-a Incame) 8357 7343 4.4 &f1.24 Sr | Particulars Quarter ended Year ended AO00ED within 15 days of publicatian of this notice after which no claim will be entertained
Faid-up Equity Share Capital 25028 25928 25928 259.28 o1 ; . R i
Res (el Rl B : e o 30.06.2025 31.03.2035 30.06.2024 31.0%.2025 and the Comipany shall proceed to issue with the Duplicate Share Certificate[s).
EIVES |ExCiuaing Revaluabon Reserve as shown in | e il e o Date : 12.08.2025, Place : IAIPUR SHR! BALLABH RAWAT
Balanos Sheet of proviols year) i (Unaudited) |Audited) (Unaudited) {Audited)
Eaming Per Shara [of Rs. 10/- aach) 1 | Total Income from Operations 444277 4 11066 4.139.35 17 66062
Bagic: 3.22 Z9 017 10.69 2 | Nat Profit Bafora Tax for the pariod 332.99 37B.48 412 .84 1,617.39 FORM G
Diluted: 3.22 29 0.7 10.69 3 | Met Profit after tax for the period 248.80 2BB.36 307 78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehenzhie Income Tor the period 24833 ZBB20 30720 1,208 41 HW
Mole: The above is an exiract of the dataded format of Cuarterdy Financial Results filed wilth the Stock Exchanges under Requiation 33 [Comprising Profit for the period ( after tax) and Boarsing bR EHEFE_EL“TGP In‘?T'E Llff]:TEE:‘ e ubaidiard
gt SE2) \Lesting DtWutions anc Disciauare eq dtements) Foglialians, 2915, The et of e Guuaredy | nancel Fesie e Other Comprehensive Income (after Lax)] [Unug:‘;il;n%qma;::n (1 ;-zj;nrztlula:nna;&b. G;Eeﬁ:ulvefc:gandmﬁ’:kmat:yﬂ;;arﬂ
lable on the Stock Excha bsitei.e. \cse-india.com and on the G ‘s website: eitain.com - - hoca : TEL : =
available on the xchanges website.e. www.cse-india.com and on the Company’s website: www.eitain.com R | Paidup Equily Share Capital (Face value of B1347 1347 RAT.TT B1347 of India {Insnivency Resoluion Process for Corporate Persons) Regulations, 2016)
By order of the: Board Rs.100- per share) RELEVANT PARTICULARS
Far EITA India Limited f | Reserves (excluding Revaluation Reserve) as 10,305.60 Mame of the corporale debéor aiang with Essel Highways Limited
adi- shown in the Audited Balance Shest at PAK & CINLLP Na PAN Mo, AADCESISEK
Lunkaran Sharma 915t March 2075 CIN: U45200MH201 3PLCZT487T
Placa - Kalkata Whaltirne Director =TE ! Par Shara (0 Ral | ised) 2. |Aodress of the registersd office 3130, Sin Fioor, Kohingor iy, Kinod Road, Kirla
: = AITIRgE FEronhare {In ks \nom anfesissd, [West), Mumbai City, Mumbe, Makarashira, India,;
Dete : 12lh August, 2025 CHN NO. DES448.34 :
i et Basic: 405 470 524 20.10 ) 4p0070
Dilutad: 405 470 5.94 M40 3 |URL of wehsia Wiod Swadabie
. : : : d. |Detzils of place whare majority af fixed 1) SHA, 5t Floos, Kohinoor City, Kol Read,

SHALIMAR WIRES INDUSTRIES LIMITED
‘ﬂm’ CIN ; LT4140WB1996PLC081521
Registered Office : 25, Ganash Chandra Avenue, Kolkata - 700 013
Shalimar Tel : 91-33-22349308/09/10, Fax : 91-33-2211 6880
weres nausres Liied | miail Id ; kejnwali@shalimarwires.com, Website ; www.shalimarwires.com
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025

Rs.in lacs
3 months ended 3 months ended Year anded
& Purticilars (30/06/2025) (30/06/2024) (31/03/2025)
Unaudited Unaudited Audited
1| Total Income from Operations 3,283.97 3,383.74 13,193.86
2| Net Profit/ (Loss) for the period (before Tax,
Exceplional andior Extraoedinary items) 101.35 81.23 149825
3| Net Profit/ (Loss) for the period before fax
(after Exceptional andior Extraordinary items) 101.35 81.23 23412
4| Met Profit/ (Loss) for the period after tax
{after Exceptional and/or Extraordinary items) 101,35 81.23 23412
81 Tolal Comprehensive Income for the period
[Compnsing Profl / (Loss) for the period (after tax) and
Cther Comprehensive Income (after tax)] 101,35 81.23 265 88
Equity Share Capital 855.10 85510 85510
Reserves (excluding Revaluation Reserve) as shown in
the Audiled Balance Sheet of the previous year - - 286938
B Eamings Per Share (of Rs, 2/- 2ach)
Basic: 0.24 0,19 055
Dituted : 024 0.19 .55
MNotes :

a] Tha above is an exract of the detaded format of unaudited Financial Results of the Company for the first Quarter ended 30th June,
2025 filed with the Stock Exchangas under Reguiation 33 of the SEBI (Listing and Other Disclosure Requiremants) Requlations,
2015, The full format of the Quartery Financial Results of the Company are available on the websites of the Company and Stock
Exchanga(s)

Far Shallmar Wires industries Limited

Sunil Khaitan
Place : Kolkata Chairman & Managing Director|
Date : 12th August, 2025 DIN Mo. 00385961

Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025
{Rz. in milllon except per shara data)

aa5et3 are looaied

Kuria [Wast Mumbai City, Mumba, Maharashina,
Incia, 00070
2) ik Flooe, Plal Mo, 19 & 20, Fim Cily. Saclor

Sr | Particulars Quarter ended Year ended 164, Gautam Buddha Nagar, Noida, Ustar Pradesh
No 30.06.2025 31.03.2025 30.06.2024 31.03 2025 Inchas, 201301
{Unaudited) (Audited) (Unaudited) [Audited) 5 |Irestaled capadcily of main producla’ saneces | The main objechve ol e Coeporate Daber (5%
conceive, pian, collaboratsa, survay, shudy, and
1 | Todal Incorme from Operalichs 4 804 02 4.574.20 4 444,24 19,028,568 eveluata sll sleps, processes, avail or provids
2 | Net Profit Bafore Tax for the period 41332 457 41 475,32 1017.74 techroques, end m:e_ll'-n:-:ls for salting up &l bypes -Clr-
) - — - — road projects, dactilias, orwaks, and ta financs ali
3 | Net Profit after tax for the period J0B.78 2T 354,26 1.432.33 ot preiects
4 | Total Comprehensive Income for the period 30645 34319 353.59 1.430.94 £. |Quantity and valua of main procucts! NE
- 8 : ' services sold in kast fimancial year
[C-omprising Profit .Fur the penod [ﬁﬁerta:] and  IRumbar oTampioyiesl woing "}
Other Comprehensive Income (afier tax)] g |Furier dedais mcluding b avaitable = Audited Fimancial Statements for FY 200 3-24
5 | Paid-up Equity Share Capital (Face walue of 61347 B13.47 SBT.TT 613.47 finarical slatements (wilh schedules) ol wo [« Provisional Finencial Stalemant as an
Rs.10/- per share) yuars, lists of credilors ane available a1 URL! | Insoivency Commencement Date, i.e. 28.02. 2025
= ] > #  Prowisianal Financial Skalemant for FY 2024 -25
G Reser'.tfas iexduc_*m;:_l Revaluation Resere) as 11,044 33 hiips</idrive. googts.comidriveifoidars!aEHMzuhs.
shown in the Audited Balance Sheet at QRGRFHEXRugGYORIATE Tusp=drive_link
24 March 2025 Maybe obtained by sending email al
- - oip.esseliresurgentpl.com
7 | Eamings Per Share (in Re) (non annualised) . & |Eliglodity for rasalution applicants under hitpe=:\drre googie camddrivelfinddars 1aEHM zub=d
Basa: .03 5.08 6.03 23,78 section 25(2)h] of the Code is availanle & |quSIRFKBSzRupGY ORI usp=drive fink
Diluted A3 £ RO 6.03 29 78 LiAL Maybe chiained by serding email al
ip.esselifirasurgentpl.com
Notes. 10, |Last date for recaip! of exprassion of 28-08-2025
1. The above unaudited standalone and consolidated financial results for the guarter ended 30 June 2025 have been reviewed by the Interest
Audit Committee and approved by the Board of Directors on 12th August 2025. These results have been prepared in accordance . | Dl of issua of provisianal list of (4-06-2025
with-Indian Accounting Standards {'Ind A3') prescribed under Section 133 of the Companies Act, 2013 read with the relevant nules - F"‘-”EFE.‘:’-"*E_ "95':"-“'3"! BppICants —
thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations & Disclosure Requiremenis) Regulations 2015 as z ;ﬁi‘:jﬁ;l":;“m‘““‘" e R
amendad. 13, | Cale of sue of fnal st of prospechve. | 12-09-2025

2. The review report of the Statutory Auditors is being filed with the BSE Limitad and Nabonal Stock Exchange of India Limited. For
mare defails on unawdifed standalohe and conscldated financial resulis, visit financial performance saction of our websila
wind! baclordoods.comand financials results af corporate section at weanw. beaindia. corm and www nsaindia.com.

3. The Group is engaged in (he single oparating segment “food products®

4. The figures for the last quarter ended 31 March 2025, as reported in these unaudited financial resulls, are the balancing figures
betwesn audited figures in raspect of the full financial year and the published year to date figures upta the and of third quarter of the
relevant financial year, Also, the figures upto the and of the third quarer of previous year had anly been reviewsd &nd nol subject o

BN For and on behalf of Board of Directors of
Mrs. Bectors Food Specialities Limited
Sdi-

Anoop Bector

Managing Director

DIN: 00108589

Place: Phillaur
Date: 12.08.2025

epaper.financiaiexprassemﬂ'. ]

i

rasalulion applicants

14, |Cabe ol et of a0 mmalicm memdian o,
eyl ution malnx ad regquest for esalalion
plares 30 prospetive resolufion apalicants

1221120

Infenesd

10, |Land date or submssion of resolulion pkans
16, |Process amai If io submil Exgression of

13-4 0= 210125
o e

Date; 13-08-2025
Place: Gurugram

Sudhir Chandi - Authorised Signatory
Resurgent Resolutlon Professlonals LLP
Resolution Professional in CIRP of
Essel Highways Limited
IBEI Ragn: [BEVIPE-QOB4M PA-HH0Z2- 2550018
AFA Valid 1il 315t December 2025
$ BA11308133
Email id: crp essali@resurpantrpl.cam

Phone

Sd/-

CHENNAI/KOCHI
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0XYZO Financial Services Limited ANRRCH THLE & CROMERNYLINTER
0mn (Formerly Known as OXYZO Financial Services Private Limited) / R i T
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016 AR R e o neza
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174 M'RAE AE&E‘]' LAES = = s
Extract of Standalone Financial Results for the Quarter ended 30 June 2025 Mutual Fund Expression of Interest (EOI) for Empanelment of Property Consultants/Age
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR() Aﬁfagﬂzﬂﬁ{‘ssinzgf’]ees ek, unless ofheruise staec) AYCL invites Expression of interest (EQM) from reputed Property Consultants/Agents
Qua rtZren e ’ Year ended NOTICE CUM ADDENDUM NO. 53/2025 for empanelment in connection with leasing/Hoensing/revenue sharing of its vacant
Sl ] L : is aw t L 2
Nol Particulars 30-June"{i"31 Marchif 30 Lune 131 March THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME plopertis.. ethllen FOF dortmunt ts ARTLOIEAL WWAANEARyWN.cm Al
2025 2025 2024 2025 o Fade L b o S bAe o e LA s d e A S e B e PR L ST T s ha B e o B D el B T L AL S s A e c.FFFﬂI“[LﬂSidawﬂIﬁubmlssmﬁ'3‘”HI“]5‘|"1E:{J“HH
(Reviewed) | (Audited) | (Reviewed) | (Audited) INFORMATION DOCUMENT ("SID"), KEY INFORMATION MEMORANDUM {"KIM”) AND STATEMENT : e :
1| Total Income from Operations 3392418 | 31,95057 | 25297.36 |1,12,916.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit/ (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors g :
3| Net Profit/ (Loss) for the period before tax (after Exceptional and/or Extraordinary tems) | 11,841.13 | 10621.91 | 11,185.85 | 44,141.07 NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular No. SEBIHO/IMD/IMD-PaD-1/P! Chhatrapati Shivaji Maharaj
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 | 8,453.86 | 32,857.11 CIR/2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinued " _ = R _ _ )
5| Total comprehensive income for the period 876594 | 748369 | 844753 | 3256195 with effect from August 11, 2025 (Effective Date'), 1* fioar, Terminal éhﬁgéfﬁ';?f&}' ﬁ!r::rﬂaé'a?‘_ﬂggaﬂaggﬂmat'ﬂ“ﬂ' Airport,
6 | Paid up Equity Share Capita 54045 | 536786} 36786} 5,367.86 Accordingly, no transaction charges shall be deducted from the investment amount for fransactions! I :
7 | Instruments entirely equity in nature 143829 | 1,438.29 143829 | 1,438.29 NGy b : : i ] ; EXPRESSION OF INTEREST (EOI)
: : applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be invested
8 | Reserves (excluding Revaluation Reserve) 2,94,398.32 12,85,515.62 [2,60,790.65 |2,85,515.62 int the Scheme, on or after the Effective Date Mumbai Intermational Airport Limited (MIAL), the concessionaire of
9 | Securities Premium Account 1,89,180.35 {1,89,180.35 |1,89,180.35 |1,89,180.35 ; ; A ' . . s . '
10 | Net worth 3.01.24117 [2.92.321.77 | 2.67596.80 |2,92,321.77 Accordingly, all the provisions related to Transaction Charges’ stand deleted from SIDs/KIMs {including CSMIA, Mumbai is inviting accredited agencies to submit their EQI for
11 | Paid up Deb CapitaliOutstanding Deb 5,83,18255 |6,02,751.81 [4,80,976.92 [6,02,751.81 APl furits of ihe-SCHmnes:or al of bie TV, IR U6 Rty ve- Lat, Civil and Infrastructure works - Alrside Projects of CSMIA, Mumbal,
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 Far existing Systemaltic Investmeant Plan(s), where one or more instalments of Transaction Charges ara
13 | Earnings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending instalments shall also be discontinued from the Interested agencies are requested to visit the website,

Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.cemila. adanialrports.com and oblain the EQI documents,

Diluted (in Rupees) 12.07 10.84 1.70 45.17 This notice cum addendum forms an integral part of 5ID, KIM & SAl of MAMF. All the other terms : 5
Note: and conditions of 31D, KIM and SAl of MAMF will remain unchanged., EO| documents shall be available for download from 137 August 2D25 1l
a) Th'e.above !s arl extract of the detailed fo.rmat of quarterly gnded financial results filed with the Stock Exchange unFJer Regulation 52.0f the SEBI For aind on bekalt of the Boaird of Directars of 5:00 pm IST on 20" August 2025,

(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD

websites ofthg BSE Limited |.e.\./vww.bse|.nd|a.com and atour website W\{vw.oxyzo..ln. . (Asset Management Company for Mirae Asset Mutual Fund)

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and

can be accessed on the website. FPlace ' Mumbai Sd/- _ QVC EXPORTS UHITED
¢) Theabove standalone financial results ('the statement') for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting Date : August 12, 2025 AUTHORISED SIGNATORY - Hﬂei'ﬂimiﬂmﬁfg'"‘m"’jag::f-TSEL:-_:j“T£”9E55 F'T"-":'- -

held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025. . MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India) ’ WWBD;:IE?ﬂquEgES?:ﬁiEWII &mu?&&ﬁszngmm;:.ﬁa '

For and on behalf of the Board of D"ecggls Private Limited) (CIN: U65990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global T CIWEIDOSPLCAD4ETS
Ruchi Kalra; Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited.

Place : Gurugram Whole time Director and Chief Financial Officer Registered & Corporate Office: 606, &th Floor, Windsor Building, Off CST Road, Kalina, Santacruz (E), Netce s hareby o mI;ﬂﬂﬂEE T-l::I 'SEHEF:;E G o the G _
Date : 12.08.2025 (DIN: 03103474) Mumbai-400098. & 1800 2090 777 (Tod free), - customercare@miraeasset com (& www miraeassetmf.co.in hf-: |I:d ;’hff_i";';‘“ H?LL . |:-1m bzﬂug"zﬁ ”ETMEEUH%hﬁ r-J -.,.I:-l- 1 : 1 pany 15
SCNEdU ¥ bDe nhald an 134 BRIEMDET, £ EY p.m g K0 LOMEMSNLING
Mutual Fund investments are subject to market risks, (VCIOther Audic-Visual Means (OAVM) withoul physical presenca of the members at a
read all scheme related documents carefully. commaon venue in compiance with the provisions of the Lompanies Act, 2013, SEBI (Listing
Ohbligations and Disclosure Requiramants) Regulations, 2015 read with Mirsstry of Comporate

Afizirs ("WMCAT) and SEBI Circulars issued in this regard

Electranic copias of fha Nodice of 20tk AGM and Annual Report for Financial Year 2024-25 willbe
sent o the Members whose emal addroszes are registerad with the Company/Depasitory
Parficipanis.

bembers who have nol regestered their amail addresses or desaas Lo change (her amall

SELAN  SELAN EXPLORATION TECHNOLOGY LIMITED  SELAN

CIN: L74899HR1985PLC113196

Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 ﬁ SAL AUTO M OTIVE LI M ITE D

E-mail: investors@selanoil.com; Tele No. : 0124- 4200325

Website: www.selanoil.com CIN : L45202PB1974PLCO03516 adikessis may wpoaia e samo by sanding emal & tha Enmfamj 2t csgiqvogroup.com and
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C -127, IV Floor, Satguru Infotech, Phase VIII, iﬂ;ﬂ';?ﬁ?{:ﬂ,z;ﬂfgﬁ;; sy ifﬁf;;i";ﬁ'ﬂgﬂf 5’;;’:';:
PARTICULARS Quarter Quarter Quarter Year Industrial Area, S.A.5.Nagar (Mohali), Punjab - 160062 Participants
(% in Lakhs) Ended Ended Ended Ended Tel, : 0172-4650377, Fax : 0172-4650377, The said AGM Notics and Annial Report for the Financial Yaar 2024-26 will atso be availatie on
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025 Email : kaushik.gagan@salautormnotive.in, Website : www.salautomotive.in ihe Company's website |e., www.quearoup.com and on e website of National Stock Exchange
ited- ited- ited- ited- fIndia Limifedi.e., ' nsaird i,
(Unaudited (Audited (Unaudited (Audited EXTRACT OF UNAUDITED FINANCIAL RESULTS of India Lemifed i 2, www.nsaindia.com For QVC Exparts Limited
Restated Restated Restated Restated FOR THE OUARTER ENDED 30" 3 5025 Sl
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 . Q une, - Khushboo Sinah
2. Net Profit / (Loss) f di 1,122 1,478 1,783 7,057 RS i Lanhe) i e
. Net Profit / (Loss) from ordinary activities , ) , ,05 Quarter Ended Year Ended Ptara: Kalkata Company Secretanyand Compliance officer
after tax 8 Date : 12th August, 2025 ACS-52761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 y Particulars 0.06.2025 39.07.2075 3006024 1 032025 ~
(after Extraordinary items) No. ;
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 {Unamcitoc yAlIchEac) inauxdied) {hudited) PUBLIC NOTICE
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 1. | Total Income 10020 8935 10036 37949 M/s Aditya Birla Real Estale Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 2, | Met Profit { (Loss) for the penod 114 145 210 787 Riegistered Office: Century Bhavan, Dr Annie Besant Road, Worli, Mumbai, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as (before tax and excepiional items) TO WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 3. | Met Profit! {Loss) for the perod before tax 114 145 210 TRT MOTICE is hereby given that the certificate|s] for the under mentioned securities of the
- : < Company has/have been lost/misplaced and the holderfs] of the said securties /
8. Ei:rna:(r;E;iEg; SRZI;Te\s()bslf%rleOi Zf;g: fafter exceptional flems) : applicant[s] has/have applied tothe Company tolssue duplicate certificate[s].
Basic : Y 3.19 4.20 5.07 20.07 4. ;Ir?:! gﬂpﬁgﬁegm period after tax B6 M 148 338 Name of Ealia No Face | Certificate | Distinchive | Distinctive MNao. af
Diluted : 3.18 4.16 5.05 19.98 . e Heloar yaue ) o, LRG| gk eies
5. | Total Comprehensive Income for the 86 82 148 527 SHREE 0SHO7006{ 10.00 | 1001887 | 3105861 | 3105910 54
' ; ) ot g 3
Notes : period (comprising profit after tax and BALLABH 1001887 | 4419371 | 4419420 50
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under other comprehensive income after {ax) RAVWAT 1001887 | 7065811 | 7065860 1)
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the 6. | Paid-up Equity Share Capital (Face Value 210/} 480 240 240 240 1001887 | B143721 | Bi48770 EN
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and ?' Othar Eaui 4063 1001387 | B230171 | B230220 50
onthe Company's website : www.selanoil.com. | Yther Equily - ) ) 1001887 | 12880991 | 17881040 50
8 {I'Emiﬁrf Per Share on net profit after tax 1001887 | 37895351 | 37895400 50
! mﬂ“ﬂ} 1001387 | 37895401 | 37395450 54
E E - Basic 179 1344 T6.47 121.9% 1001887 | 40584491 | 40584540 50
- Diluted T1.79 344 < 6.17 T 21.99 1001887 | 51144311 ] 51144360 50
=" Motes 1001887 | 51144361 | 51144410 20
L 1. The above financial resuls have been reviewad by the Audt Committes and thereafter approved by the Board of Directors in 10018587 | 51144411 | 51144460 50
. for SELAN EXPLORATION TECHNOLOGY LIMITED their meeting held at Ghaziabad on dated 12th Aug’ 2025. The Statulory auditors have conducted a mited review of above 1001887 [51144461|51144510] 50
Place : Gurgaon E : Suniti Kumar Bhat financials results _ _ 1001887 | 51144511 [ 51144560| 50
Date : 12 August, 2025 DIN : 08237399 2. The aboveis an exiract of Ihe deladed format of Quanerly Financial Results flad with the Stock Exchange under Regulation 1001887 | 51144561 51144610 50

33 of the SEBI {Listing: OCbligations and Disclosure Requiremants) Regulations, 2015, Tha full formeat of the Cuartery
Financial Results are available on the 3Stock Exchange Website, www.bseindia.com, and company's websiie
hitps isalautomotive. iniquarerlyresufts!

Scan the OR code given below o access the financial results on the website of the Company,

1001887 | 51144611 | 51144660 50
1001887 | 51144661 | 51144710 50
1001887 | 51144711 | 51144760 5

1001887 | 51144761 | 51144810 50
EITA INDIA LIMITED 3. The company has issued bonus shares on 41? April Zﬁiﬁfiama ratioof 1:1 i.e one (1) equity share of face value of Re. 10/ 1001887 | 51799311 | 51799360 )
AP : = eachor every ongt 1} existing egusty share of face value of Re. 100- Accordingly 23,57, 713 equity shares were aliotied to the -
Regd Office 3y AQU: e SIUEE!' SMIY F0F, FOkE 700068 ehigible equity shareholders as Bonus Shares by capifalising General Reserve, This :esunsl?ntn increase n number of fully L TR S e L L
Email : eita.cal@eitain.com, Website : www.eitain.com i equity shares and corresponding incraase in paid up share capital. The impact of the same has been refiected in the 1001887 | SREI6631 | SREIRGE0| 50

1003887 | 59166481 | 59166530 a0
1001887 | 59166531 | 59166580 a0
1003887 | 55225231 | 59225260 ]
1001887 | 55225431 | 59225480 50

Phone No. 033- 22483203, CIN : L51109WB1983PLC035969 nanzials. S e

Statement of Standalone Unaudited Financial Results Place ; Ghaziabad % R St
. aimngd S.I:a.rmal
for the quarter ended 30th June, 2025 Date :12° Aug 2025 www.salautomotive.in (Managing Direcior] g et ot e

{Rs. in Lecs excapt per share data and where otherwise stated) 1001887 | 59435231 | 59439280 o
Quarter Cuarier Cruarter Previous 1001387 | 61054451 | 61054540 50

30.06,2025 | 30062024 | 3102025 | 31.03.2025 1001887 | 20473831 | B0478EE0 11
Unaudited | Unaudited | Unaudited Audited 0oIaRy | 32488171 | A2488220 S0
Total Income from cpeeations {net) 1204056| 1333362 | 1248681 | 5111298 1001887 |} 84180991 | 841510401 50
. ke : : 1001387 | 855403831 | 35540880 5
Net Profit{Lozs) for the pericd (before Tax, Exceplional and! 1001887 185704231 | 5704280 50
or Extraordinary fems) 12545 113:43 B2 da4.97 c IALIT [EE LlM ITED 1001887 | 85704281 | 85704330 54
et Profit{Loss) for the perod before Tax { after Exceptional and! " Office : Theina R ; | , 1001887 | 85704331 | 35704380 50
or Extraordinary iams} 12545 11323 6201 | 48497 SC. L0, 5 AIRN SORP, SN MUK o SLANCREW - ThaAT Y . 1001887 | 85862131 85862180] 50
Net Profitl{Loss) for the period after tax (after Exceptional and| Corpo rfl':'E t;dl_t_"n’ﬂt],r Nu?hm '::‘:m:;':- LMBBEFE‘.IIE_JE F:LC%E--E-? 7, Fa': A H ':_q BCM9495K TOTAL | 1900
I : 4 ensiie: WwWw.Dec o 7 alls LSUdiopec 5. : T
or Extraordinary ’1'3'_'”5} B3.57 7543 36,11 41758 e e i L R e e L ) The Public are hereby cautioned against purchasing or dealing in any way with the above
Diher Comprehensive Income - - -40) 65 -4( 65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025 referred share certificate]s]. Any person who has any claim in respect of the said share
Total Comprehensive Income for tha period {Compromising ProfitiLoss) (Rs. in million except per share data) | Jeertificate]s] should lodge such claim with the Company o its Registrar and Transfer Agents
Tor e petaod aeud Kiier Courcrshenesive o) ool e (5 Sr | Particulars Quarter ended Year ended 300083 within 15 days of publcation i et e Sl b S er e
Paid-up Equity Share Capital 25028 25924 258.28 £39.48 No and the Company shall proceed to lssue with the Duplicate Share Certificate]s].
Reserves (excluding Revaluation Reserve as shawn in the {f}f,ﬂf,;iff:, E;Lﬁﬂ,ffﬁf 1aﬂﬁiﬂ] "}Lﬂﬂﬁf Date : 12.08.2025, Place : JAIPUR SHRI BALLABH RAWAT
Balance Sheet of pravious vear) - . . . -
Eamning Per Share (of Rs. 10/- ach) 1 | Total Income from Operations 444277 4 210.66 4,139.35 17 660 62
Basi 332 PR 07 1065 2 | Met Profit Before Tax for the period 332.88 SrB48 41264 161734 FORM G
Diluted: 3,22 291 017 1069 3 | Net Profit after tax for the period 248 B0 288,36 307.78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehensive Income for the period 243.33 ZEB.20 0720 1,208 41
Mota: The above is an exiract of the detaied formal of Cuarteriy Financial Results filed with the Stock Exchanges under Ragulation 33 [Comprising Profit for the paricd | ah;rtax] - . EEEEL HIEHWA?S LI rflTED R
of the SEBI (Listing Obligations and Disclousre Requiremants) Regulations, 2015. The full farmat of the Quartedy Financial Results are s Eorshienshalnoame ial‘ter ] i igerat&s In lﬁ?;ndlﬁ;‘niezi: 1I‘JT Pa;ﬁﬁ{amﬂa;srsm hrough :jl:égu}?srd:;n;s '
avallahla.an the Sinek Exohan ot a s il Ao ihe ts wabslie: ellain.com - ! [Under sub-requlati of regulation & Insalvency and Bankruptcy Boa
aualable.on o Stock Exchanges webaitel. o iww.cee-india.com and on the GOmpany's wetielle, ivieitin.con 5 | Paid-up Equity Share Capital {Face value of B13.47 61347 587 17 B1347 of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
By order of the Beard Rs.10/- per share) . RELEVANT PARTICULARS
For EITA Inda Limited 6 | Reserves {excluding Revaluation Reserve) as 10,305.60 1 [Mame af the corporate debbor Zong with | Essal Highways Limited
i shown In the Audited Batance Sheet at Pt & CIMLLP Ko, PAN Ho.: AADCESIGEK
Lunkaran Sharma 9151 March 2095 CHN: U4G200MH201 IPLC2TLRTT
: : ; ¢ . - — 2 |Adress of the regehard ofice G134, 5 Fioar, Kohinoer City, Kinol Road, Kirda
Flaca - Kalkala Whaltime Direcior 7 | Eamungs Per Share (in Rs) (non annualised): el L "
Date | 12th August, 2025 N MO, DES44854 Eas:ilnlzl- > e a L5 70 G2 Gt LE‘;;B Mumiai City, Mumbe, Maharachira, Inda,
D"IJt'E‘.I!Z 4.05 q_m 524 M0.10 3. |URL of websia Wil Avwzlable
- - - . 4. |Delails af place wheana majerily of fixed 1) S13A, Bh Floor, Kiohinoor City, Kinod Road,
Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025 assets ane focatad Kurka (Wast), Mumbai City, Mumbai, Maharashira,
SHALIMAR WIRES INDUSTRIES LIMITED (Rs. in million except per share data) ;“‘*i;'ﬁi:‘ e R e
' 1 | ¥ 1.8 " I i :|| i
ﬂﬂl/b CIN : LT4140WB1996PLC0B1521 sr | Particulars Quarter ended Year ended {64, Gautam Buddha Nagar. Noida, Listar Pradesh
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 313 Mo India 20130
: : - 30062025 31.03.2025 30.06.2024 31032025 T R . WL S S - A ) e R e —
Shal I mar TEI H 91 '33-223493']%9{1']. Fa: " 91 -33-221 ’E E‘EEU “.'"audlted:l [Audi*ﬂd] tuna“dﬂe:ﬂ {Aud-'i"Edh g InstAled mpmrﬁl Ef main p-m;“:ml RMCES Thia e I":tql';ﬁ'l'-lﬂ'fl'l lhe [:ﬁqmrﬁ-:e E.;.Em (4]
wees industrios Lmtied £ maail Id : kejriwal@shalimarwires.com, Website : www.shalimarwires.com = 4 - - - - concelve, plan, cellaborale, survey, sy, and
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 1 | Yok o fmm Jpeestions s 2 fuir ol wiantcd It EEhiie 3l S Pl AN s
R ln | 2 | Net Profit Bafore Tax for the peniod 41332 45348 47532 1917.74 rchrigues, and methods for suling up & bypes o
5.0 acs faad projectz, Laclibas, of warks, and ba linance all
3 months ended 1 months endaed Year ended 3 Em Profit after tax for the period 306.78 4277 354,26 143233 road projects
ﬁ”ﬂ Particulars (30/6/2025) (30/06/2024) (31/03/2025) 4 | Todal Comprehensive Income for the pefiod 20B.45 343.19 315359 1,430,524 . | Quantity and vakie of main products! WL
Unaudited Unaudited Audited [Comprising Profit for the period (afler tax) and L (BEOWCRE PR ) Ml Jeer
: : T [Mumber of employeesi workmen (N
1| Tolal Income from Operations 3,283.97 3,393.74 13,193.86 Other Comprahensive Income (after tax)) & [Further detals Inciuting Exst avaliahie s Avdiied Franial Siammerts o ¥ 503334
2 | Net Profit/ (Loss) for the period (before Tax, 5 | Paid-up Equity Share Capital (Face value of 613.47 B13.47 58777 61347 financial statements (with schedules) of twe o Proviskinat Financial Stalemant a5 an
Exceplional andior Extracedinary ftems) 104.35 84123 195,75 Rs. 10/~ per share) years, [abs of credivirs areavailable & URL |r5ﬁ:?ﬂm:m:;f;q;n:fmﬁl:iuﬂébjﬂEﬂﬂggiﬁéh
= & W { o } 2 2
3| Met Profit/ {(Loss) for the penod before tax B Heser-'!as. |excludmg Revaluabion Besene) as 11,044, 33 hitps Mt google comddrvefolders faEHMzubsd
(after Exceptional and/or Extraordinary items) 101.35 81.23 2312 ;T':"r: ol 1:32:::de'j Balance Sheet at ?f,i:ﬁfﬁﬁﬁfﬂ:ﬁfﬁ?"B"'"h
41 Met Profit/ {Loss) for the period after tax T Eal?nin;;cPer Share (in Rs) (non annuahsed) Crp.essefirasurgenirpl.com
RS ; e gl - ’ 8. |Eligiity for resalution applicants under hittpes: S google. comidrivenfoiders/ | SEHM2ute.)
£ _ ity lor resal p g
(afler Exceptional §nmfur Extraordinary |!.em*.-.‘.| 101,35 81.23 2412 Rusii 5 {3 5 g &3 7% 79 saction 252h) of hs Code Is avalisble 8t |qXSNFKBIRugGYORNTLusp=driva_link
5| Tetal Comprehensive Income for the period Dilutad- 503 550 503 23 TR AL Mayba cbiained by sending email at
[Compnising Profit / {Loss} for the period (after tax) and Motes: 10, | Laest dabe for recaipl of axprasson of ;EEEETEHFJHFWHH
Other Comprehensive Income (after tax)) 101.35 81.23 265 88 1. The above unaudited standalone and consolidated inancial results for the quarter ended 30 June 2025 have been reviewed by the __|interesl
§| Equity Share Capital 88510 85510 85510 Audit Commitles and approved by the Board of Dwectors an 1.21h August 2025, These rasulls have been prepared in accordance 11, |Deate ﬂ::m of IL;u-mn:sr:mmi_ list of 14-09-2025
1 o ¥ i Lot 1 (] 1 { i U L'-'JL""-HJJ'[JJL'HI’".‘-E
IR — —— = with Indian Accounting Standards (Ind AS") prascribed under Section 133 of the Companies Act, 2013 read with the relevand rules - FIF.’E:E.....'!"';‘..'.“L:... B T T e
EEW?E {Exsluding Flevaluson Esl_awe] a5 hown thereunder and in lerms-of Regulation 33 of the SEBI (Listing Obligations & Disclosure Requerements) Regulations 2015 as tor | AL K SR G SR 00, (O a5
the Audited Balance Sheet of the previous year - - 2.868.39 dmenided = ﬁ*&&ﬁlﬂF.E_‘-F..{.__I.....I_a_-.-..-.- e
. . . . . E X i 200 550e of Bl ast ol Arasneciive - -
8| Eamings Per Share {of Rs. 2/« each) 2. The review report of the Statutory Auditors is being filed with the BSE Limited 2nd Nabonal Stock Exchange of india Limited, For regakition applicants "
Bagie* 024 019 .55 more details on unaudled standalons and consoldated financial results, visid financial performance secton of our websie 94 |Date of isua of infarmation memarandum, | 12-06-2025
; ; www_bectorioods.com and financials resulls at corporate section st wew. beeindia.com and www.nseindia.com evaluation matrix and request for resakation
Diluted : 0.24 018 0.55 3. The Groupis engaged in the single operating segment “food products” __|pians Y prospecive resoluion applicants [
Notes 4. The figures for the last quarter ended 31 March 2025, as reported in these unaudited financial results; are the balancing figures 15, |Lawst st for gubnisajon of resohition pleng lE"':*":'_EE
al The above is an exiract of the detaded formal of unaudited Financial Results of the Company for the first Quarler ended 30t June, between sudited fiquras in respect of the full financial year and the published year to date figures upto the end of third quarter of the 6 ::E“r::f v id ot subil Exiession of . |G, szseRBre surgentrpt. com
2025 filed with the Stock Exchanges under Reguiation 33 of the SEBI (Listing and Other Disclosure Reguirements] Regulations, relevant fimancial year. Also, the figures upte the end of the third quarier of previous year had only been reviewed and nof subject io ; .
1 fi . ' | /| &f ifad ies of i 5 il F
EE.‘:FSS[S" format of the Quarterdy Financdal Results of the Company are available on the websiies of the Company and Siock audit For and on behalf of Board of Directors of Budhlr Chandi ..Amhgﬁ“d.mgnugrj-
: : Mrs. Bectors Food Specialities Limited Ronampnt Rencinfior: Profensionale LLP
For Shalimar Wires Industries Limited Sl Resolution Professiona in CIRF of
Sunil Khaitan Essel Highways Limited
Place : Kolkata Chai & Manaaing Di Anoop Bector IBBI Regn: IBBUIPE-DOBLA PA-32022-23/50013
= o] Place: Phillaur Managing Director AFAValid fill 31t Dacember 2025
Date : 12th August, 2025 DIN No. 00385961 Date: 12.08.2025 DIN: 00108589 Date: 13-00-2025 Phona: 311308123
—— . Place: Gurugram Email Id: cirp.essalifresurpantrpl.com

.. epaper.ﬂnanciaiexpress'.-mn.. . .. . Kolkata
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0XYZO Financial Services Limited ANRRCH THLE & CROMERNYLINTER
0mn (Formerly Known as OXYZO Financial Services Private Limited) / R i T
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016 AR R e o neza
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174 M'RAE AE&E‘]' LAES = = s
Extract of Standalone Financial Results for the Quarter ended 30 June 2025 Mutual Fund Expression of Interest (EOI) for Empanelment of Property Consultants/Age
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR() Aﬁfagﬂzﬂﬁ{‘ssinzgf’]ees ek, unless ofheruise staec) AYCL invites Expression of interest (EQM) from reputed Property Consultants/Agents
Qua rtZren e ’ Year ended NOTICE CUM ADDENDUM NO. 53/2025 for empanelment in connection with leasing/Hoensing/revenue sharing of its vacant
Sl ] L : is aw t L 2
Nol Particulars 30-June"{i"31 Marchif 30 Lune 131 March THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME plopertis.. ethllen FOF dortmunt ts ARTLOIEAL WWAANEARyWN.cm Al
2025 2025 2024 2025 o Fade L b o S bAe o e LA s d e A S e B e PR L ST T s ha B e o B D el B T L AL S s A e c.FFFﬂI“[LﬂSidawﬂIﬁubmlssmﬁ'3‘”HI“]5‘|"1E:{J“HH
(Reviewed) | (Audited) | (Reviewed) | (Audited) INFORMATION DOCUMENT ("SID"), KEY INFORMATION MEMORANDUM {"KIM”) AND STATEMENT : e :
1| Total Income from Operations 3392418 | 31,95057 | 25297.36 |1,12,916.12 OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)
2 | Net Profit/ (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07 Discontinuation of Payment of Transaction Charges to Distributors g :
3| Net Profit/ (Loss) for the period before tax (after Exceptional and/or Extraordinary tems) | 11,841.13 | 10621.91 | 11,185.85 | 44,141.07 NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular No. SEBIHO/IMD/IMD-PaD-1/P! Chhatrapati Shivaji Maharaj
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 | 8,453.86 | 32,857.11 CIR/2025/115 dated August 08, 2025, payment of transaction charges to distributors shall be discontinued " _ = R _ _ )
5| Total comprehensive income for the period 876594 | 748369 | 844753 | 3256195 with effect from August 11, 2025 (Effective Date'), 1* fioar, Terminal éhﬁgéfﬁ';?f&}' ﬁ!r::rﬂaé'a?‘_ﬂggaﬂaggﬂmat'ﬂ“ﬂ' Airport,
6 | Paid up Equity Share Capita 54045 | 536786} 36786} 5,367.86 Accordingly, no transaction charges shall be deducted from the investment amount for fransactions! I :
7 | Instruments entirely equity in nature 143829 | 1,438.29 143829 | 1,438.29 NGy b : : i ] ; EXPRESSION OF INTEREST (EOI)
: : applications received from the distributor (i.e. in Regular Plan) and full subscription amount will be invested
8 | Reserves (excluding Revaluation Reserve) 2,94,398.32 12,85,515.62 [2,60,790.65 |2,85,515.62 int the Scheme, on or after the Effective Date Mumbai Intermational Airport Limited (MIAL), the concessionaire of
9 | Securities Premium Account 1,89,180.35 {1,89,180.35 |1,89,180.35 |1,89,180.35 ; ; A ' . . s . '
10 | Net worth 3.01.24117 [2.92.321.77 | 2.67596.80 |2,92,321.77 Accordingly, all the provisions related to Transaction Charges’ stand deleted from SIDs/KIMs {including CSMIA, Mumbai is inviting accredited agencies to submit their EQI for
11 | Paid up Deb CapitaliOutstanding Deb 5,83,18255 |6,02,751.81 [4,80,976.92 [6,02,751.81 APl furits of ihe-SCHmnes:or al of bie TV, IR U6 Rty ve- Lat, Civil and Infrastructure works - Alrside Projects of CSMIA, Mumbal,
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06 Far existing Systemaltic Investmeant Plan(s), where one or more instalments of Transaction Charges ara
13 | Earnings per share (nominal value of share Rs. 10 each): pending to be deducted, the deduction of such pending instalments shall also be discontinued from the Interested agencies are requested to visit the website,

Basic (in Rupees) 12.86 11.59 12.42 48.28 Effective Date. www.cemila. adanialrports.com and oblain the EQI documents,

Diluted (in Rupees) 12.07 10.84 1.70 45.17 This notice cum addendum forms an integral part of 5ID, KIM & SAl of MAMF. All the other terms : 5
Note: and conditions of 31D, KIM and SAl of MAMF will remain unchanged., EO| documents shall be available for download from 137 August 2D25 1l
a) Th'e.above !s arl extract of the detailed fo.rmat of quarterly gnded financial results filed with the Stock Exchange unFJer Regulation 52.0f the SEBI For aind on bekalt of the Boaird of Directars of 5:00 pm IST on 20" August 2025,

(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD

websites ofthg BSE Limited |.e.\./vww.bse|.nd|a.com and atour website W\{vw.oxyzo..ln. . (Asset Management Company for Mirae Asset Mutual Fund)

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and

can be accessed on the website. FPlace ' Mumbai Sd/- _ QVC EXPORTS UHITED
¢) Theabove standalone financial results ('the statement') for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting Date : August 12, 2025 AUTHORISED SIGNATORY - Hﬂei'ﬂimiﬂmﬁfg'"‘m"’jag::f-TSEL:-_:j“T£”9E55 F'T"-":'- -

held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025. . MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India) ’ WWBD;:IE?ﬂquEgES?:ﬁiEWII &mu?&&ﬁszngmm;:.ﬁa '

For and on behalf of the Board of D"ecggls Private Limited) (CIN: U65990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global T CIWEIDOSPLCAD4ETS
Ruchi Kalra; Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited.

Place : Gurugram Whole time Director and Chief Financial Officer Registered & Corporate Office: 606, &th Floor, Windsor Building, Off CST Road, Kalina, Santacruz (E), Netce s hareby o mI;ﬂﬂﬂEE T-l::I 'SEHEF:;E G o the G _
Date : 12.08.2025 (DIN: 03103474) Mumbai-400098. & 1800 2090 777 (Tod free), - customercare@miraeasset com (& www miraeassetmf.co.in hf-: |I:d ;’hff_i";';‘“ H?LL . |:-1m bzﬂug"zﬁ ”ETMEEUH%hﬁ r-J -.,.I:-l- 1 : 1 pany 15
SCNEdU ¥ bDe nhald an 134 BRIEMDET, £ EY p.m g K0 LOMEMSNLING
Mutual Fund investments are subject to market risks, (VCIOther Audic-Visual Means (OAVM) withoul physical presenca of the members at a
read all scheme related documents carefully. commaon venue in compiance with the provisions of the Lompanies Act, 2013, SEBI (Listing
Ohbligations and Disclosure Requiramants) Regulations, 2015 read with Mirsstry of Comporate

Afizirs ("WMCAT) and SEBI Circulars issued in this regard

Electranic copias of fha Nodice of 20tk AGM and Annual Report for Financial Year 2024-25 willbe
sent o the Members whose emal addroszes are registerad with the Company/Depasitory
Parficipanis.

bembers who have nol regestered their amail addresses or desaas Lo change (her amall

SELAN  SELAN EXPLORATION TECHNOLOGY LIMITED  SELAN

CIN: L74899HR1985PLC113196

Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 ﬁ SAL AUTO M OTIVE LI M ITE D

E-mail: investors@selanoil.com; Tele No. : 0124- 4200325

Website: www.selanoil.com CIN : L45202PB1974PLCO03516 adikessis may wpoaia e samo by sanding emal & tha Enmfamj 2t csgiqvogroup.com and
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C -127, IV Floor, Satguru Infotech, Phase VIII, iﬂ;ﬂ';?ﬁ?{:ﬂ,z;ﬂfgﬁ;; sy ifﬁf;;i";ﬁ'ﬂgﬂf 5’;;’:';:
PARTICULARS Quarter Quarter Quarter Year Industrial Area, S.A.5.Nagar (Mohali), Punjab - 160062 Participants
(% in Lakhs) Ended Ended Ended Ended Tel, : 0172-4650377, Fax : 0172-4650377, The said AGM Notics and Annial Report for the Financial Yaar 2024-26 will atso be availatie on
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025 Email : kaushik.gagan@salautormnotive.in, Website : www.salautomotive.in ihe Company's website |e., www.quearoup.com and on e website of National Stock Exchange
ited- ited- ited- ited- fIndia Limifedi.e., ' nsaird i,
(Unaudited (Audited (Unaudited (Audited EXTRACT OF UNAUDITED FINANCIAL RESULTS of India Lemifed i 2, www.nsaindia.com For QVC Exparts Limited
Restated Restated Restated Restated FOR THE OUARTER ENDED 30" 3 5025 Sl
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 . Q une, - Khushboo Sinah
2. Net Profit / (Loss) f di 1,122 1,478 1,783 7,057 RS i Lanhe) i e
. Net Profit / (Loss) from ordinary activities , ) , ,05 Quarter Ended Year Ended Ptara: Kalkata Company Secretanyand Compliance officer
after tax 8 Date : 12th August, 2025 ACS-52761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 y Particulars 0.06.2025 39.07.2075 3006024 1 032025 ~
(after Extraordinary items) No. ;
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 {Unamcitoc yAlIchEac) inauxdied) {hudited) PUBLIC NOTICE
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520 1. | Total Income 10020 8935 10036 37949 M/s Aditya Birla Real Estale Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 2, | Met Profit { (Loss) for the penod 114 145 210 787 Riegistered Office: Century Bhavan, Dr Annie Besant Road, Worli, Mumbai, Maharashira - 400030
7. Reserves (excluding Revaluation Reserves as (before tax and excepiional items) TO WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 3. | Met Profit! {Loss) for the perod before tax 114 145 210 TRT MOTICE is hereby given that the certificate|s] for the under mentioned securities of the
- : < Company has/have been lost/misplaced and the holderfs] of the said securties /
8. Ei:rna:(r;E;iEg; SRZI;Te\s()bslf%rleOi Zf;g: fafter exceptional flems) : applicant[s] has/have applied tothe Company tolssue duplicate certificate[s].
Basic : Y 3.19 4.20 5.07 20.07 4. ;Ir?:! gﬂpﬁgﬁegm period after tax B6 M 148 338 Name of Ealia No Face | Certificate | Distinchive | Distinctive MNao. af
Diluted : 3.18 4.16 5.05 19.98 . e Heloar yaue ) o, LRG| gk eies
5. | Total Comprehensive Income for the 86 82 148 527 SHREE 0SHO7006{ 10.00 | 1001887 | 3105861 | 3105910 54
' ; ) ot g 3
Notes : period (comprising profit after tax and BALLABH 1001887 | 4419371 | 4419420 50
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under other comprehensive income after {ax) RAVWAT 1001887 | 7065811 | 7065860 1)
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the 6. | Paid-up Equity Share Capital (Face Value 210/} 480 240 240 240 1001887 | B143721 | Bi48770 EN
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and ?' Othar Eaui 4063 1001387 | B230171 | B230220 50
onthe Company's website : www.selanoil.com. | Yther Equily - ) ) 1001887 | 12880991 | 17881040 50
8 {I'Emiﬁrf Per Share on net profit after tax 1001887 | 37895351 | 37895400 50
! mﬂ“ﬂ} 1001387 | 37895401 | 37395450 54
E E - Basic 179 1344 T6.47 121.9% 1001887 | 40584491 | 40584540 50
- Diluted T1.79 344 < 6.17 T 21.99 1001887 | 51144311 ] 51144360 50
=" Motes 1001887 | 51144361 | 51144410 20
L 1. The above financial resuls have been reviewad by the Audt Committes and thereafter approved by the Board of Directors in 10018587 | 51144411 | 51144460 50
. for SELAN EXPLORATION TECHNOLOGY LIMITED their meeting held at Ghaziabad on dated 12th Aug’ 2025. The Statulory auditors have conducted a mited review of above 1001887 [51144461|51144510] 50
Place : Gurgaon E : Suniti Kumar Bhat financials results _ _ 1001887 | 51144511 [ 51144560| 50
Date : 12 August, 2025 DIN : 08237399 2. The aboveis an exiract of Ihe deladed format of Quanerly Financial Results flad with the Stock Exchange under Regulation 1001887 | 51144561 51144610 50

33 of the SEBI {Listing: OCbligations and Disclosure Requiremants) Regulations, 2015, Tha full formeat of the Cuartery
Financial Results are available on the 3Stock Exchange Website, www.bseindia.com, and company's websiie
hitps isalautomotive. iniquarerlyresufts!

Scan the OR code given below o access the financial results on the website of the Company,

1001887 | 51144611 | 51144660 50
1001887 | 51144661 | 51144710 50
1001887 | 51144711 | 51144760 5

1001887 | 51144761 | 51144810 50
EITA INDIA LIMITED 3. The company has issued bonus shares on 41? April Zﬁiﬁfiama ratioof 1:1 i.e one (1) equity share of face value of Re. 10/ 1001887 | 51799311 | 51799360 )
AP : = eachor every ongt 1} existing egusty share of face value of Re. 100- Accordingly 23,57, 713 equity shares were aliotied to the -
Regd Office 3y AQU: e SIUEE!' SMIY F0F, FOkE 700068 ehigible equity shareholders as Bonus Shares by capifalising General Reserve, This :esunsl?ntn increase n number of fully L TR S e L L
Email : eita.cal@eitain.com, Website : www.eitain.com i equity shares and corresponding incraase in paid up share capital. The impact of the same has been refiected in the 1001887 | SREI6631 | SREIRGE0| 50

1003887 | 59166481 | 59166530 a0
1001887 | 59166531 | 59166580 a0
1003887 | 55225231 | 59225260 ]
1001887 | 55225431 | 59225480 50

Phone No. 033- 22483203, CIN : L51109WB1983PLC035969 nanzials. S e

Statement of Standalone Unaudited Financial Results Place ; Ghaziabad % R St
. aimngd S.I:a.rmal
for the quarter ended 30th June, 2025 Date :12° Aug 2025 www.salautomotive.in (Managing Direcior] g et ot e

{Rs. in Lecs excapt per share data and where otherwise stated) 1001887 | 59435231 | 59439280 o
Quarter Cuarier Cruarter Previous 1001387 | 61054451 | 61054540 50

30.06,2025 | 30062024 | 3102025 | 31.03.2025 1001887 | 20473831 | B0478EE0 11
Unaudited | Unaudited | Unaudited Audited 0oIaRy | 32488171 | A2488220 S0
Total Income from cpeeations {net) 1204056| 1333362 | 1248681 | 5111298 1001887 |} 84180991 | 841510401 50
. ke : : 1001387 | 855403831 | 35540880 5
Net Profit{Lozs) for the pericd (before Tax, Exceplional and! 1001887 185704231 | 5704280 50
or Extraordinary fems) 12545 113:43 B2 da4.97 c IALIT [EE LlM ITED 1001887 | 85704281 | 85704330 54
et Profit{Loss) for the perod before Tax { after Exceptional and! " Office : Theina R ; | , 1001887 | 85704331 | 35704380 50
or Extraordinary iams} 12545 11323 6201 | 48497 SC. L0, 5 AIRN SORP, SN MUK o SLANCREW - ThaAT Y . 1001887 | 85862131 85862180] 50
Net Profitl{Loss) for the period after tax (after Exceptional and| Corpo rfl':'E t;dl_t_"n’ﬂt],r Nu?hm '::‘:m:;':- LMBBEFE‘.IIE_JE F:LC%E--E-? 7, Fa': A H ':_q BCM9495K TOTAL | 1900
I : 4 ensiie: WwWw.Dec o 7 alls LSUdiopec 5. : T
or Extraordinary ’1'3'_'”5} B3.57 7543 36,11 41758 e e i L R e e L ) The Public are hereby cautioned against purchasing or dealing in any way with the above
Diher Comprehensive Income - - -40) 65 -4( 65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025 referred share certificate]s]. Any person who has any claim in respect of the said share
Total Comprehensive Income for tha period {Compromising ProfitiLoss) (Rs. in million except per share data) | Jeertificate]s] should lodge such claim with the Company o its Registrar and Transfer Agents
Tor e petaod aeud Kiier Courcrshenesive o) ool e (5 Sr | Particulars Quarter ended Year ended 300083 within 15 days of publcation i et e Sl b S er e
Paid-up Equity Share Capital 25028 25924 258.28 £39.48 No and the Company shall proceed to lssue with the Duplicate Share Certificate]s].
Reserves (excluding Revaluation Reserve as shawn in the {f}f,ﬂf,;iff:, E;Lﬁﬂ,ffﬁf 1aﬂﬁiﬂ] "}Lﬂﬂﬁf Date : 12.08.2025, Place : JAIPUR SHRI BALLABH RAWAT
Balance Sheet of pravious vear) - . . . -
Eamning Per Share (of Rs. 10/- ach) 1 | Total Income from Operations 444277 4 210.66 4,139.35 17 660 62
Basi 332 PR 07 1065 2 | Met Profit Before Tax for the period 332.88 SrB48 41264 161734 FORM G
Diluted: 3,22 291 017 1069 3 | Net Profit after tax for the period 248 B0 288,36 307.78 1,210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehensive Income for the period 243.33 ZEB.20 0720 1,208 41
Mota: The above is an exiract of the detaied formal of Cuarteriy Financial Results filed with the Stock Exchanges under Ragulation 33 [Comprising Profit for the paricd | ah;rtax] - . EEEEL HIEHWA?S LI rflTED R
of the SEBI (Listing Obligations and Disclousre Requiremants) Regulations, 2015. The full farmat of the Quartedy Financial Results are s Eorshienshalnoame ial‘ter ] i igerat&s In lﬁ?;ndlﬁ;‘niezi: 1I‘JT Pa;ﬁﬁ{amﬂa;srsm hrough :jl:égu}?srd:;n;s '
avallahla.an the Sinek Exohan ot a s il Ao ihe ts wabslie: ellain.com - ! [Under sub-requlati of regulation & Insalvency and Bankruptcy Boa
aualable.on o Stock Exchanges webaitel. o iww.cee-india.com and on the GOmpany's wetielle, ivieitin.con 5 | Paid-up Equity Share Capital {Face value of B13.47 61347 587 17 B1347 of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
By order of the Beard Rs.10/- per share) . RELEVANT PARTICULARS
For EITA Inda Limited 6 | Reserves {excluding Revaluation Reserve) as 10,305.60 1 [Mame af the corporate debbor Zong with | Essal Highways Limited
i shown In the Audited Batance Sheet at Pt & CIMLLP Ko, PAN Ho.: AADCESIGEK
Lunkaran Sharma 9151 March 2095 CHN: U4G200MH201 IPLC2TLRTT
: : ; ¢ . - — 2 |Adress of the regehard ofice G134, 5 Fioar, Kohinoer City, Kinol Road, Kirda
Flaca - Kalkala Whaltime Direcior 7 | Eamungs Per Share (in Rs) (non annualised): el L "
Date | 12th August, 2025 N MO, DES44854 Eas:ilnlzl- > e a L5 70 G2 Gt LE‘;;B Mumiai City, Mumbe, Maharachira, Inda,
D"IJt'E‘.I!Z 4.05 q_m 524 M0.10 3. |URL of websia Wil Avwzlable
- - - . 4. |Delails af place wheana majerily of fixed 1) S13A, Bh Floor, Kiohinoor City, Kinod Road,
Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025 assets ane focatad Kurka (Wast), Mumbai City, Mumbai, Maharashira,
SHALIMAR WIRES INDUSTRIES LIMITED (Rs. in million except per share data) ;“‘*i;'ﬁi:‘ e R e
' 1 | ¥ 1.8 " I i :|| i
ﬂﬂl/b CIN : LT4140WB1996PLC0B1521 sr | Particulars Quarter ended Year ended {64, Gautam Buddha Nagar. Noida, Listar Pradesh
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 313 Mo India 20130
: : - 30062025 31.03.2025 30.06.2024 31032025 T R . WL S S - A ) e R e —
Shal I mar TEI H 91 '33-223493']%9{1']. Fa: " 91 -33-221 ’E E‘EEU “.'"audlted:l [Audi*ﬂd] tuna“dﬂe:ﬂ {Aud-'i"Edh g InstAled mpmrﬁl Ef main p-m;“:ml RMCES Thia e I":tql';ﬁ'l'-lﬂ'fl'l lhe [:ﬁqmrﬁ-:e E.;.Em (4]
wees industrios Lmtied £ maail Id : kejriwal@shalimarwires.com, Website : www.shalimarwires.com = 4 - - - - concelve, plan, cellaborale, survey, sy, and
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 1 | Yok o fmm Jpeestions s 2 fuir ol wiantcd It EEhiie 3l S Pl AN s
R ln | 2 | Net Profit Bafore Tax for the peniod 41332 45348 47532 1917.74 rchrigues, and methods for suling up & bypes o
5.0 acs faad projectz, Laclibas, of warks, and ba linance all
3 months ended 1 months endaed Year ended 3 Em Profit after tax for the period 306.78 4277 354,26 143233 road projects
ﬁ”ﬂ Particulars (30/6/2025) (30/06/2024) (31/03/2025) 4 | Todal Comprehensive Income for the pefiod 20B.45 343.19 315359 1,430,524 . | Quantity and vakie of main products! WL
Unaudited Unaudited Audited [Comprising Profit for the period (afler tax) and L (BEOWCRE PR ) Ml Jeer
: : T [Mumber of employeesi workmen (N
1| Tolal Income from Operations 3,283.97 3,393.74 13,193.86 Other Comprahensive Income (after tax)) & [Further detals Inciuting Exst avaliahie s Avdiied Franial Siammerts o ¥ 503334
2 | Net Profit/ (Loss) for the period (before Tax, 5 | Paid-up Equity Share Capital (Face value of 613.47 B13.47 58777 61347 financial statements (with schedules) of twe o Proviskinat Financial Stalemant a5 an
Exceplional andior Extracedinary ftems) 104.35 84123 195,75 Rs. 10/~ per share) years, [abs of credivirs areavailable & URL |r5ﬁ:?ﬂm:m:;f;q;n:fmﬁl:iuﬂébjﬂEﬂﬂggiﬁéh
= & W { o } 2 2
3| Met Profit/ {(Loss) for the penod before tax B Heser-'!as. |excludmg Revaluabion Besene) as 11,044, 33 hitps Mt google comddrvefolders faEHMzubsd
(after Exceptional and/or Extraordinary items) 101.35 81.23 2312 ;T':"r: ol 1:32:::de'j Balance Sheet at ?f,i:ﬁfﬁﬁﬁfﬂ:ﬁfﬁ?"B"'"h
41 Met Profit/ {Loss) for the period after tax T Eal?nin;;cPer Share (in Rs) (non annuahsed) Crp.essefirasurgenirpl.com
RS ; e gl - ’ 8. |Eligiity for resalution applicants under hittpes: S google. comidrivenfoiders/ | SEHM2ute.)
£ _ ity lor resal p g
(afler Exceptional §nmfur Extraordinary |!.em*.-.‘.| 101,35 81.23 2412 Rusii 5 {3 5 g &3 7% 79 saction 252h) of hs Code Is avalisble 8t |qXSNFKBIRugGYORNTLusp=driva_link
5| Tetal Comprehensive Income for the period Dilutad- 503 550 503 23 TR AL Mayba cbiained by sending email at
[Compnising Profit / {Loss} for the period (after tax) and Motes: 10, | Laest dabe for recaipl of axprasson of ;EEEETEHFJHFWHH
Other Comprehensive Income (after tax)) 101.35 81.23 265 88 1. The above unaudited standalone and consolidated inancial results for the quarter ended 30 June 2025 have been reviewed by the __|interesl
§| Equity Share Capital 88510 85510 85510 Audit Commitles and approved by the Board of Dwectors an 1.21h August 2025, These rasulls have been prepared in accordance 11, |Deate ﬂ::m of IL;u-mn:sr:mmi_ list of 14-09-2025
1 o ¥ i Lot 1 (] 1 { i U L'-'JL""-HJJ'[JJL'HI’".‘-E
IR — —— = with Indian Accounting Standards (Ind AS") prascribed under Section 133 of the Companies Act, 2013 read with the relevand rules - FIF.’E:E.....'!"';‘..'.“L:... B T T e
EEW?E {Exsluding Flevaluson Esl_awe] a5 hown thereunder and in lerms-of Regulation 33 of the SEBI (Listing Obligations & Disclosure Requerements) Regulations 2015 as tor | AL K SR G SR 00, (O a5
the Audited Balance Sheet of the previous year - - 2.868.39 dmenided = ﬁ*&&ﬁlﬂF.E_‘-F..{.__I.....I_a_-.-..-.- e
. . . . . E X i 200 550e of Bl ast ol Arasneciive - -
8| Eamings Per Share {of Rs. 2/« each) 2. The review report of the Statutory Auditors is being filed with the BSE Limited 2nd Nabonal Stock Exchange of india Limited, For regakition applicants "
Bagie* 024 019 .55 more details on unaudled standalons and consoldated financial results, visid financial performance secton of our websie 94 |Date of isua of infarmation memarandum, | 12-06-2025
; ; www_bectorioods.com and financials resulls at corporate section st wew. beeindia.com and www.nseindia.com evaluation matrix and request for resakation
Diluted : 0.24 018 0.55 3. The Groupis engaged in the single operating segment “food products” __|pians Y prospecive resoluion applicants [
Notes 4. The figures for the last quarter ended 31 March 2025, as reported in these unaudited financial results; are the balancing figures 15, |Lawst st for gubnisajon of resohition pleng lE"':*":'_EE
al The above is an exiract of the detaded formal of unaudited Financial Results of the Company for the first Quarler ended 30t June, between sudited fiquras in respect of the full financial year and the published year to date figures upto the end of third quarter of the 6 ::E“r::f v id ot subil Exiession of . |G, szseRBre surgentrpt. com
2025 filed with the Stock Exchanges under Reguiation 33 of the SEBI (Listing and Other Disclosure Reguirements] Regulations, relevant fimancial year. Also, the figures upte the end of the third quarier of previous year had only been reviewed and nof subject io ; .
1 fi . ' | /| &f ifad ies of i 5 il F
EE.‘:FSS[S" format of the Quarterdy Financdal Results of the Company are available on the websiies of the Company and Siock audit For and on behalf of Board of Directors of Budhlr Chandi ..Amhgﬁ“d.mgnugrj-
: : Mrs. Bectors Food Specialities Limited Ronampnt Rencinfior: Profensionale LLP
For Shalimar Wires Industries Limited Sl Resolution Professiona in CIRF of
Sunil Khaitan Essel Highways Limited
Place : Kolkata Chai & Manaaing Di Anoop Bector IBBI Regn: IBBUIPE-DOBLA PA-32022-23/50013
= o] Place: Phillaur Managing Director AFAValid fill 31t Dacember 2025
Date : 12th August, 2025 DIN No. 00385961 Date: 12.08.2025 DIN: 00108589 Date: 13-00-2025 Phona: 311308123
—— . Place: Gurugram Email Id: cirp.essalifresurpantrpl.com
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0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(Al amounts in Rupees lakhs, unless otherwise stated)

Oxyzo

Quarter ended Year ended

No. Particulars s | e || Zoa |l e
(Reviewed) | (Audited) | (Reviewed) | (Audited)

1 | Total Income from Operations 33,924.18 | 31,950.57 | 25,297.36 |1,12,916.12
2 | Net Profit/ (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07
3 | Net Profit / (Loss) for the period before tax (after Exceptional and/or Extraordinary items) | 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07
4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 8,453.86 | 32,857.11
5 | Total comprehensive income for the period 8,765.94 7,483.69 8,447.53 | 32,561.95
6 | Paid up Equity Share Capital 540456 [ 5,367.86 5,367.86 | 5,367.86
7 | Instruments entirely equity in nature 1,438.29 1,438.29 1,438.29 1,438.29
8 | Reserves (excluding Revaluation Reserve) 2,94,398.32 (2,85,515.62 |2,60,790.65 |2,85,515.62
9 | Securities Premium Account 1,89,180.35 |1,89,180.35 |1,89,180.35 |1,89,180.35
10 | Net worth 3,01,241.17 (2,92,321.77 |2,67,596.80 |2,92,321.77
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 |6,02,751.81 {4,80,976.92 [6,02,751.81
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06

13 | Earnings per share (nominal value of share Rs. 10 each):

Basic (in Rupees) 12.86 11.59 12.42 48.28
Diluted (in Rupees) 12.07 10.84 11.70 4517

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

¢) Theabove standalone financial results ('the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors atits meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SD/-
Ruchi Kalra

Place : Gurugram Whole time Director and Chief Financial Officer

Date : 12.08.2025 (DIN: 03103474)

SELAN SN EPLORTION TECHNILOGY LT SELAN

Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325
Website: www.selanoil.com

Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025

PARTICULARS Quarter Quarter Quarter Year
(% in Lakhs) Ended Ended Ended Ended
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025
(Unaudited- (Audited- (Unaudited- (Audited-
Restated Restated Restated Restated

1. Total Income from Operations (net) 5,063 6,172 6,346 25,808
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057

after tax
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057

(after Extraordinary items)
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027
5. Equity Share Capital (face value ¥10/-) 1,520 1,520 1,520 1,520
6. Share Suspense Account 1,996 1,996 1,996 1,996
7. Reserves (excluding Revaluation Reserves as

shown in the Balance Sheet of previous year) 52,815
8. Earnings Per Share (before & after

extraordinary items) of 310/- each

Basic : 3.19 4.20 5.07 20.07

Diluted : 3.18 4.16 5.05 19.98

Notes :

The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and
onthe Company's website : www.selanoil.com.

ol
[=]

£

www.selanoil.com

for SELAN EXPLORATION TECHNOLOGY LIMITED

Suniti Kumar Bhat
DIN : 08237399

Place : Gurgaon
Date : 12 August, 2025

EITA INDIA LIMITED
Regd Office : 208, Abdul Hamid Street, 4th Floor, Kolkata - 700069

Email : eita.cal@eitain.com, Website : www.eitain.com
Phone No. 033- 22483203, CIN : L31109WB1983PLC0O35969

Statement of Standalone Unaudited Financial Results
for the quarter ended 30th June, 2025

(Rs. I Lacs except per share dats and where otherwise stated)

/
MIRAE ASSET

Mutual Fund

NOTICE CUM ADDENDUM NO. 53/2025
THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME

INFORMATION DOCUMENT (“SID"), KEY INFORMATION MEMORANDUM {“KIM") AND STATEMENT
OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND (MAMF)

Discontinuation of Payment of Transaction Charges to Distributors
NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular Mo. SEBI/HO/IMD/IMD-PoD-1/Pf

CIR/2025/115 dated August 08, 2025, payment of transaction charges fo distributors shall be discontinued
with effect from August 11, 2025 ('Effective Date’).

Accordingly, no transaction charges shall ba deducted from the investmant amount for transactions/
applications received from the distributar (i.e. in Regular Plan) and full subscription amount will be investad
in the Scheme, on or after the Effective Date.

Accordingly, all the provisions related to Transaction Charges' stand deleted from SIDs/KIMs (including
application forms) of the schemes & SAl of the Fund, from the Effective Date.
For existing Systematic Investment Planis), where one or more instalments of Transaction Charges are

pending to be deducted, the deduction of such pending Instalments shall also be discontinued from the
Effactive Dala.

This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF. All the other terms
and conditions of SID, KIM and SAl of MAMF will remain unchanged.

For and on behalf of the Board of Directors of
MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD.
(Asset Management Company for Mirae Asset Mutual Fund)

Place ; Mumbai Sdi-
Date | August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: UGS990MH2019PTC324625). Statutory Details: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited

Registered & Corporate Office: 606, 6th Floor, Windsor Bullding, Of C5T Road, Kalina, Santacruz (E),
hMumbai-400098. & 1800 2090 777 (Todl free), ©Jcustomercarai@mirasasset.com (& wwaw.miraeassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

% SAL AUTOMOTIVE LIMITED

CIN : L45202PB1974PLCO03516
| Regd. Office : C -127, IV Floor, Satguru Infotech, Phase VIII,
Industrial Area, S.A.5.Nagar (Mohali), Punjab - 160062
Tel. : 0172-4650377, Fax : 0172-4650377,
Email : kaushik.gagan@salautomotive.in, Website | www.salautomotive.in

EXTRACT OF UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED 30" June, 2025

Rs in Lakhs
Ciuarter Ended Year Ended
::; Particulars 30.06.2025 31.03.2025 30.06.2024 1.03.2025
| (Unaudited) (Audited) (Unaudited) {Audited)
[ 1. | Total Income 10020 8935 10036 37949
2. | Net Profit | {Loss) for the penod 114 148 210 787
{before lax and exceplional ilems)
3. | Net Profit/ {Loss) for the period befora tax 114 148 210 787
| {after exceplional ikems)
4, | Net Profit / (Loss) for the period after tax B 4 148 5339
| and exceptional items
| 5. | Total Comprehensive Income for the 86 a2 148 827
period (comprising profit after tax and
other comprehensive income after tax)
G, |Faud-up Equity Share Capital (Face Value T10/-} 480 240 240 240
7. | Other Equity 4063
8. | Eaming Per Share on net profit after tax
{Not Annualised)
- Basic T1.79 T3.44 T 61T T 21.99
- Diluted T170 T34 61T T2103
- Notes:

the Board of Directors in

1, The above financial results have been reviewad by the Audd Committes and thereafter approved
a fimited review of above

thair meeting held at Ghaziabad on dated 12th Aug' 2025, Tha Statutory audilors have conduc
financials rasults.

2. The above is an extract of the detaded format of Quariery Financial Results filed with the Stock Exchange under Regulation
33 of the SEBI {Lisllng Obligations and Disclosure Requiremenis) Regulations, 2015. The full format of the Qua
Financial Resulls are available on the Stock Exchange Website, www.bseindia.com, and company's website
hitps:iisalautomaotive. infquarteryresusts!,

Scan the QR code given below 1o access the financial résults on the websie of the Company,

3, The company has issued bonus shares on 4th Aprl' 2025 in the ratio of 1:1 i.e one (1) aqunly share of (ace valug of Re, 10/
each for evary ona (1) existing eguily share of face value of Re. 10V- Accordingly 2397713 equity shares wese allotied to the
eligible equity shareholders as Bonus Sharas by capitalising General Reserve, This results into incraase in numbaer of fulhy

id equity g and comesponding increase in paid up share capital. The impact of the same has been refiected in the

I s 5
Inancials for and on behalf of Board of Directors
Place : Ghaziabad ﬁ Rama Kani 5h o
i ama Kant Sharma
Date :12° Aug 2025 www.salautomotive.in (Managing Duector)

ANDREW YULE & COMPANY LIMITED
f = Sy Sr g L!-

AYCL invites Expression of Interest (EOH) from reputed Property Consultants/Agents

for empanelment in connection with leasing/licensing/revenue sharing of its vacant
properties. Detailed EQI document is available at www.andrewyule.com and
CPP Portal Last date of submission ; 30.08.2025 till 16:00 Hrs.

Chhatrapati Shivaji Maharaj

Inlernabors | Srgerl, bMamess

1 floor, Terminal 1, Chhatrapatl Shivajl Maharaj Intemational Airport,
Santacruz (E), Mumbai - 400 088,

EXPRESSION OF INTEREST (EOI)
Mumbai Intemational Airport Limited (MIAL), the concessionaire of
CaMIA, Mumbai is inviting accredited agencies to submit their EQI for
Civil and Infrastructure works - Airside Projects of CEMIA, Mumbai

Interested agencies are requested to visit the website,
www.csmia.adaniairports.com and obtain the EQ| documents,

EOI documenis shall be available for downioad from 13* August 2025 fill
5:00 pm IST on 20™ August 2025,

QVC EXPORTS LIMITED
Fesgisterad Office- 770 Anandapur, South City Busnass Park
Eith Floor, Boom Mo 611, EM, Byepass, E KT, Kolkata, West Bengal, bngla T00107
Websie: W quogroup.com E-mail ; aounisiiqueqroup com
LT 1 CWBZD0EPLC 104672

NOTICE TO MEMBERS

Notice |s hereby givan thal the Xth Anaual Ganesal Mealing (AGM) of the Company is
scheduled B be held on 13h-Seplember, 2025 a1 400 p.m-through Video Conferencing
(WCHOher Audic-Visual Means [DAVM) without physical presence of the mambers-al &
COMIMSn vanue in compliance wih the pravisions of the Companies &ct, 213, SEBI (Lesting
Uhligations snd Disclosure Reguiramends) Regulations, 3015 resd with Ministry of Corporate
Bfairs TWCAT and SEBI Clroulars issusd in this regard,

Electronic copies of the Motice of 20th AGM and Annual Report for Financial Year 2024-25 will be
sent to the Members whose emad addresses are regisiered wilh ihe Company/Depasitory
Farticpanis.

Mermbers whe have not regstersd their email adoresses or deswes to change ther email
addragses may wodals e sama by sanding amall bk the Company 8l cefiiqyegroup.com and
contact o Regisirar and Transfer Agent M's Cameo Corporate Sarvices Limited, throogh onling
mvesior porisl at hifpsfwisdom.camecindiz.com’ ‘or may contact ihe cancerned Depasitony
Parlcipants.

The said AGM Notice and Annal Repart for the Financial Year 2024-25 will also be available.on
e Company’s websile g vy quogrouvpcoerand on the websde ol Nalional 5iack Exchangs

of India Lemwled | e, www.naaindsa.com
S o For QWC Exports Limitad

Sdi-

Rhushboo Dingh

Place: Kolkata Company Secretary and Compliance officer
Date : 12ih August, 2025 ACS-52761

PUBLIC NOTICE
M/s Aditya Birla Real Estate Limited
Regisiered Citfice: Century Bravan, Or Anriie Basant Road, Worll, Mumbat, Maharashira - 400030

TD WHOMSOEVER IT MAY CONCERN

MOTICE is hereby given that the certificate|s] fidr the under mentionad secunties of the
Comparny has/have been bost/misplaced and the haolderfs] of the said securities [/

Quartar Quarter Quarter Provious
PARTICULARS endad fnded s el year grdded
30.06,2025 | 30.06.2024 | 31.03.20@5 | 31.03.2025
Unadidited | uUnandioed | Drisuchied | Audited

Total Income from operations {net) 12048568 1333362 1245661 | 5111208
Met Profit{Loss) for the perod (before Tax, Exceplional and!
or Extraordinary fams) 125.45 11323 G201 dds o7
Net Profit{Loss) for the penod before Tax { after Exceplional and!
or Extraordinary ftems) 12045 113.23 f2.01 484.97
Net ProfitfLoss) for the percd after tax (afler Exceptional and!
or Extraordinary tams} B3.5T 7543 6.1 317.89
Uther Comprehensive Income - . -40.65 -401.65
Total Comprehensive Income for the period (Compromising ProfitLoss)
for the period and Other Compreheansive Income) B3.5T To.43 -4 Bd 27724
Paid-up Equity Share Capital 250 28 259.23 259.28 25028
RFeserves [extuding Revaluation Reserve as shown in the
Balance Sheet of pravious year) -
Earning Par Shara (of Rs. 10/ each)
Basic: 322 20 017 10.69
Diluted 3.2 29 0. 17 10.659

Placa : Kalkata
Date : 12th August, 2025

Mote: The above is an exiract of the daladed formal of Cuarlerdy Financial Results filed wilh the Stock Exchanges under Requiation 33
of the SEBI (Listing Ottigations and Disclausne Requirements) Regulations, 2015, The full format of the Cuarterdy Financial Results are
available onihe Btock Exchanges websile e, www.cse-india.com snd on the Company’s website, www eitaén.com

By arder of the Board
Far EITA India Limited

Lunksiran Sharma
Whgltime Dlirecior
TR WO, DES44834

Sdil-

d

Shalimar

SHALIMAR WIRES INDUSTRIES LIMITED
CIN : L74140WB1936PLC0B1521

Registared Office : 25, Ganash Chandra Avenue, Kolkata - 700 013
Tel : 91-33-22349308/0910, Fax ; 51-33-2211 6880

werws indusires Lewid — E miail Id : kejriwal@shalimanwires.com, Website : www shalimarwires.com
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025

MRS. BECTORS FOOD SPECIALITIES LIMITED

Regd. Office : Theing Road, Phillaur, Jalandhar - 144410

Corporate ldentity Number (CIN): L74899PB1995PLC033417, PAN: AABCM9495K

Website: www.bectorfoods.com, Email: atul.sud@bectorfoods.com

Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025
(Rs. in million except per share data)

applicant[s] has/have applied to the Company toissue duplicate cerificate|s].

MName of Folio No Face | Certificate | Distinctive | Distinchive |  Nao. of
the Halder ' | value Mo, No. Start | Na. End Shares
SHREE DSHO7OO6| 10.00 | 1001887 | 3105861 | 3105910 50
BALLARH 1001887 | 4419371 | 4419420 50
RAWAT 1001887 | 7065811 | FO6SERD 50

1001887 | 8148721 | 2148770 54
TOO18EY | B230371 | BI30220 50
1001887 | 12880991 | 12881040 SO
1001887 | 37895351 | 37235400 50
1001887 | 37895401 | 37895450 20
1001887 | 40584441 | 40584540 50
1001887 | 51144311 | 51144360 50
01287 | 51144361 | 51144410 50
0018ET | 51144417 | 51144460 50
1001887 | 51144461 | 51144510 50
1001887 | 51144511 | 51144560 50
1001887 | 51144561 | 51144610 50
1001887 | 51144611 | 53144660 S0
1001887 | 51144661 | 51144710 50
1001887 § 51144711 | 51144760 et
1001387 | 51144761 | 51144810 50
I00ABET | 51799311 | 51799360 50
1001887 | 54710361 | 54710410 50
1001887 | 58696631 | SE6Q6EE0 50
1001887 | 59166481 | 50166530 50
1003gEY | 59166531 | 59166580 50
100i8E7 | 59235231 | 59225280 50
1001887 | 59225431 | 59225480 50
1001887 | 59235581 | 59225630 SO
1001887 | 59439231 | 5943109280 540
1001887 | 61054497 | 61064540 50
1001887 | 80478781 | 20478230 50
1001887 | 20478831 | 2047HRED 54
LO0D18E7 | §2488171 | 82488220 a0
1001887 | 24180591 | 84181040 50
1001887 | 85540831 | 35540880 =4
1001887 | 45704231 | 85704280 50
1001887 | 85704281 | 85704330 50
10031887 | 85704331 | 85704380 0
1001387 | 85862131 | 85362180 50

TOTAL 1900

The Public are hereby caubioned against purchasing or dealing in any way with the above
referred share certificatels], Any person who has any clzim in respect of the szid share
certificate|s] should lodge such clain with the Company or its Registrar and Transfer Agents
MUFG Intime India Pyt Ltd, 247 Park, C-101, 1st Floor, L B 5. Marg, Vikhroli {W) Mumbai

Sr | Particulars Quarter ended Year ended AO00ED within 15 days of publication of this notice after which no claim will be entertained
HD au‘nﬁlzuzs 31.&3.2”25 EU.ﬂEim 31;031[’25 and the Enn‘pa-m,r.s.l'.aélprl:ll:eed ta iE.EIJE with thE' DIJFIIIGETE Share CEI'TIh‘{HtE [5-]
[Llnauditedi 1#“‘[1“3';“ 1Unﬂudited] EI‘.LIEIIH] Date ! ll.ﬂ-ﬂ.lﬂﬂ, Place : IAIPUR SHRI BALLABH RAWAT
1 | Total Imcome from Operations 442277 4 210.66 4,139.35 17,660 .62
2 | Nat Profit Bafora Tax for the period 332.99 37B.48 412 84 1,617.39 FORM G
3 | Met Profit aftar tax for the period 24380 ZBB.36 307.78 1.210.29 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehensive Income for the period 248.33 ZBE 20 307 .20 1,208.41 ESSEL HIGHWAYS LIMITED
[Comprising Profit for the period ( after fax) and Operating In Road Projects On Pan India Basis Through Its Subsidiaries
Qther Comprahensive Income (after Lax|| {Under sub-regulation {1} of regulation 364 of the Insalvency and Bankruptcy Board
5 | Paic-up Equaly Share Capital (Face value of B13.47 61347 BET.TT B13.47 of India {Insolvency Resolufion Process for Corporaie Persons) Regulations, 2016)
Fis 10/ per share) RELEVANT PARTICULARS
6 | Ressrves (excluding Revaluation Reserve) as 10,305.60 1. |Mame af the corporale deblor siong with. | Essel Highways Limited
shown in the Audited Balance Sheet at Fal & CIMLLP No PN Mo AADCESIRGEK
} - CIN: U45200MH2013PLC274877
e M : 7 |Aodress of the regatersd ofice 513, 5 Fioar, Kohinoor Gy, Rl Road, Fura
T | Eamings Per3hare {in Rz} {non annualised); (West), Mumibai City, Mumbsai, Maharashira, India,
Basic: 4,05 470 5.24 20.10 _ | |400a7o
Diluted: 4.05 470 5.24 20.10 i |URL of welilla : Not Avsllable
i |Dalgils of place whans majority af fized 1) 515, S Flern, Kohingor Ciby, Kinge Road,

Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025

{Rz. in milllon except per shara data)

Rs.im lacs
3 months ended 3 months ended Year anded
) Particulars (30/06/2025) (30/06/2024) (31/03/2025)
Unaudited Unaudited Audited
1| Total Income from Operations 3,283.97 3,383.74 13,193,856
2| Net Profit/ (Loss) for the period (before Tax,
Exceplional andior Extraoedinary items) 101.35 81.23 149825
3| Net Profit/ (Loss) for the period before fax
(after Exceptional andior Extraordinary items) 101.36 81.23 23412
4| Met Profit/ (Loss) for the period after tax
{after Exceptional and/or Extraordinary items) 101,35 81.23 23412
81 Tolal Comprehensive Income for the period
[Compnsing Prof / (Loss) for the period (after tax) and
Cther Comprehensive Income (after tax)] 101,35 81.23 265.88
Equity Share Capital 855.10 B55.10 83510
Reserves (excluding Revaluation Reserve) as shown in
the Audiled Balance Sheef of the previous year - - 286938
B] Eamings Per Share (of Rs, 2/- 2ach)
Basic: 0.24 0.19 0.55
Dituted : 024 0.19 0.55
Nokes :

a] Tha above is an exract of the detaded format of unaudited Financial Results of the Company for the first Quarter ended 30th June,
2025 filed with the Stock Exchangas under Reguiation 33 of the SEBI (Listing and Other Disclosure Requiremants) Requlations,
2015, The full format of the Quartery Financial Results of the Company are available on the websites of the Company and Stock

Exchange(s).
Far Shalimar Wires industries Limited
Sunil Khaitan
Place : Kolkata Chairman & Managing Director|
Date : 12th August, 2025 DIN Ma. 00385961

aasets e locaiad Kuria ['Wast). Muembai City, Mumbai, Maharashira,
Incia, 400070

2) Gk Floor, Plal Mo, 19 & 20, Fim Cily, Seclor

wind! baclordoods.comand financials resulls af corporate section atweaw. beaindia. corm and www nsaindia.com.

3. The Group is engaged in the single oparating segment “food products®

4. The figures for the last quarter ended 31 March 2025, as reporied in these unaudited financial resulls, are the balancing figures
betwesn audited figures in raspect of the full financial year and the published year to date figures upta the and of third quarter of the
relevant financial year, Also, the figures upto the and of the third quarer of previous year had anly bean reviewsd and nol subject o

aHEN For and on behalf of Board of Directors of
Mrs. Bectors Food Specialities Limited

Sdi-

Anoop Bector

Place: Phillaur ot Managing Director
Date: 12.08.2025 e DIN: 001085889

epaper.financialexpress;mn‘. .

Sr | Particulars Quarter ended Year ended 164, Gautam Buddha Nagar. Noida, Ustar Pradesh
No 30.06.2025 31.03.2025 30.06.2024 31.03 2025 Inchas, 201301
{Unaudited) (Audited) (Unaudited) [Audited) 5 |Irestaled capacly of main producls! saneces | Tha main objechve ol e Cepoats Daber st
conceive, pian, collaborata, survay, shudy, and
1 | Todal Incorme from Operalichs 4,804 02 4.574.20 4 444,24 19,028,568 eveluata sll sleps, processes, avail or provids
2 | Met Profit Before Tax for the period 413,32 452 48 47532 1,917.74 oS as. n aou T Selingup ol e
3 | Med Profit after tax for the period 308,78 34277 154,26 1,432.33 frisid ﬁeﬁs ik : '
4 | Todal Comprehensive Income for the period 30645 343.19 153.59 1,430,594 £. |Quantity and valua of main procucts! NE
: : services sold in kast fimancial year
[Comgprising Profit fFur the penod [ﬁﬁertal:] and % Rinber of ampioyasel womiiag "
Other Comprehensive Income (afier tax)] g [Furifer dedais including Sas avaitable = Audited Fimancial Statements for FY 200 3-24
5 | Paid-up Equity Share Capital (Face value of 613.47 61347 aBT.T7 615.47 finarycial slatements (wilh schedulis) ol wo (2 Previsional Financisl Stalemant as an
Rs.10/- per share) yuars, lists of credilrs ane available a1 URL! | Insoivency Commencement Date, i.e. 28.02. 2025
= 3 : = Proisianad Finandal Stalemant for FY 2024 -256
G Rﬂser'.tfas iexduu:j-’n‘rg Revaluation Resere) as 11,044 33 hiipsc/idrive.googhs.comidiveifoldars! taEHMzuhs.
shown in the Audited Balance Sheet at QRUfFEBARupGY ORIATE Tusp=drive_link
24 March 2025 Maybe obtained by sending email al
: oip.esseliresurgentpl.com
7 | Eamings Per Share (in Re) (non annualised) 8. |Eligiodity for rasolution applicants under hitpe=:\drre googke camddrivefinddars! 1aEHMzub=d
Basa: .03 5.08 6.03 23,78 section 25(2)h] of the Code is availanle & |qUSAFKBSzRupGY ORI usp=drive link
Diluted 503 £ RO 6.03 9978 LiAL Maybe chiained by sending email al
oipesselifiresurgentrpl.com
Notes: 10. |Last date for recaip! of exprassion of J8-08-Hi25
1. The above unaudited standalone and consolidated financial results for the guarter ended 30 June 2025 have been reviewed by the Interest
Audit Committee and approved by the Board of Directors on 12th August 2025. These results have been prepared in accordance . | Dl of issua of provisianal list of 04-06-2025
with-Indian Accounting Standards {'Ind A3') prescribed under Section 133 of the Companies Act, 2013 read with the relevant nules - F"‘-’“fFE‘fJJ'fE "95':"-'1':"! Appicancs —
thereunder and in terms of Requlation 33 of the SEBI (Listing Obligations & Disclosure Requiremenis) Regulations 2015 as . ﬁigjﬁ;l":;“m‘““‘" e il
amendad. e .
43, | Darle- o of fnal st of pact 1082025
2. The review report of the Statutory Auditors is being filed with the BSE Limitad and Nabonal Stock Exchange of India Limited. For § m;fu::ﬁ?prm:fs e
mare defails on unawdifed standalohe and conscldated financial resulis, visit financial performance saction of our websile 14 | Dale of Bz of rammalon memarantum, | 1200025

ey ustian malix e requos! Tor esalulian
plares 3o prospetive resolufion aplicants

35, |Lasd date e submession of resalulion plans 13902088
16, | Proness gmal id fo submit Expression of | cirpesseli@iresungenipl, com
Inbenesd

Sdr-

Sudhir Chandi - Authorised Signatory
Resurgent Resolution Professlonals LLP
Resolution Professional in CIRP of

Essel Highways Limited

IBEI Ragn: [BEVIPE-DOBAM PA-RH0Z2- 2550018
AFA Valid 1il 315t December 2025

Phane; #917308123

Email id: crp essali@resurpantrpl.cam

Date; 13-08-2025
Piace: Gurugram
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THE VICTORIA MILLS LIMITED

Regd. office : Victoria House, Pandurang Budhkar Marg, Lower Parel, Mumbai 400013
CIN : L17110MH1913PLC000357, Tel No. : 24971192/93, Fax No. : 24971194
Email Id : vicmill2013@gmail.com, Website : www.victoriamills.in

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30.06.2025
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PANEL ADY

Dat(#)8.08.20!~

PATES’ MEET

TEhaE Ty 1R HIed.

(Rs.in lakhs)
Quarter | Twelve | Quarter
Particulars Ended hgz:tehds Ended
30/06/2025 | 31/03/2025 | 30/06/2024
Unaudited| Audited [Unaudited
Total Income from operation (Net) 1625.00 2995.00 1420.00
Net Profit /(Loss) for the period (before Tax, 232.35 97.90 140.12
Exceptional and/or Extraordinary Items)
Net Profit /(Loss) for the period before Tax, 232.35 97.90 140.12
(after Exceptional and/or Extraordinary Items)
Net Profit /(Loss) for the period after Tax, 177.35 55.43 110.12
(after Exceptional and/or Extraordinary Items)
Total Comprehensive Income for the period 555.05 305.78 453.66
(Comprising Profit/Loss and Other Comprehensive
Income for the period)
Equity share Capital 98.56 98.56 98.56
Reserves (excluding Revaluation Reserves
as shown in the Balance sheet of previous year) 6472.32
Earnings Per Share ( of Rs.100/- each)
(for continuing and discontinued operations)
a) Basic 179.94 56.24 11.73
b) Diluted 179.94 56.24 111.73
Note:

The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock
2015. The full format of the Quarterly Financial Results are available on the Stock Exchange
website,wwwbseindia.com, and on the Company website,www.victoriamills.in
The above Unaudited Financial Results for the quarter and three month ended June 30th
2025 have been reviewed by the Audit Committee in its meeting held on August 12th 2025
and approved by the Board of Directors in its meeting held on August 12th 2025. The
Statutory Auditors have conducted the Limited Review of the same.
FOR THE VICTORIA MILLS LTD.,
Sd/-

(ADITYA MANGALDAS)
MANAGING DIRECTOR
DIN NO 00032233

Date: 12.08.2025
Place:Mumbai
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SVA INDIA LIMITED

CIN: L51909MH1981PLC281775
Reg Off: 162-C, Mittal Tower, 16" Floor, Nariman Point, Mumbai —
Website: www.svaindia.com Email: info@svaindia.com,

Tel: 91-22-22886789/98 Fax: 91-22-22886855

EXTRACT OF STANDALONE STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER ENDED JUNE 30, 2025

(Rs. In Lakh Except EPS)

400 021

Standalone
Particulars Quarter ended Year Ended
30-Jun-25 31-Mar-25 30-Jun-24 31-Mar-25
(Un-audited) | (Un-audited) | (Un-audited) | Audited
Total income from operations (net) 13.27 (16.67) 22.88 223.72
Net Profit / (Loss) for the period before tax
(after Extraordinary items) (49.62) (64.56) (0.43) 84.61
Net Profit / (Loss) for the period after tax (50.17) (86.48) (0.42) 62.69
Equity Share Capital 330.26 330.26 330.26 330.26
Other Equity 618.86
Earnings Per Share
(before extraordinary items)
Basic & Diluted: (1.52) (2.62) (0.01) 1.90

EXTRACT OF CONSOLIDATED STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER ENDED JUNE 30, 2025

(Rs. In Lakh Except EPS)

Consolidated

Particulars Quarter ended Year Ended
30-Jun-25 | 31-Mar25 | 30-Jun-24 | 31-Mar-25
(Un-audited) [ (Un-audited) | (Un-audited) | Audited
Total income from operations (net) 13.27 (16.67) 22.88 223.72
Net Profit / (Loss) for the period before tax
(after Extraordinary items) (49.62) (64.56) (0.43) 84.61
Net Profit / (Loss) for the period after tax (50.17) (86.48) (0.42) 62.69
Equity Share Capital 330.26 330.26 330.26 330.26
Other Equity 618.86
Eamings Per Share
(before extraordinary items)
Basic & Diluted: (1.52) (2.62) (0.01) 1.90

The above is an extract of the detailed format of Unaudited Financial Results for the quarter
ended on June 30, 2025, filed W|th the Stock Exchange under Regulation 33 of the SEBI (Listing
and Other Discl Req R i 2015. The full format of the Unaudited
Financial Results for the quarter ended on June 30, 2025, are on the Stock s
websites: www.bseindia.com and on the Company's website: www.svaindia.com
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By order of the Board
For SVA India Limited
Sd/-

( Abhinav Gupta)
Director

DIN: 02313375

Date: August 12, 2025
Place: Mumbai
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WEDNESDAY, AUGUST 13, 2025

0XYZO0 Financial Services Limited
(Formerly Known as OXYZO Financial Services Private Limited)
Registered office: Shop No. G-22C (UGF) D-1 (K-84) Green Park Main, New Delhi-110016
Tel. No: 011-47640758, Website: www.oxyzo.in, CIN: U65929DL2016PLC306174
Extract of Standalone Financial Results for the Quarter ended 30 June 2025
[Regulation 52 (8), read with Regulation 52 (4), of the SEBI (LODR) Regulations, 2015]
(All amounts in Rupees lakhs, unless otherwise stated)

s Quarter ended Year ended
: n 1 March n 1 March
No. Particulars s | ame | e | o

(Reviewed) | (Audited) | (Reviewed) | (Audited)

1 | Total Income from Operations 33,924.18 | 31,950.57 | 25,297.36 |1,12,916.12
2 | Net Profit / (Loss) for the period (before tax, Exceptional and/or Extraordinary items) 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07
3 | Net Profit / (Loss) for the period before tax (after Exceptional and/or Extraordinary items) | 11,841.13 | 10,621.91 | 11,185.85 | 44,141.07
4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 8,798.78 | 7,887.88 8,453.86 | 32,857.11
5 | Total comprehensive income for the period 8,765.94 7,483.69 8,447.53 | 32,561.95
6 | Paid up Equity Share Capital 5,404.56 | 5,367.86 5,367.86 | 5,367.86
7 | Instruments entirely equity in nature 1,438.29 1,438.29 1,438.29 1,438.2&:)
8 | Reserves (excluding Revaluation Reserve) 2,94,398.32 |2,85,515.62 |2,60,790.65 |2,85,515.62
9 | Securities Premium Account 1,89,180.35 |1,89,180.35 |1,89,180.35 |1,89,180.35
10 | Net worth 3,01,241.17 12,92,321.77 | 2,67,596.80 |2,92,321.77
11 | Paid up Debt Capital/Outstanding Debt 5,83,182.55 16,02,751.81 |4,80,976.92 |6,02,751.81
12 | Debt Equity Ratio 1.94 2.06 1.80 2.06
13 | Earnings per share (nominal value of share Rs. 10 each): i
Basic (in Rupees) 12.86 11.59 12.42 48.28
Diluted (in Rupees) 12.07 10.84 11.70 4517

Note:

a) The above is an extract of the detailed format of quarterly ended financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly ended financial results are available on the
websites of the BSE Limited i.e. www.bseindia.com and at our website www.oxyzo.in.

b) Forthe otherline items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to Bombay Stock Exchange and
can be accessed on the website.

c) Theabove standalone financial results (‘the statement’) for the quarter ended 30 June 2025 have been reviewed by the Audit Committee at its meeting
held on 11 August 2025 and subsequently approved by the Board of Directors at its meeting held on 12 August 2025.

For and on behalf of the Board of Directors
SDI-

Ruchi Kalra

Whole time Director and Chief Financial Officer
(DIN: 03103474)

Place : Gurugram
Date : 12.08.2025

MIRAE ASS

Mutual Fund

NOTICE CUM ADDENDUM NO. 53/2025
THIS NOTICE CUM ADDENDUM SETS OUT THE CHANGE TO BE MADE IN THE SCHEME
INFORMATION DOCUMENT [(“SID"), KEY INFORMATION MEMORANDUM (“KIM") AND STATEMENT
OF ADDITIONAL INFORMATION (SAl) OF MIRAE ASSET MUTUAL FUND {MAMF)
Discontinuation of Payment of Transaction Charges to Distributors
NOTICE IS HEREBY GIVEN THAT, pursuant to SEBI Circular Ne. SEBIVHO/AMD/IMD-PaD-1/P/

CIR/2025/115 dated August 08, 2025, payment of transaction charges 1o distributors shall be discontinued
with effect from August 11, 2025 (' Effeciive Date')

Accordingly, no transaction charges shall be deducted from the investment amount for transactions/
applications recalved from tha distributor (i.e. In Regular Plan} and full subscnption amount will be Investad
in the Scheme, on or after the Effective Date

Accordingly, all the provisions related to ‘Transaction Charges’ stand deleted from SIDs/KIMs {including
application forms) of the schemes & SAl of the Fund, from the Effective Date.

For existing Systematic Investment Plan(z), where one or more instalments of Transaction Charges are
pending to be deducted, the deduction of such panding instalments shall also be discontinued from the
Effective Datea.

This notice cum addendum forms an integral part of SID, KIM & SAl of MAMF, All the other terms
and conditions of SID, KIM and SAI of MAMF will remain unchanged.
For and on behalf of the Board of Directors of

MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT, LTD,
thszet Management Company for Mirae Asset Mulual Fund)

Place : Mumbai Sdf-
Date.  August 12, 2025 AUTHORISED SIGNATORY
MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIMN: UGS330MHZ2018PTC324625). Statutory Detalls: Sponsor: Mirae Asset Global
Investments Company Limited. Trustee: Mirae Asset Trustee Company Private Limited,

Registered & Corporate Office: 606, 6th Floor, Windsor Building, Off CST Road, Kalina, Santacruz {E),
Mumbial - 400098, 8 1800 2090 777 (Toll free), Joustomercare@mirasassal com (= www. mirasassstmf.co.n

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

LI B

abrsifer Wi

Fulecam

Expression of Interest (EON) for Empanelment of Property Consultants/Agents

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

AYCL invites Expression of interest (EOI fram reputed Property Consuftants/Agents
for emnpaneiment in connection with leasing/licensing/revenue sharing of its vacant
properties. Detailed EOl document is available at www.andrewyule.com and
CPP Portal. Last date of subsmission : 30.08,2025 tll 16:00 Hrs.

Chhatrapati Shivaji Maharaj

P noiorol AR porL Wanbol

1% floor, Terminal 1, Chhatrapati Shivaji Mabaraj International Airpart
Santacruz (E), Mumbai - 400 0899,

EXPRESSION OF INTEREST (EO1)

Mumbal International Airport Limited (MIAL), the concessionaire of
CSMIA, Mumbal is inviting accredited agencies 1o submil their EOQI for
Civil and Infrastructure works - Alrside Projects of CSMIA, Mumbal

Interested agencies are reguested 1o visit the website,

wynw.cemia.adaniairporis.com and obtain the ECI documents.

EQI documents shall be available for download from 13" August 2025 till
5:00 pm IST on 20™ August 2025,

QVC EXPORTS LIMITED

L7 1 DEBZ00GPLC 1 (ME7 2
NOTICE TO MEMBERS

Registaned Offica- 770 Anandapur, South Ty Business Park,
alh Eler. Foam Mo, B11E R, Byegass B KT, Kolca, Wes! Bangal, ndia TO010T
Wabaia: waw.qveomoup.com E-mal - acorantsifgueg raup.com

Npfoa is hereby given ihat the 20 Annual General Mestng (AGM] of the Company i3
schedided 1 be hald on 1560 Saplember, 2025 & 4.00 pom, through Vides Confarencing
(VOVOthar Audiosisual Means (OAVM) withoul physcal presence of the members-at a
comman vanue in somplance with the provisions of the Companies Act, 2013, SEBI (Lisling
Obigalions and Disclosure Reguirements) Requlaiions, 2015 ragd with Ministry of Carparats

SELAN EXPLORATION TECHNOLOGY LIMITED kil lep et ot
SEln“ SEln“ 4 Elzclronic coples of thi Motice of #0th AGM and Annual Repor for Fnancial Year 2024-25 will be
1 L7 5PL sl [n the Mambars whose emall addresses ame regisbered with (e Company'Depostory
CIN 4899HR1985PLC113196 Da
Regd. Office: Unit No. 455-457, 4" Floor, JMD Megapolis, Sector-48, Sohna Road, Gurgaon, Haryana-122018 @ SAL AU TO M OTIVE LI M ITE D Farticipants.
E-mail: investors@selanoil.com; Tele No. : 0124- 4200325 Mambers wha have not regisiered their email addresses or dasires to change their amail
Website: www.selanoil.com CIM ® L45202PB1974PLCDNO3516 adoresses may update the same by sending amad tothe Company at cs@lgqvegroug.com and
. . . e - ) [} "} # o |
Extract of Unaudited Financial Results for the Quarter Ended June 30, 2025 Regd. Office : C -127, IV Floor, Satguru Infotech, Phase VIII, EIACEN vyt nc Tearesar AQacr s Lastsec Gatparals servican L i, Rl ot e
; Y i myastor portal 3 hifp=wisdomocamedindia.com!' of may conltact the cancemed Deposiory
PARTICULARS Quarter Quarter Quarter Year Industrial Area, 5.A.5.Nagar (Mohali}, Punjab - 160062 Piticieits
(% in Lakhs) Ended Ended Ended Ended Tel. : 0172-4650377, Fax : 0172-4650377, The said AGM Notice and Annual Report for the Finencial Year 2024- 25 wil g5 be available on
June 30, 2025 | Mar 31, 2025 | June 30, 2024| Mar 31, 2025 Email : kaushik.gagan@salautomative.in, Website : www.salautomotive.in Ihve Cornpany's wabsile e wew.gvcgroap.com and on the webste of Mational Stock Exchange
WRostated | Restated | - Restated | nestare EXTRACT OF UNAUDITED FINANCIAL RESULTS Eoeioi g s s For QUC Exports Liniled
estated Restated Restated Restated FOR THE OUARTER ENDED 30" J 2025 Sl
1. Total Income from Operations (net) 5,063 6,172 6,346 25,808 Q L R Khisiboo Singh
2. Net Profit / (Loss) from ordinary activities 1,122 1,478 1,783 7,057 ” i E* = Place: Kolkala Compary Secratasy and Corpliance officers
after tax 5 Quarter Ended ear Ended Date : 12th August, 2025 AGS-52761
3. Net Profit / (Loss) for the period after tax 1,122 1,478 1,783 7,057 A Particulars 30.06.7025 11.09.2025 30.06.2024 31.01.2025
(after Extraordinary items) No. : = -
A ad
4. Total Comprehensive Income (after tax) 1,127 1,512 1,783 7,027 (Unaudited) {Audited) (Unaudited) Auditad) PUBLIC NOTICE
5. Equity Share Capital (face value 10/-) 1,520 1,520 1,520 1,520 1. | Total Income 10020 B335 10036 37949 M/'s Adiﬁfﬂ Birla Real Estate Limited
6. Share Suspense Account 1,996 1,996 1,996 1,996 2. | Met Profit/ (Loss) for the period 114 146 210 a7 Registersd Office; Century Bhavan, Dr Annie Besant Road, Ward. Mumbai, Maharashérs - 400030
7. Reserves (excluding Revaluation Reserves as (before tax and exceplional itlems) TO WHOMSOEVER IT MAY CONCERN
shown in the Balance Sheet of previous year) 52,815 3. | Met Profit{ {Loss) for the period before tax 114 146 210 THT MNOTICE is hereby given that the cortificate(s| for the under montionad securities of the
8. Earnings Per Share (before & after {after exceptional itlems) Company has/have been IDE'T"'IT"“':'E"'E':_' and the holder{s] ':'f_f'.“f said securities /
. . applicantls] has have applied to the Company toissue duplicate cortificatefs]
extraordinary items) of ¥10/- each 4. | Met Profit / {Loss) for the penod after tax BE ad 145 530 ais rihats it —— ;
Basic : 3.19 4.20 507 20.07 and exceptional items Name of Ealio No. Face | Certificate | Distinctive § Distinctive Mo, o
Diluted : 318 416 505 19.98 : the Holder Walue [+ Mo, Start | Mo End Shares
' ' ' ' ' 5. | Total Comprehensive Income for the BB 82 148 F SHREE osHo7006| 10.00 | 1001887 | 3105861 | 3105910 50
Notes : period (comprising profit after tax and BALLABH 1001887 | 4419371 | 4419420 50
The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under other comprehensive income after tax) RAWAT 1001887 | 7oB5E11 | TOASEE0 50
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the || 8. | Paid-up Equity Share Capital (Face Value T10/-) 480 240 240 240 1001887 | 8148721 | R14&770 (3]
Quarterly Financial Results is available on the stock exchange website : www.nseindia.com and www.bseindia.com and . 1001887 | 8230171 | B230220 [=TH]
7. | Other Egui 4063
onthe Company's website : www.selanoil.com. 3 quity 1001387 | 128305991 § 12881040 50
B. m:;g Pﬁéﬂh:}mmnm profit after tax 1001887 | 37895351 | 37895400 50
nua 1001387 | ATESLA0] § 37A05450 50
E E - Basic T1.79 1344 T6.17 121,59 1001887 | 40534491 | 40584540 50
- - Diluted t1.78 T 3.44 €617 T21.99 001887 | 51144311 | 51144360 £0
. Kotes ; 201387 [ 51144361 | 51144410 50
- 1. The above inancial resulls have been raviewad by the Audit Coemmittas and thereafier approvad by the Boand of Directoes in 1001887 [ 51144411 § 51144480 oo
0 ( for SELAN EXPLORATION TECHNOLOGY LIMITED their meefing held at Ghazizbad on dated 12th Au:lrg' 2025, The Statutory suditors have conducted afimited feview of sbove 1001887 | 51144461 | 51184510 | 50
Place : Gurgaon E - Suniti Kumar Bhat financiais results. 1001887 | 51144511 | 51144560 | 50
Date : 12 August, 2025 DIN : 08237399 2 The abova s an extract of the delailed format of Guarterly Financial Reeuts fled with the Stock Exchange under Regufation 1001887 | 51144561 | 51144610 50
33 of the SEBI ime Obdigations and Disclosure Reguirements) Regulations, 2015. The full format of the Quartarly BT R ESEEIS bl KSR Ll
. Financlal Resuils are available on the Slock Exchange Websie, www.bssindia.com, and company's website 1001887 | 51144661 151144710 )
iips-/isalaulomotive iniquarteriyresuits! 1001887 | 51144711 | 51144760 | 50
Scan the QR code given below o acoess the financial resufls on the website of the Comgany. 1001287 | 51124761 [ 51142810 ]
EITA INDIA LIMITED ' 2 T:shnrl:rnpanyn;as i:ﬂueq I:E:l]nm Ef;t:rﬂﬁﬂr'l gdmmw ?hfg:'ﬁmﬂ E?Haaf ‘r:1_|.e|-mz'.-g [91; ﬁ;ll}p‘ shﬂ;muﬂa.ca vsﬁ:eafﬂat;% 1001887 [51798311 | 51799360 0
9 ; : B every one (1) existing equity share of face va g 10/, Accordingly 23,97, ghares were aofhed to§
Regd Crfﬁ-:za ; 208, 'a'b':.“": Hamid E-tl‘E!'E1_. Bl qu}-:ur. ""*‘?”‘m 700069 aligible aquity sharshoiders as Bonus Shares by capitalising General Reserve. This results into increase in number of fully i AR i EQ?H!“‘_“] -1
Email : eita.calieitain.com, Website : www.eitain.com equity shares and comesponding increase in paid up capital, The impact of the same has been reflscted in the 1001887 | SEA96631 | SREI66LD
Phone No. 033- 22483203, CIN : L51109WB1983PLCO35969 nciais. o o bitval of Boand of Direcleis T e e
Statement of Standalone Unaudited Financial Results Place : Ghaziabad % B ot St 1001887 | 59225231 | 59225280
for the quarter ended 30th June, 2025 Date : 12" Aug 2025 Rt LA et ATy Managing Direcior) E}_EE; ;ggg‘;g} g?gggﬁ
[R=. im Lacs except per share data and wihens otherslse stated) ' 1001887 HE;LEIE:S'HI CO39780
Camrtar | Oxiting airtei: | Prasdoas 1001887 | 61054491 | 61054540
BABTI:UILARS andad gndad ended yaar @nded 7 B0ATETAT | BO4TEAIN
30.06.2025 | 30.06.2024 | 21.03.2025 | 31.03.2025 1001887 | BOA7ER3] | B04TEAA0
Unaudited | Unaudited | Unaudited Audited e 1001887 | BZ48817] | 82488220
Tedal Incoms from operalions (net) 12049.56| 13333682 | 1245681 | 5111298 L Dy g %%3:; E‘ééﬁgi E;;Eéﬁ
Met Profit{Loss) for the period {before Tax, Exceptional and! : ; 1001887 85704731 | 85704780
Mat Prafiti{Loss) for the period belore Tax | afier Excaptonal and! M HS- BECT nns ann SPECIALITI Es LI MITED 1001887 | 85704331 | 85704380
or Exiranrdinary iems) 12545 11323 2ol | 4Bde7 e CHICE - TINg HOAD, ENMBIEWRTETALS 3 455 1001887 | 85862131 | B5862180
Mat ProfitiLoss) for the period after tax fafler Exceptiona! and/ CWFW:.:E Identity Number {:ZIH}: L7 dﬂ?gFﬂjl‘&EEF'ILCﬂ?f:ﬂﬁ 7 F'ﬁ:N: AABCMI435K TOTAL
or Extraordinary items) Ba.af 541 J5 T A ebsite: :-.-:w.l:rec!c:r DDE'“" mall: atul.sud@bectorfoods.com The Public are hereby cautioned apainst purchaszing or dealing in any way with the above
Other Comprehensive Income . - 40,65 40,65 Extract of Unaudited Standalone Financial Results for the Quarter ended 30th June 2025 referred share certificate[s]. Any person who has any daim in respect of the said share
Total Comprehensive Income for the period {Compromising ProfitLoss) (Rs. in million except per share data) ;jllrjt-:;f-lﬂte[ﬂ Srﬂ-:llJ'ldFIE-tdg& ;‘sz;;;':iﬂ:;wéﬁiégeﬁ;ﬂﬁﬂ'f DFBit; T‘Eiﬂmﬁgd T?"?:Elfi; P-.Eiﬂtls
inad b 9 & | — # - niEmea India H H dFE, - i 57 L B. 5. Warg, vkhnon wmoal-
I'-::-F.Ihe e ﬂ-‘J B Qther I:F'mpre'mﬂﬁlm I} ,E_‘:"ET ,'_5":3 i 'd?-'r im Sr | Partlcwlars Quarter ended Year ended 400083 within 15 days of gublication of this notice after which nu-l;gl;aim will be entertained
E:W-"UF' E?""t"ll EI;IEFER‘:HPT'HI o . i £53.28 253,28 259,24 259.28 Ho 30,06.2025 %1 03,2025 30.06.2024 31.03.2025 and the Company shall proceed to issue with the Duplicate Share Certificatefs].
gblE Ak o rah St nord SR et B B ol i i ud iy i Date : 12.08.2025, Place : JAIPUR SHRI BALLABH RAWAT
Biidines Shadbol brévions iesd ] ] ) _ (Unaudited) (Audited) (Unaudited) (Audited) ate : 12,08.2025, Place
Earning Per Share (of Rs. 104~ each} 1 | Total Income from Operations 4442 77 4, 1068 4 1349.35 17,660,862
Basit: 3.22 23 £.A7 1069 2 | Met Profit Befone Tax for the pericd 33299 37848 41284 161734 FORM G
Diluted: 322 29 17 10.69 3 | Met Profit after fax for the period 24B.80 288.36 X778 1,210.28 INVITATION FOR EXPRESSION OF INTEREST FOR
4 | Total Comprehenshe Income for the pariod 248,33 28820 307 20 1,208 .41
Mote: The ahove ks an extract of the detalled format of Quartedy Financhal Results filed with the Stock Exchanges under Regulation 33 IComprising Profit for the period | aﬂ:r‘axj - o : R EEEL T%Hl"??\rg LIE:LE[}“ s Subsidiari
of the: SEBITListing Obligatons and Disclousse Requiraments] Requlatons; 2015 The full format of the Quartery Financial Resulis are D1h-er Gﬂﬂ'lpl'ei'lE.'l'IEi'-'E rr'-r.nrne fai’tnr hiﬂ;:li U dg;ﬂﬁiﬂ;ﬁﬂﬁ}d{ 1 nﬁggsula:;wa;&: n;‘:h;‘:': ﬂu,-gan dli-;a:tnipr::i'lg:ar y
avadable on the Stock Exchanges website .2, weow.csa-mdia com and on the Company’s website: www eifain.com : e k ; " nECHYNG
2 : b 5 | Paid-up Eguity Share Capial (Face value of 61347 E13.47 sy Ty B13.47 of India {Insokvency Resolution Process for Corporate Persons) Regulations, 2016)
By ander of the Board Rs. 100- per shang) RELEVANT PARTICULARS
For EITA India Limiad § | Reserves [exchuding Revaluation Reserve) s 10,305 60 1 |Name ofthe corporate debear slong witn | Essel Highways Limited
Sel- shown in the Audited Balance Sheet at PAN & CINFLLP Ko PAN M- AADCESIEEK
Flace : Kalkata Whallime Diractar 2 |Addrees of tha regesterad offica 5438 5th Floce, Kohingar City, Kirel Ricad, Kude
: T | Eamings Per Share (in Rs) {non annualised); (Wiest), Murmbai Gy, Murmbal Maharasii, india
Ciata - 1240 A i, 2025 DN NO, GE944534 : : R f
- sz Basic: 405 470 5.24 20,40 | 400070
Dilutad: 405 470 524 010 3 |URL of websile Wik Evaisble
4. | Dedals al plapg where ragordy of fed ¥ 5130, 5ik Floar, Kohinoor I:il:,-_ Kirdd Raard
Extract of Unaudited Consolidated Financial Results for the Quarter ended 30th June 2025 AB5E1S &e located Kuria (Was], Mumbai City, Mumbai, Maharashira;
SHALIMAR WIRES INDUSTRIES LIMITED (Rs. in million except per share data) o S P Pl A e i i
1‘ : CIN : L74140WB1936PLC0E1521 Sr | Particulars Quarter ended Year ended 154, Gautam Budh Noges, Nolda, lar radesh
Registered Office : 25, Ganesh Chandra Avenue, Kolkata - 700 013 Mo Incia, 201301
A 0 15 Eaecaif 59 544 BGs0 30.06.2025 31.03.2025 30.06.2024 31.03.2025 _ _ 201301 _
Shal iITIar Tel 1 91-33-22349308/09/10, Fax : o {Unaudited) (Audited) {Unaudited) (Audited) & |Instaked capacty of man products/ services | Tha main chigctive of the Corporate Debor is o
e nseses Uikl E miail Id : kejriwal@shalimarwires.com, Website ;| www shalimarwires.com canpehn, plan, collaboraln, surdy, study, and
| . : - ;
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 3| Testinonaion Creme e Al aliiail 9,02¢.56 BRI gk s v
Ra.in bacs 2 | et Profit Before Tax for the periad 413.32 452,49 475,32 1.917.74 rz';jréﬂr::ﬁ e 0 L
Imonthsended | 3 months ended Year ended 3 | et Profit after tax for the pariod 308.7H 34277 35426 143233 road projects. : :
ol Particulars (S0/06/2023) (3OV06IH024) (32025 4 | Total Comprehensive Income for the penod 308 45 343,19 353,59 143094 & |Guantity and value of main products! WL
s Unaudited Unaudited Audited [Compising Prafit for the period (afler tax) and el :f'fm’:ﬁ Il —
S e 1 vnaudied widied : ™ e z =
1] Total Incoms from Operabions 3.283.97 3,393.74 13.193.86 Other Comprehensive Income (after tax)] B |Further debsts including sl avalabin e Fucied Financial Statements for FY 202308
2 | Met Profit { {Loss) for the perod (before Tax, 5 | Paid-up Equity Share Capital (Face vakus of 61347 B15.47 aBT.vvy 613,47 linancay statements {with schedules) of o |e  Provasional Finarcial Stalament a5 an
Exceptional andlor Exfraordinary items) 101.35 a1 23 18525 Rs. 10/- per share) vaars, [t of crediors-ara avalable st URL: | Insohwency Cammencenenl Date, 1 e, 2808 2025
- . - . R e Revaliston B 17 044 53 #  Provisional Finarcial Sfatement for FY 2024-25
3| Net Profit | {Loss) for the period before tax Eggrves (@xcliding Ravallistion Reserve) 85 a6 hilps:ickive: goghy comitrnfolders aEHMzLbs)
faer Exceptional anlor Extraordinary e 101.35 $1.2 234,12 Sl 31 0 LA S QHPBRRSCIORITp i Jk
4| Net Prafit{ (Loss) for the perod after tax 7T Earrings Per Shiare (i Fia} (o annusfissdh crp.essali@iresurgenipl.com
; i oo B : 3 P G (Elgibity for reselillan applicants undes hilps: drive goagle comrirefolders AEHMURS.
e Excephorial and/or Exirsorimary e 10135 81.23 23412 Basic 503 5,59 6,03 2379 sachon 25(2)(h) of the Cods & availsble at | qXBHIFKESzRUGGYORAT) Jusp=crive link
3| Tatal Comprehensive Income for the penod Ditutad: 5 0% 5 54 B3 2% 7§ URL: Meybe ciiainad by sending email at
da I : Lrp. s sl nesurn enirpl oo
[Comprising Profit |.|L|:rss:| for the period {after tax) and Notes: | E T T s e A
Othar Comprehensive Income (after tax)] 10135 81.23 265.56 1. The above unaudited standalone and consolidated financial results for the quarter ended 30 June 2025 have been revewed by tha |miarest o L
Equity Shara Capial B55.10 85510 B55 10 Audit Committes and aporoved by the Board of Directors on 12th August 2025. These results have been prepared in accordanca 1, | Date of iEsue of provisionss |ist of 0d-019-2025
) - - with Indian Accounting Standards ('Ind A7) prescribed under Sechion 133 of the Companies Act, 2013 read with the relevant rules S L o PN ByE [h —
7| Reserves [excluding Revaluation Hesilar'ij as shown in Ihersunder and in terms of Requistion 33 of the SEB {Listing Obligations & Disciosure Requirements) Regulations 2015 a¢ 12, {Last date for subrmiasicn of fections ¥ 05-08-2075
the Audited Balance Sheet of the previous year 2,669,359 smandad prowdsional list _
: o e . — .. . 13 |Dabe al ssun of Fral lisd ol prospecdive 1209-2025
8] Earnings Per Share (of Hs. 2/- sach) 2 The review report of the Skatubory Audiors is besng fitad with the B3E Limited and Nafional Stock Exchange of India Limited, For reaciution apgicans
Basic ' 0.24 010 n&h more details on unaudied standslons and consolidated financial results, visd nancia! pedormance seciion of our websile 14 | Date of issus of ot memorandum. |1 2-08-2025
Diluted 074 019 055 www bectorfoods comiand financials resulls al corporate section at www bseindia.com and wenw nsandia com. pvakialion matrix and rguest B resakiion
i : : 3. The Groupis engagedin the single operating segment “food products” _{jang - propedive rescllion P cants .
Notes . 4. The figures for the las! quarier ended 31 March 2025, a5 reporied in these unaudited financial results, are the balancing figures 15, |Last date far subrission of resolulion plans 3‘1['?‘{'25_ i
a} The above is an extract of the detailed format of unaudited Financial Results of the Company for the first Quarier ended 30th June, betwesan audited figures in respect of the full fnancial vear and the published year io date figures upta the end of third guarter of the 5 :?1’;:;5 el I o sbomil Epeagoion i, | pehekfs el ayaniepl o
2025 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Cther Disclosuse Requinements) Regulations, refevant financial year, Also, the figures upto the end of the therd quarter of previous year had onty been reviewed and not subject fo ' 5d.
i k il § i 0 -
EEEEE[LUJH farmat of the Quartarly Fmancial Results of the Company are avadable on the websites of the Company and Slock g E E For and on behalf of Board of Directors of F.essudmr :;t:aﬁl;jhumt:fl::ﬂ_ EFHII'IHE-I':
: Mrs. Bectors Food Specialities Limited gl i s
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